6989  Calling Attention to
Matter of Urgent
Public Importance

[Shri B. Gopala Reddy]
each of the following papers: —

(i) List of concerns to which
exemption under section 56-A
of the Indian Income-tax Act,
1922 was granted during the
year 1958-59. [Placed in
Library, See No. LT-2008/
60.]

(ii) Agreement between the Gov-
ernments of India and
Denmark for the avoidance
of double taxation of income
published in Notification No.
G.S.R. 316, dated the 8th
March, 1960. [Placed in
Library. See No, LT-2009/60.]

ESTIMATES COMMITTEE

SEVENTY-SECOND REPORT

Shri Dasappa (Bangalore): I beg
to present the Seventy-second Report
of the Estimates Committee on action
taken by Government on the recom-
mendations contained in the Forty-
second Report of the Estimates Com-
mittee (First Lok Sabha) on the
Ministry of Community Development
—CPA Part Il

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

CLOSURE OF TEXTILE FACTORIES IN
LUDHIANA

Mr. Speaker: Now, there is a calling
attention notice, Shri Ajit Singh
Sarhadi. The hon. Member is 4bsent.
Then, Shri Braj Raj Singh. He is
also absent. Since neither of them
is present here, the hon. Minister may
lay the statement on the Table of the
House.

The Minister of Finance (Shri
Morarji Desai): I beg to lay the
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statement on the Table of the House.
[See Appendix II, annexure No. 89].

12.14 hrs.
DEMANDS FOR GRANTS—Contd.

MinisTRY OF FOOD AND AGRICULTUTE—
contd.

Mr. Speaker: The House will now
resume further discussion and voting.
on the Demands for Grants under the
control of the Ministry of Food and
Agriculture. Shrimati Renu Chakra-
vartty who was in possession of the
House may kindly continue her

speech.
Shrimati Renu Chakravartty
(Basirhat): What T was trying to

place before the House was the
serious situation arising out of the...

Mr. Speaker: The hon. Member has
already taken 19 minutes.

Shrimati Renu Chakravartty: I have
taken only 18 minutes.

Mr. Speaker: Anyhow, that does
not matter.

Shrimati Renu <Chakravartty: I
shall finish within half an hour.

I had already stated in my earlier
speech that prices were going up.
The hon. Minister, when he met me,
told me that he would completely
refute this fact by facts and figures.
I would be very glad if he could do
so. As far as the outside market is
concerned, we know that prices are
prevailing high, but when we go and
look up the prices given in the books
supplied to us by Government, often,
we cannot exactly find whether they
are really going up. But, when I
looked into even these figures, I find
that even in the index of wholesale
prices of cereals, this rising trend is:
shown in January. That is the point
that I would like to urge. The point
is not to show that it was high im
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November but lower in January. The
point is how in January-February, it
is going up, because that is the post
harvest period.

For cereals, in December, 1958, it
was 105. In January, 1959, it was
103. That is the trend normally.
In December, 1959 it was 101. On
January 6th, 1960, it was 105'1. The
same thing is true of wholesale index
of food articles. On 3rd January,
1959, it was 112'5. On 16th January,
1960, it was 118°4.

Even if we take a surplus province
like Andhra Pradesh, we find that in
January, 1959, it was 17°50. In Jan-
uary, 1960, it was 18-50, while on 6th
February, 1960, it was 19, and on 13th
February, 1960, it was 19°25.

If we take a deficit State like West
Bengal, which is a chronically deficit
State, where the prices always go up,
we find that in each of the mandis
the prices have gone up. In Calcutta,
in February, 1959, it was 21'60. In
February, 1960, after the formation of
the food zone, it was 24. So, for each
onc of the areas, we find this sort
of trend.

So far as Orissa is concerned. in
Balasore, on 3rd January, 1859, it was
14-50, while in January, 1960 it was
20°50. In each of the States. whether
deficit or surplus, the prices have
been going up in the course of the
harvest period.

So, the question of how to hold the
price-line has become very import-
ant. This morning, in the papers, we
saw that the Nationa]l Development
Council had again taken up this
matter, and the Chief Ministers are
Zoing to meet again in April. There
is a small statement in the press say-
ing that they have said that there
should be no expert committee, that
it is a political question, and, there-
fore, some ofher type of a committee
wil] have to be set up.

Having gone into the question of
holding the price-line, which was
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proposed by the Foodgrains Inquiry
Committee, I find that they have taken
into consideration the fact that part
of it is a political question. We have
seen already the Swatantra party
coming out the other day with their
policy in regard to this question of
State trading. We do know that it
does need co-operation of the people
to have a sound price policy. There-
fore, the Foodgrains Enquiry Com-
mittee had suggested a Central Food
Advisory Council. At page 81 of their
report, they have stated that there
should be representatives of the Gov-
ernment, there should be represen-
tatives of the parties, there should be
other representatives of the trade,
industry, workers, consumers, banks,
co-operatives, leading political parties
and economists; and they should meet
as often as is necessary but at least
twice a year in connection with the
kharif and rabi season.

Shri P. R. Patel (Mehsana): What
about representatives of cultivators?
No representatives of cultivators?

Shrimati Renu Chakravartty: Yes,
the very first thing that they have
stated is about representatives of
agriculture, or agriculturists. Besides
this, there is another very good and
important suggestion, which seems to
have receded into the background, and
that is about the Prices Intelligence
Division. Without a Prices Intelli-
gence Division, it is impossible for
any body, whether non-official or
official, to really function. For, only
the wholesale index of prices does
not give the trend about the sectional
variations of prices of produce, of
market arrivals, imbalances that are
created thereby and so on. And we
have seen what a mess we have made
on the question of statistics. Even
among Ministers, we find contradic-
tory figures. One Minister gave us
the deficit in West Bengal, two days
before, as being 6 lakhs tons. Two
days afterwards, on the 26th January,
it became 12 lakhs tons. This kind
of thing is continuously happening. 1
do not know why this kind of differ-
ence should be there,
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8hri Tyagi (Dehra Dun): Chinese 4
way of statistics! :

Shrimati Renu Chakravartty: We
should give up this way of having
statistics and completely misleading
this House.

Then, there was a suggestion made
in regard to the price stabilisation
board. 1t was more or less suggest-
ed as a high-powered or high-level
body, properly integrated with the
machinery of decisions within Gov-
ernment cn cconomic questions. That
was why they suggested that there
should be representatives of the
Planning Commission, of the Reserve
Bank of India, of the Ministries of
Food and Agriculture, Finance, Com-
merce and Industry and Railways.
This kind of committee alone could
deal effectively with the problem of
price stabilisation, examining not only
food prices but other related con-
sumer and producer goods prices etc.
They would krep a constant watch
over tne situaiion, making a realistic
assessment not ualy of current trends
but of futurz prospects, and prescrib-
ing measurcs to be ttken in different
circumstances.

The fourth important suggestion
which was made was regarding the
foodgraing stabilisation organisation.
The Foodgrains Inquiry Committee
did not say that immediately we have
to jump into wholesale monopoly pro-
curement. but they did say that we
have to go on steadily increasing the
arena of what they called the social-
msation of trade. The machinery
through which you will have to do
that may have to be, partly, the
wholcsale traders. those who are not
licensed to sel] part of what they pro-
cure themselves and thus making pro-
fits as thev like. But. the Committee
have also suggested that you will
have to have your own organisation
in the mandis making open market
purchases. We have to do these
things. That is why this is a very
important organisation that has to be
set up.
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Actually, when the debate took
place here on sugar scarcity, the Food
Minister, Shri Pati] said that we are
going to have such a body within two
months when we will see the prices
commng down. That promise yet
remains to be actually implemented
in practice.

If State trading has to be success-
full it must be built on a widespread
basis of cooperatives; and if coopera-
tives have to be successful, it will
also depend on how effectively State
trading is given effect to. The N.D.C.
has made it very clear also at the
last meecting. Actually, the entire
thing has to be taken into considera-
tion. We have been speaking again
and again that if cooperatives are to.
be successful there must be success-
fu] land reforms. But often what we-
say is immediately dismissed as.
ideological fad.

Here is the Community Develop-
ment Evaluation made by the United
Nations  Programme of Technical
Assistance. What is it that they have
said? They have actually gone into
this entire quesuon of the formation
of cooperai.vis. They have said,

“The current proposa] for State
monopoly of the grain trade can-
not succeed unless there is a vast
network of local co-operatives for
storing and selling grain.”

At this stage I do not propose to go-
into this whole question of the failure
of the warehousing programme. As
regards this yet we are for short of
our targets. The UN. Committee go-
on to say:

“Marketing co-operatives
should form a major part of any
plan for national or State
marketing of  agricultural pro-
ducts, particularly of foodgrains,.
and producer co-operatives should
indeed be the foundation of a
national marketing plan.”

Then, they go on to say what are
the obstacles to co-operation. They
say:
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“The obstacles to co-operation
are not merely a matter of orga-
nisation; they are also closely
related to the social structure in
village society.”

This is where the question of land
distribution and the breaking up of
the monopoly on land and the break-
ing up of hold of the money lenders
comes. This is one of the main things
that they have brought out and they
have said this.

“Some reduction of economic
inequalities would probably help
m this matter; hence the import-
ance of land reform measures
(such as ‘ceiling’) which, as
already stated, should on no
account be unduly delayed.”

“A real community of interests
between money-lender and
debior, between landowner and
share-cropper, who receives half
wf ithe crop while bearing the
entirec cost of cultivation, is
obviously not easy to establish.”

So this is a very important point.
We have harped on it on many
occasions. It is stated that we have
on paper many land reform laws.
But, what has happened? Actually,
these laws are not .implemented at
the village level. On that point, they
say:

*...failure to abide by the pro-
visions of the law saps a village's
community spirit, the community
development authority should be
empowered to step in.”

That is to see and ensure that
proper enforcement of the law 1s
actually there. It gives the exampie
of the share-cropper’s right and the
tenants’ rights and say that all these
are not actually implemented. So
this is very important.

Regarding production, I do not like
to go much into it because our second
speaker will deal with it. There is
only one point, or rather two, which
I would stress, the question of credit
and minor irrigation. On the ques-
tion of credit, there is a report of
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July 1959 which shows that the loans
advanced increased from Rs. 25 crores
to Rs. 198 crores. But, there is one
feature. In this report, they say that
the number of State cooperatives fell
from 23 to 21. The number of indi-
vidual membership shows much
larger decline than in preceding 2
yvears. We should like to know whe-
ther s is due to the amalgamation
of the wvarious State Cooperauve
Banks; because, as far as we know,
it is the primary units that have been
amalgamated and not the State Co-
operative Banks. Then, also it says
that the Central cooperatives fell from .
451 to 418, though the working capital,
deposits and loans advanced increas-
ed. It says that the position of the
societies earning profit has gone
down. Now, the question is, is it
because the base has been widened:
is it because a large number of
peasants not having security of land
have been given loans. But I find
from the report of the Technical
Assistance Evaluation Committee of
the United Nations that actually it
is not so. They say that the majority
of people who have received loans
has been the richer sections of the
peasantrv and as yet it has not become
broad-based.

Therefore, I would like the Minister
to tell us the reason. These recom-
mendations have also found force
with the Ford Foundation. They
have said two things. One is that
creditworthiness should not be based
on the assets, that is land. but should
be on the prospects of the future
crops. That i3 the first principle.
The poor share-cropper who does pro-
duce a quite substantial portion of
the total production in our country
should also get the credit facilities.
I think, this is very important.
They have said that the primary
societies must be improved for tne
extension of credit and that they
believe that there should be no aue
date by which time Government
advances should be repaid because,
they say, it is necessary to give a
period of time, a sufficiently long
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.period of time for capital formation
at the local level. This is very
important.

Then, there is the question of
minor irrigation. The United Nations
Technical Assistance Programme
people have very clearly stated that,
in the blocks which are supposed te
have quite a bit of the minor irri-
. gation work under them, the achieve-
ment amounts to not more than 30
.to 40 per cent of the original targets
and in some areas nothing at all has
been achieved. Not only that. In
an article which I read by one of
the Members of the Technical Evalua-
.tion Committee, it is stated by one
of the members, Reno Dumont that
last ycar the Damodar river supplied
only 2,000 hectors of water in com-
parison with a target of 4,00,000
hectors altogether—that is the target
in the rainy season. And, that last
year, out of 6.4 million acres which
the First Plan provided with irriga-
tion facilities only about 1.6 million
acres were, in fact, irrigated.

This is a point which Dr. Ram
Subhag Singh has raised with force
on many occasions. This point of
minor irrigation is a very very
important one and as yet we find that
this is the thing. The allocations are
made under various heads, under
Irrigation and Power, Community
Development, under Food and Agri-
culture, under the G.M.F. schemes
and various other schemes. They
have got to vt integrated. Not only
that; but quick decisions have to be
taken.

1 know myself that in one of my
areas in my constituency, it requires
drainage. Without drainage a huge
area of some thousands of acres s
inundated. For 4 ycars I have been
trying. We have got money allocated
also. For four years, in this Karara-
bad area, we have not been able to
do this. If this is the position, my
hon. friend will come forward and
say the same thing about many other
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areas with this slow pace of progress,
with all the best intentions in the
world, we find that we are not able
to progress on this question of minor
irrigation.

With these few words I say that
It is necessary to give much more
thought and take really concrete
steps. We have had report after re-
port, evaluation committee after com-
mittee and as yet we have neither
been able to hold the price line nor
have we been able to really bring
about a big break through in the
way of increased production. We
have not been able even to do much
with the question of minor irriga-
tion, with the question of going apace
with credit facilities so that the money-
lenders who are yet taking 80 or 85
per cent of the money in the village
areas are not loosening their strangle-
hold on the peasants.

Shrimati Renuka Ray (Malda): Mr.
Speaker, Sir, today there is a general
recognition without exception of the
fact that all efforts must be combin-
ed to bring about self-sufficiency in
food. It is also a very gratifying
thing to know that the N.D.C. have
decided that the holding of the price
level is of paramount importance.

Shri Rajendra Singh (Chapra):
What about the Chief Ministers?

Shrimati Renuka Ray: I am talking
about the Chief Ministers’ Conference. .

The rough outline of the Third Plan
that has come out shows that Rs. 600
crores are available for the Agricul-
ture Ministry and Rs. 400 crores for
Community  Development, At the
very outset I should like to say that
this lack of integration between
different Ministries—the hon. Member
who preceded me also spoke about it
—does impede the progress of our
plans to a very large extent in regard
to raising the level of agricultural
production. 1 do not hold any parti- *
cular opinion as to which should be
the means through which the work
should be executed. I suppose th

2
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word ‘agriculture’ denotes that it is
the Agriculture Ministry but in any
case there should be integration bet-
ween all these Ministries in a proper
manner. There is no coordination and
1t is very difficull for us to find out
what funds have been utilised for
what purpose. It is not merely a
-question of the allocation of funds but
17 is a question of actual utilisation
.of funds. This is something we have
been as)ung tor year after year. but

lete picture .has
never been placed before us.

Shri Tyagi: Confused picture.

1l

Shrimati Renuka Ray: According
10 the Ministry’s report we find there
is an increase of 6 per cent in the
vear 1958-58 over the production of
1956-57 and 14.3 per cent over that
of 1957-58 which was a bad year. But
the Report says that in spite of the
large increase in output, that is 6
per cent, the pricc in 1958-59 did not
show a corresponding improvement.
This is what is stated in their own
Report. Tt is certainly the position
that we see around the country.

Again, the total quantity of food-
grains th:t had to be imported during
the year 1969 was 38.7 lakh tons which
is higher than in“the years immediate-
ly preceding it. As the figures show,
the food production this year was
73.5 million tons and the extra stocks
from Government including imports
amounted to 4.4 million tons that were
to be utilised. Thus 70.9 million tons
or, say, 78 million tons—T think my
figures are more or less accurate—is
the figure that had to be utilised
according to demands. I feel that in
view of this position we are facing
a very serious situation in the coming
vear firstly because there is a popula-
tion increase of 2 per cent and second-
1y because of the rising standard,
though it is slight but it is there.
Therefore, the effective demand will
20 up to 80 or 81 million tons. You
have estimated the food production
+t 78.5 million tons. May I know
whether that will be maintained? The
indications are not very helpful. For
example, tak~ the case of rice—50
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per cent of cereals is rice production.
Last year, the drop in rice production
was from 118 to 99 and this year it
has dropped from 113 to 105 and it
is a much lesser drop. That does not
augur well for the future. There is
also a doubt with regard to wheat
crop.

Under these circumstances, I would
ask the hon. Minister whether there
is any reason to paint such a rosy
picture as the Report shows because
it would be much better not to be
complacent. For myself I do not want
to s t any ] of desp 1
do not believe in such things and I
am glad that the Ministry does not go
in for that. But at the same time I
feel a little despondent because it
might have an effect on the working
and implementation of our plans.

The Ministry has explained some of
the difficulties which are, of course,
cdue to floods in West Bengal and in
some of the districts of Andhra Pra-
desh, Assam, Bombay, Mysore and
Jammu and Kashmir and also droughts
in UP. Al the same, in some of the
parts where they had been expecting
a fairly bumper crop, the actual pro-
duction was not very much less and in
fact in some cases it was not less than
the level of production of the preced-
ing year. That shows that we cannot
say that we are entirely at the mercy
of Nature.

Now, Sir, why should we not have
started earlier some of the long-term
measures? I am going to mention
something which the Minister always
expects from me. 1 have to mention
it because it is an absolute fact, name-
ly, the delay in the construction of
Farakha Barrage on the Ganges. There
had been unprecedented floods in 1956
and also there were unprecedented
floods in 1959 in West Bengal. They
were all due to the fact that the con-
struction of Farakha Barrage which is
also necessary for the port of Calcutta
has not even been started. It
will take years to complete. We
have not started on some of these
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long-lerm1 measures which are of
absolute importance even in regard to
the maintenance of the crops that
grow because floods destroy these
crops.

Speaking about smaller things, I do:
not want lo divert the little time that
I have from agricultural production
which is the most significant thing, but
I would like to say one thing an. thal
is, that we have in our country paid
very little attention to the protection
of the crops. After all, we are at the
mercy o Nature and so many crops
fail. As [ have seen in my own con-
stituency during previous years, and
also in other parts of West Bengal
and Bihar the crops have grown up
high but they fail on account of pests
and diseases. The machines that you.
require for spraying and various othui
things and the insecticides, for  ali
thesc things you have not got propci
measures. It is just like the sick per-
sons who arc not being properly
treated. Of course, it is true about
human beings also and for human
beings we are setting up more health
centres, but, for the crops on which
the human beings have to live we also
ought to do something a little more
quickly. Even though it is true that
we have improved the administrative
side to some extent—it is a great im-
provement—but there is lack of co-
ordination, synchronisation and all
that. Although it.has come down to
some extent, it is still verv much there.

Now the question of food policy
arises. I know the estimate in the
Third Plan is that we shall attain self-
sufficiency in food. If we do that,
there is nothing like that. But we
have not given proper consideration to
the geometrical increase of population.
Though we talk a great deal about it,
even where the demand is there we
are surprised to hear that the imple-
ments required for controlling the
birth-rate and the size of families are
not supplied; they are not made in
India and they are not even imported
in sufficient quantities. The Health
Minister, I think, will bear me out
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on this point. I am sure this is more
important to the Food Ministry at
least from a materialistic point of view
than to the Health Ministry. That i
why I have brought it up here.

Shri Tyagi: We must share his
budget for it.

Shrimati Renuka Ray: I come to the:
recent decision taken by the N.D.C.—
it has come in today’s paper—that the
price level is to be maintained. I am
glad, because nothing is more impor-
tant today.

Mr. Speaker: Are they vigorousty
carrying on similar propaganda for
family planning in China?

Shrimati Renuka Ray: I do not know
about China.

Shri Rajendra Singh: In China they
are doing it now.

Shri Tyagi: Divorce is the only curc

Shri Rajendra Singh: The propa-
ganda about family planning is don:
in the United States also.

Shrimati Renuka Ray: The mos
important factor, as I was saying, unti:
we reach self-sufficiency in food is
the maintenance of the price lcvel
How do we do this. It is no usc
wavering among policies of laissez
faire and controls which are half-
hearted controls, regulations which
are no regulations and movement
restrictions which are provocative and
irritating and zonal systems which do-
not operate. It is perfectly true that
the zonal system has created more
problems than solving them I do not
believe in laissez faire cconomy a!
all, when we are in short supply and
if we have to maintain the price:
level wt will have to do certain things
But if you believe in laissez faire eco-
nomy, why do you have these move-
ment restrictions instead of having
one zone for the country as a whole?
Even in this zone—West Bengal-
Orissa zone—there is not much sign
of improvement and I do not know if’
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Madhya Pradesh and Bombay were
made one zone, it would be better.
Why not leave the whole country free
for movement of foodgrains, when you
believe in letting the demand and
supply have a free run. I personally
think that if the price level is to be
held, we have to take two things into
consideration. First of all, the price
level cannot be held if the food prices,
the prices of cereais are allowed to go
up. On them, depend the prices of
others. You may speak about the
cultivator. The cultivator is very
important, no doubt.

Shri P. R. Patel (Mehsana): Have
‘you considered the cost of food pro-
duction?

Shrimati Renuka Ray: I am just
coming to that. In regard to the cul-
tivator, I would say this. Once you
have computed the minimum price
level thai should be maintained, the
cuitivator can be helped in a better
way. He need not be helped by just
allowing the prices to go skyrocketing.
If you want to help the cultivator, wc
should provide him with certain faci-
lities like fertiliser, etc. Let him have
every facility to increase his yield per
acre. We are not doing much there
though we talk about it. If we do
that, we can keep the price level
stable. If such a price level was
maintained in regard to food, the cul-
tivator himself will reap the benefit
from it because the price of goods that
he buys, correspondingly, would not
go sky high. It is an important and
fundamental principle of economics
and I was happy to know that the
NDC—the National Development
Council—had more or less come to
realise this point.

If we did all this, eventually, I
think, an efficient system of price will
emerge.

Mr, Speaker: The hon. Member's
time is up.

Shrimati Renuka Ray: Just a few
minutes more, Sir. A system of dis-
tribution with priorities is essential.
It is the only way out when supply
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is so short of demand. 1 have been
advocating this earlier and I repea.
it today. The last speaker spoke about
the Asoka Mehta Committee’s report.
She went into details of it and I do
not want to recount what she has said.
But I do maintain that we could have
implemented some at  least of the
major recommendations, For instance,
it has been suggested that the price
stabilisation policy is possible only if
there is a stabilisation board, for
foodgrains prices cspecially. That has
not been done.

So far as State trading is concern-
ed, what is it if taken to its logical
conclusion? I do agree that just S.ate
trading in the air will not help. The
logical conclusions that flow from it
have to be gone into and brought in
until we become self-sufficient in food-
grains production. One can see that
in the NDC meetings also—as reports
appear in the newspapers—these
things are gonc into. Maintenance of
the price level and the distribution of
food to the citizens in a welfare State
are both of great and urgeni import-
ance. When we have attained self-
sufficieniv in food when self-suffi-
ciency comes after checking the
populatinn growth as well as increas-
ing the food production, manifold or
thousandfold, of course we can do
away with controls. The ideal of free
flow of demand and supply can come
in then. I particularly plead for the
children of this country, for those who
are the future citizens and every
child has a right to a sufficient
quantity of nutritious food. When we
import food from outside the country.
surely that is the least that we can
do. T do not say that a great deal is
not being done. I know that faminc
conditions are averted although the
natural conditions are bad in many
years. Food is being supplied to peo-
ple and crores of rupees are spent on
relief measures. All this is there.
These can only be obviated by our
long-term measures coming in and our
short-term measures being implement-
ed properly, giving fruitful results.

Mr. Speaker: Shrimati Sucheta
Kripalani.



The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): It

is a Jadies’ day. .. .(Interruptions).
An Hon, Member: That too from
West Bengal.
Shri Tyagi: They catch your eye
very easily!

Shrimati Sucheta Kripalani (New
Dethi):  We are concerned with
kitchen more.

Mr. Speaker: I am sure every hon.
Member goes and sits in front of his
sister or mother for food every day;
therefore, I am giving them an oppor-
tunity.

Shri Rajendra Singh (Chapra): I am
an exception in this respect.

Shrimati Sucheta Kripalani: This
vear’s food grain produdtion has been
the highest on record, namely, 735
million tons and this is a matter of
gratification. The index of agricul-
tural production declined from 1236
to 1146 in 1956-57.

Shri A. M. Thomas: 1957-58.

Shrimati Sucheta Kripalani: Not
only have we made up this decline but
it has risen sharply to 131. In fact,
inspite of fluctuations there is an un-
mistakable evidence of expansion of
fcodgrains production and the average
rate of growth is 34 per cent per year
which does not compare so unfavour-
ably with the other regions of the
world. . . (An Hon. Member: How is
it?) It is also noieworthy, that the
growth since the advent of planning
has been nore rapid than the previous
decade. In the preceding decade, the
average level of production was 50
million tons but in this decade it has
never gone down below 62-3 per cent.
No doubt all this improvement is due
to the formulation and implementation
of various develop t progr
in the field of agriculture.

In the very first page of the report
of the Food Ministry, they say that

the increased food production has
helped to relieve the difficult price
situaiion. Unfortunately, 1 do not
quite agree with this remark of the
Ministry because we find that the price
is continuously rising. It may have
helped the situation a little. But even
the tables given in the Economic Sur-
vey show a different picture. It says
that the food price index 1182 in 1959
—the highest on record, the figures for
the two preceding years being 1068
and 112. We also know the various
causes to which this price rise is due
but I do not wish to go into the de-
tails of it. I would only like to draw
your attention to one aspect. In our
country a psychology has developed
among the producers as well as the
traders whereby a marginal surplus is
turned into a deficit and a marginal
deficit is turned into a huge deficit. If
there is a slight production decline,
the market arrivals are much less than
are justified and consequently the
prices rise leading to hoarding, black-
marketeering and other things. Our
experience of the First and Second
Plans teaches us that stabilisation of
food prices and increase in agricul-
tural production are, and will remain.
the basic task of the Third Plan. Be-
cause without price stabilisation, as
has been emphasised by the other
speakers, the plan expenditure goes
up, and then in spite of high financial
expenditure, we do not get matching
results in physical terms. A vicious
circle is thus created. The costs
increases creating more and more diffi-
culties for the Plan implementation

Therefore, Sir, a solution has to be
found. One solution is to build
a substantial reserve, a big buffer
stock which will check rise in prices.
Th~ difficultics in this connection
are of procurement within '
try for building up this buffer stock
when there is expectation of a rise
in prices. At such a time if procure-
ment is made it leads to further rise
in prices. But I do not contend that
there should not be any procurement
within the country; all that I wish
to say is that procurement should not

d
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be made when there is scarcity. When
it is unavoidable, procurement should
be made from richer sections, some-
times even compulsorily. But
foreign stocks in time of need must
be secured. This would dampen the
profiteering psychology and facilitate
procurement at proper prices. There-
fore, there is an absoluie need for a
sufficiently big buffer stock, whether
we get it from our country or whe-
ther we get it from outside. It is
unpopular to talk of foreign imports,
but it cannot be helped under the
present conditions.

In this connection, Shri Patil’s ori-
ginal plan of negotiation with some
countries, especially USA, for storing
part of their disposable stocks was
worth considering. It had the merit
of not involving us in advance, in
foreign expenditure or even loans.
While the presence of stocks in our
country would have had a psycholo-
gical effect on the market and also
in time of need, we would have got
the stocks quickly avoiding shipping
bottlenecks etc. I do not know, for
some reason or the other this scheme
has been given up. Perhaps it may
be still in the offing; if that is so,
T think that is the best thing that
we could have.

Against this, there is an argument
that if we import from outside the
States become complacent, their
efforts towards production get relax-
ed and this acts as a disincentive.
But we have to realise that stabili
sation of prices is the biggest task
as far as the Plan is concerned. The
entire Plan depends on that. There-
fore, in order to stabilise the price
we may have to import foreign stocks
for the time being. It may be a
necessary evil, but we have to do it
and we must face the situation.

This brings me to the question of
increased food production and alloca-
tion for agriculture in the Third
Plan because, after all, price stabili-
sation can only came when we in-
crease our production. It is agreed

CHAITRA 1. 1882 (SAKA)
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that increasc in food and agricultural
production  will help to solve our
foreign exchange problem, cxport
problem and price stabilisation prob-
lem.

Let us take the foreign e¢xchange
problem. This cannot be solved be-
cau:: we have heavy import require-
ments. Even if we defer payments
today, debts accumulate and some-
time or the other we will have to
discharge those debts. The only way
way to get over the forcign exchange
problem is increased agricultural
production.

Let us then take ‘hc export prob-
lem. This too cannot be solved with-
out additional agricultural produc-
tion. I shall only give a few exam-
ples. Take the case of cotton. When
raw cotton production falls, the cost
of cotton manufacture rises and it
becomes less competitive in the ex-
port market. A ceiling on cloth pro-
duction also comes to be indirectly
fixed thereby. Again, take the ques-
tion of jute. When there is a fall in
the quality of raw jute, jute manu-
facturers face trouble in the export
market. Otherwise, in spite of sub-
stitutes, cheap and good jute manu-
facture can hold ground. Then I
come to the case of oilseeds. Because
of insufficient production of oilseeds,
vegetable oils cannot be exported in
large quantities as we used to do.
Our exports have dwindled. Because
of insufficient production of potatoes,
onions etc. Though there is a very
good market in South-East Asia
‘where we banned export of these
commodities. Therefore, our exports
can be built up only when our agri-
cultural production has been stepped
up to a great extent. If we try to
export under the present conditions,
#t will only create an imbalance in
the structure of prices at home.

Let us see what is the true posi-
tion with regard to production. We
have increased our production to a
great extent, but our productivity
per acre is the lowest yet in the
warld. The average production of
wheat per hectre in India during the
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period 1948—52 was about 6'6 thou-
sand kilograms. It rose to 7,000 kilo-
grams by 1957, about six per cent
rise in five to six years or about one
per cent per year. During the same
prriod rice and cotton rose by about
6 pcr cent and 11 per cent respec-
tively.

The F.A.O. Year Book, in this con-
nection, tells us that in spite of deve-
lopmental activities, better techni-
qgues and methods, more fertilizers,
improved irrigation facilities, the
productivity of the various crops has
not registered the increase that it
should have. Therefore, it is worth-
while for the Food Minister to give
special attention to this aspect of
the situation.

1 am afraid, & very grave situation
will arise if food production falls
short of the target in the coming
vears. It is calculated that in order
to cope with the increased popuia-
tion we should have 105 million tons
as the target in the Third Plan. If
there is a shortfall, what will be the
consequences? Our recent experience
has shown, as 1 have already refer-
red, that a shortfall of three million
tons leads to a shrinkage in the mar-
ket arrivals of the order of 7 million
tons to 9 miilion tons. The effect of
a multiple of the shortage is felt by
the people on a still higher level
Therefore, if in the Third Plan pro-
duction rises, say, to 95 million tons
from the 1959 level of 78 million tons,
even then there will be a shortage
of about 10 million tons to 15 million
tons. The impact of this shortage on
the market and a multiple of the
shortage falling on the people will
.be of the order of 30 million tons to
40 million tons. This will be a ter-
rible disaster.

How. then, are we to ensure the
increase of food production of neces-
sary volumes? That brings me to the
question of allocation. T do not know.
but the hon. Minister is here and he
will enlighten us as to whether there
has been a tussle going on between

MARCH 21, 1960

for Grants 7010

his  Ministry and the Ministry of
Planning on the matter of allocation,
whether his Ministry has dcemanded
Rs. 1,000 crores and th: Planning
Ministry has conceded only Rs. 600
crores. Now, can this outlay bring
the desired results, that is what we
have to consider? In the Second Plan
the outlay was Rs. 350 crores. That
has given us an increase of 10 mil-
lion tons. How do we expect the
increase of 25 to 30 million tons with
an investment of only Rs. 600 crores?
This morning we had some figures
announced by the National Develop-
ment Council,  that only Rs. 1,000
crorcs have been allotted both  for
Community Development and Agri-

culture together. I do not know
how the break up is within this
figure. But there is a general im-

pression that for agriculture too much
money is not needed and more money
is nceded only for industries. The
imprcession is that for industries you
need money from the beginning to
the end but for agriculture you can
spend money up to a certain level
and then leave the rest to the people.
This, I think, is a very unrealistic
assessment of the situation. In coun-
tries where they have really brought
about good improvement in their
agricultural production they have
found that only with proper invest-
ment do they get proper returns.
Therefore, Sir, 1 should think that
a proper allocation should be made
for agriculture and it should not be
mixed up with other items connected
with the agricultural problem if we
want to achieve the target we have
set before us.

Therefore, a lot of re-thinking is
necessary in this regard. People
think that popular efforts will bring
about this result. 1 am one who be-
Keves in it, but what have we seen
in these years? In spite of all efforts
popular effort has not in any measur-
able extent helped agricultural pro-
duction. If that kind of popular
effort has to be brought about, it

‘cannot be left on this Ministry alone,

{
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it is a matter which has to be looked
into by this Ministry, the Government.
all political parties and all popular
organisations. That means there
should be very great co-ordination
{between the Ministry, the people and
the various parties. Is it possible
under the present set-up to bring
.about that kind of a co-ordination?

Sir, whilc popular effort will yield
results in the matter of food produc-
tion, food production is a matter
‘which cannot be left to its
fate. Therefore, refusal to allo-
<ate larger funds to the Ministry of
‘Agriculture based on this reasoning
is defective. In case of failure to
reach the target the Food Ministry
will be made the scapegoat. Sir, 1
hold no brief for the Food Minister,
‘but this position is illogical. There-
fore, we must strike a balance. For
a minimum increase with which we
can somehow manage the country's
food situation, we should depend en-
tirely on the Governmen('s cxlei-

‘sion programme in agriculture
that is, on official machinery.
and for the balance depend on

popular efforts. Therefore, I raise my
voice strongly that more allocation
should be made for agriculture, be-
cause I think that of all the projects
that we have in the Third Plan this
is the most important project and
we must give sufficient money to it.

Another point, to which reference
‘has been made by hon. Members who
spoke before me. is about the lack of
co-ordination between the various
Ministries dealing with agriculture.
We have the Ministry of Food, the
Ministry of Agriculture, the Ministry
of Community Development and the
Ministry of Irrigation and other Mi-
nistries. For the time being I am
only taking into consideration the
Ministry of C ity Devel t
The Ministry of Community Develop-
ment is supposed to devote 80 per
cent of its task for the development
of agriculture. 1 would like to see
a better co-ordination among thesc
three departments. 1 do not know
much about the working of C.D. pro-
jects, but I have visited block areas
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and what did I see? If there are six
officers at the block, out of these six,
one is an agricultural expert, and that
one agricultural expert is so much
buried under the files that he has
no time to go out and see how the
work is done. There is not only a
lack of co-ordination among these
three departments but in some places
you find an atmosphere of rivalry,
each pulling the other way. There~
fore, we want a complete co-ordina-
tion not only at the ministerial level
but it must percolate down to the
lowest level. Only then some sub-
stantial results can be achieved,

13 hrs.

I take this opportunity to congratu-
late the Minister on two things.
Firstly, about the lead he has given
in allowing private sector to start
small and medium fertiliser factories
in the States. The scheme will help
increase fertliser production without
impinging on the Pian resources.
Secondly, the package plan. I do
not know the details of the plan, but
the idea of having one model district
in each State is welcome. This will
mean intensive work in specified
areas where the Government will
supply the technical knowledge and
other wherewithals—popular efforts
will be harnessed. It would be possi-
ble to check the achievements and
find out the defects. If we can work
in a proper way in these areas, we
will be in a position to assess the
difficulties and the defects of our work
and correct the defects.

Now, 1 should like to sound a note
of warning. Along with fertilisers
we should also step up soil testing
programmes properly. Because, if
the soil testing programme lags
behind the production of fertilisers, it
will lead to disastrous resuits, namely,
the erosion of land and antipathy of
the people. We have seen what s
happening in many areas. In the first
‘one or two years, the yvield is good and
then the land is cxhausted. There-
fore, it is essential to find out what
should be the combination of the
fertiliser for each plot. So, greater
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c¢mphasis on soil testing should be
laid and more work should be done
in that ficld.

Sir, as you have rung the bell, I do
not wish to continue. I would like to
emphasise, and add my voice to that
of other hon. Members who have
spoken before me, that much greater
attention should be paid to the aspect
of giving credit facilities to the culti-
vators. Our cultivators arc experi-
enced, and they are good workers.
They know their job. But they have
not got the facilities that they need.
If credit is given to them and irriga-
tional facilities are given to them, I
am sure they can give good results.

TF THE gavee § W W § 99
T gaEe A 9%, a7 & AR WD
g @ wmE, far ow F oud e
[rgar § !

tumwwmﬂﬂmw@
faar s, o =3 § i dow-afwwd
X FF A@AH FT Ig ATHAT q7 TGN
gy | for A gw S it
# §, QY g9 I wifeww 3% 39 ¥ @
a1 | 99 Wifewd A a9g ¥ & A
7y afga fan mar o1 v s 9%
A A T g §, G A O g,
I 9T dr N gfeEr fmr @
qi e <@ & g1 T W AW 368 @
& o 1 e fedwedg s A gw &
T TR O gre a1 se ¥
qr FA A qg TEAAT g A A,
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ST g Fe Y ¢ fhard 9 &
TAET &1 o F fam oY 99 § @O
aa &, 98 1% & f fex Al =ew ¥
fearzfes muifafady § 1 ag aw
a8 & o dex FY v ¢ 2aw A
TOF ¥ o A% TEwE FG0 W T
ft g FO0 fF g7 99 9T TS &
ARFT TN ¥ I T A aq
@ & 1 78 9 g faw g7 ¥ W
¥ & 4 @q, ofw gEdayr A
witgeaT ¥ o T@ & fom & o
g & & W de Haw | v Al
T 8, afew wew e A & I
&1 T AT gy @ aE W feedt
) A, A qar T 5 AT Q%o FAT
T AR F [ 7R 9T @ fRR 3,
9g WIg B AgWET § AR THAQT &
/T Rzg ¥ o FT FA T AAN A
g% F 98 | W9 qIE fge w
ey 1 fzx F g fan f s
0, A FE 8z R AR R ARRAE
& FE @ 9T Fom T F Bl o
fif AT wewr W, G A g o
AX TR | FE TH W AT A agIE
g AR g sl d F U ¥
uF FAE A fF g 9 fewigw
® R FL | IW@ Y AW g
gzg % fewigy Tga zwares €
TF W FT W AR A §—mfeaA
T RUIUY T 8™ ¥ W
fafaga @1 N fewig N | T W &
¥ og Iafea faar fF o oot
warar s, AfEw WY 2w qrgd g,
} 9 ¥ g g oo o 3 E
o T Ao I g R 22| ¥ 0F 7w
¥ woedr femiga wft FT &

# ug w9 FWT e § 6 2w
¥ fiperEmd 7 o T ATAY § S e
AR A & fx dpwm R AT
oA FT E | O @ T I X
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ar § i AW T & fag ws w2
A7 5= 71 faay & TR # wrAvaw
fafrex age N T g & | AfFT aw
w1 ¥ § 0 aE ¥ 3y vl o A
fasar & 1 & ¥ wo¥ uw far
ad § g 1 AT I, a1 I F q|mn
fF agh 9T W T WA A 7@ A7 & )
weq W3 A AF @@ AE FTF /AL

18,06 hrs.

[SHr1 MuLcHAND Duse in the Chnir!

# et wwrara £ far sft reg g st
i 5 §x @ ag ¥ welaw W
M @ 1 A FE e oy ff g 90
iraa N ag d fr & a fegeam &
ST AT A GHEdr, 99 aF fr
AR fgrgear & o &Y sTgw A i
*r 7 Y, feamar 5@ a9 & fv giwe
 aog A, W HE SqT&T ToAT §&T
9T &, NI U w9 @ a9
% 48 & g, W9 IF T ¥ dfew-
Tl g TEY {1, a9 a% eI
Y awr ¥ felt W Y 9 & 1 e
T8 ¥ YRR &, 9 CF I aT |
A gowa & 7 wey waw FEar & fE
W A wfww @ & 1 F 9 qw
¥ gl gooa &, Y F Y e fr
dgor ffaedy &1 &< %t § | 7€ faw
g FT gFAr & o s Qo fw
T FY TAAT ot gy, I frady &
& #, @ fee ST e A@
T A A & IaAr s
T oW fyy ¥ g AT
fafreex qrge "X giet fafaeex
AEE 7 ST 47 fF T a@e &
Y| W g o & 3e TwE
AR 1@ 7 & 1 o demEr w9
T g, foreit f fagd A g art
w3 .y fafegws ==, Afeq s & o
" g deY ¥ e 3= S wamT o @ g,

ve wE T fagd e &N 8
T & AR T A & fag f sifE
Q@ E | F gy W W w18 g 5
q@ qF AT § JoAT W T AR
39 A qg | I« @, T F9wHar §
fF 39 a%7 q% 39 W FT FoAW TG

g |

o & oft qrfeet & 0 qE @A
T TR T A A ¥
N gefr, A qF g o @R
98 9Tex & fF oww W@ I aewr
T A qgT 9 A W qg 97 A7
AR TR WLIEH W | A A HEN
TgmEfr i EmE I F g
A dagmg e s 2z
TH W TF A 9@ W) gEn
T H TE EH AN ) qEgE A
AT WA, & 98 AT Ag AT
I T 1 W B 3 g0 W IE A
| a8 T fr w% a<E) % gW I9
FR I @A &Y AT | WS FIHR TG
R fr foamm & Wy = R,
g FrET ¥ A, T F af@ ¥ ¥
fora form g & wiw &, S At
et & of @ ¥ ¥ ¥ 1 og duew
T@ER & g w1 Il WK e T
TR FF | F 78 S FT 17T
g fF 9 a% v T =R Al
SR qHE G ] A, I I q8
qrAT a7 AGY O | HAIT ATEE AR
fr fare 9T s fraTA T @Y FOT
# qeT ¥ ¥ W e wrew ag fe
fore 97 qTH AT 39 FY fawma &
ST & A | g frael w
aife & femr @ @ A 9 & fan
g Bt @ 1w § DA T g,
A T AT HTHTT HY AT VA FT 7
gfrar & ga? femt § o oAl ok
e arsfaw fere & | 99 a% 2
fer adi A Th w7 9w aw gw
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T gIAT | A WG A qG qgd I
2 f garr qiwer fafaed ¥ wfe-
I agd SR aWgE J@ | T
faafaer # fam qudr fafedrar &1 fs
fear mar g, § 99 § uw AR 0 F7
AT Avgar § 1 99 o fafas
T e wmdw, & g @ fx g
g W AT # g, @ H i
w1 a1 fean @@ fear & afes
Farom #1 TFwar ST FT FET HEET
& 7 gw A giw #1 fas arl ar
Y faerr W # ) en A ARA E R
I9 # Tg giFeaeT Segw & A
T | gar ug ¢ R few ofa
Fafce g, A afran qR & o &
1w g § 1 wee ey @ ufy
# 1o A g ¥, a1 it
fafredt &t ag wfeam far @ f&
ag o fafadt 1 wao@e #2 fa
fom gidifer ofan & a0 @ wrw
g1 A€ F §, T@ g AT AE G5
g7 T, Wity 3@ # wfewa ¢
fragam w ar 2 a1 7 % | WX
ag a9 9 T A& A, @1 qw w™
FREET G AT | @ T 97 FE
AT T Ty T | I fR ¥ o
FE TE aga AW A D w7 g
qwEs_ AT T3 AfR 99 9T T
T, 1 fAar A ® TREd @ W
fodlt 3w ¥ Tt sfaifes o 4,
& g aga Angae € T gl &1 wew
g FoF N A am wF wow
wTgaT § 91 I8 ¥ AT F wUF AweAr
AAEA 97 WEM | A% st
T HATA £ BT TG AF HATA & BL 7,
W 3 ¥ wa fwee wifa € qw O
e ¢, for & g weqmr @ 1 & ag
AR AT, AE FT AW § W O
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fafagt & o nawei g § o7 ¥ w@-
Fae AT 97 agd TW 2 T § AR
i Fig A a9 qqT IF § 6 agr
e wifswT & v aga wEE oI
g | fawe wifwr ofmer gads &
PTG E W FE A NEAH
F1 g FaT @ ) wRfwe 9 faws
st T & & ww g
S RN AR ¢ W

TE O qavag & s wifgw A,

Y § gury T FT FeATOr Y |

AT § T9 AIAT FT GE F W
T 1 % FEW 1 gER Feen
e feaR ¥ s T W E | I
oF T aT a1 gy, forw w1 ag ¥
AT TR E | IJWAWAF |g
A T @ATE | IR BT
A T AT AW e ey
2 o wiwea # 3w ofmer gadd
i mEsE R AT e, W™
# o & faeger a8 ¥ar | F mfedy
W T8 BF FIA AEAT § FF o a7
ofr gEdd A T g, o o
N yrEew g & T e
N s fege # ofrme

e
e

gad§ T aga s fede s ¥

AT A AR A AvE AT e |
T ¥ ¥ gefre anpie & fr g
SUTRT ¥ G271 $7 g%, 9 a% ¥ ufwer
FAEE F TOF T q@sog T & A
T9 FT gIT T, T F A IO &q
FTHTEY | MAAAT Y foramat A 7 A oY
fert fae &, 97 & fgae @ dfew
R & fegame & <1 we d91 & wEw @

FUT THE T FedrAe FEH O )
¥¥w e 7 & f e owe @ S
T YT o e e Al

L3 ax*ﬂ!sﬁ'{xomtnaﬂ‘1
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7 Fwar | WK W fgew # damn
T, @ A g fr QY w0 qE
N FE@ L1 TR g9 ifa qET
fewr® o A, form *1 @@ gy @
w7 Al § 1 #E fafre q@dw o
T | Te o waE Ay fafrex
| I9F qR t SEawEE 99 |
wrg 1 fR it HE mTg W fRe s S
g AT A AL A qfed qiwd
fafreer & gurdr =@ fafeedt %)

M wo wo g (FTEATE) A
# forgas amew 4 1

dfew orgT T W et
JIET ST A g1 IF | AT )
# oz ¥ 5 w7 g g feeat
g ¥ S 13, feay dv fwar o ol o
& AR ¥ & wgen wg g 5 A A,
AT = AT T T ITH g WY T+
gt & ar g f5 w3 f &=
dfeq gE & 9@ T AR AT A
w1 Az ¥ HT AW AR T w5 F
T ¥ g% 0 W I W AE T I
qR @ | IR w7 e o saw
M g Aff g Ac-AERE ¥ 6T
¥ arr ¥, wdwe @ e A g
§ afe S faeger @ ST qwn
g #t 1 yrew Fafre wge Wi 2w
atgw 7 faepe @R @ T A
a9 q9 qEn A F Fwr a1 & oz
2 @ ¥ g elrer ad frar
e & wrgw wro | I T e ?
79 ERIX [ I &7 I A

R

T8 A= w1 fear § Afe faaer
wat 3 fafreex @, ot st
w7 rw fafret age N T @
T W@ o v § g famw
a1, g i & gAET FAfaETw ar

W g fiF oraad @1 # ard e of
TG & @ T WA F AR G FAE
form 1 a3 forg i e farrer nfed,

Manof conviction, courage :nd imagina-
tion, ¥ 5V & qug AR Efe faead
qrgg T qEa Y g M qog § AW
T Y I AT FT@ 1 7 FheT W
d7 ¥ whw @ +R 4 T ww
FQA 6 R AT a9 g T o
& fafret ®) 7€ T | 7 AT aw
IR WA fFowan
dfem J5® 7 0F wiw @ 9 wiv g9
o § A o FT ITY qoy 91 fF o
& & IR § a7 frare @ Wi o
o FHET § F T @ g T g,
I gt @ ¥ fafreT g, 78 aw™
¥y, dfem ag= Wi s g fF A
@ oft w7 ¥ | F o ot ofy s
f& gur wrae fafaees St gifesdt o
AR &, I ITHHA F7, wA q7 7
ﬁ, his shoui:! be the last wordon the
subject, HAg wrgan fo smew fafreex
Hga a1 =fan wfuem Ia% ww7 o
Qe X o7 I o) St rad ag wew
& o | g IfiE & 97 A T A 9T
wt W s & g gaforae
g I @ FA R oI
TR & q21 gu &, I fafaefy
N gEw A E ) wv w0\ A=
U fm T I ot F wefas
FUAE qF A ITH AOAT T
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g JAR e Afge 1 S« SA
EE A AW fam Ay &% e W
F Fg o fF W AOA 7@ a9E &
T faar & 5 wew fafre Wik
@ wfaee meE geeEr At &
q@fas smaE R Aqu
g S & W) s 2§

Mo do 7 (FueT) : MY TR

F1 IEN WS aE A Iw
N A wodr foE f Wi 39 foi
& FAC I TG WA far ) wAw
T R TR & fafree e Ak @
W T A I R A
¥ v wefae awg ) fgme
TeaT A Y T o & | Afew
o A & e g @ @, A
o T % wre wt fafrex
qoT B TF aATr-§ A ag ;oI
g3 N G FAA? W
e T =X ¢ 5w ofew agw
nEwm NIy § afew
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e N @ N e gERed &
R § AT § W g T@ § S
g\ daEa g fr e w9 § wafF
HF aE ¥ | F w2 F fog, dAw-
[ A FF WY FET MRS & TWF
fog, &3

oy /W fF o g oA &
Yo—Yo W TEN dWl M T
T AT 30 ¥ Yo WA qF VWY QY &7
N AW 9T 99 T T i
F 2% ¥ o IT W AN o W Frem
I AET Y qg TF g AfeT we
AT & 1E TG qF F [T Y A
3? A fagel w<iar o oo fR ar
fis wor @R 3y ¥, wAfearsfee dfear
H e WTSE F WiEd °F W A O
a9 WSE qdfEeT faes werene
g1 W ooy oo A oaw A g7
# qger argar g fF v agd M e
T ¥ A A @ W ag gEa @
& wf oy ¥i3 dfs W KT Ao
L 9T 1 | pe Ut ¥ gt ax A A
T W 47 3 ¥R FOT 77 a7 ¥ ¥
Y RUE F A T FT Yo AT WA
TE T, ¥ FAT 7 g9 WS A faw
&, S yartaw w9 gt v fwwr aaew
Tg g1 5 % WAXa W & TE
w fufel A o= Tt ¥ fean
QRS A AT AT GO § THFT T 7 |
fafreeT wge ¥ ©F AR s9w frar O
fr w X g 3y foed ea A
R @ F 0¥} ¥ el & i W
fearar ) Afea s g T Fey
® ¥ F g T ae fod
& wurfar sz g fv s W
T g, W oA oA £ R
waHaT § FF TE on @ e § W
a7 7% ¢ fr w7 fra ag
% o fog 39 3 &< ad fem d
7% a & wok Fad Aie s away
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F1 W Om aw R A e
T T G AfeT § AOw T a@en
T g W BrEE fEx o #
frog &% g¥, AT 237 W9 I FRY
& o o a7 T § fF faew smewmw
# st cw A g &1 w T
oG T F 7 FT I@ I I FI3A
o T oW WA W & e
@ I aw T THHT AH AT AR
&7

e uT weT &1 w\r g™ ¢!
Tt oY fergy o @ et & foredt et
# a7 gk 8w e AT
M § 9 ae @ gk ¥ foa
v @ T 9r, 99 WA R0
fRaT?  RER TR &AT WA ofTee
Faasd f wyEie ¥ fag @ @
forer 3 s R0 T &Y & fFAT g
o & oaqfaw fold qeua-wy
Yo WTE TAT @< fHAT WX WFEC
# 3o TS| oy &g w1 fF g
o ¥ e oW & QO # T
% FFER O R @S g AW
a0 3G WO R W@ T -
At ¥ feu e a, 99 3 W fas
f e & @ fa ) gl W A
s g e faan O, O o g
S Y PR @ AT & 1 T T
qm wwm o ww fow @ ¥
Frema A aifew § W # e §
frEFmEEa g | ﬁ%fﬁﬁﬁw‘(oooo

ey s S 7 St Ferer
maﬁmuﬁwwﬁ?l
¥ WY FE o AT @ o ®
waﬁam%mmmﬁ
ﬁ% g Ranch System 3R faew
z 1 ¥ feew wa aw d, # A o

To24
#arawwa g f& w3 faww
(Wrench System)§ | § TH UF &aw
o g A X B g o
& o wq A g A fen o ¢,
I wEl ¥ g far amd
& =rgen § i agt o< fafrees avew a
X g B AR W 2w
¥ AT Y T HT AR I AN 7T
w1 W fegem #§ ogEt g
¥ faer srewe A W & W Iw
fargmmm & w5t T qu ¥ Afgar agdy
NI AT TG RO G 19 &
W W Y R TN § | /T W
fered %1 39, s &1 2§ ot v O
w® s | feaw o9 ¥ faw W
foer Fwrmm Wwa e s=hy 2,
23 WISE & 0w ¢, A A fegen
¥, wE9 AR IOET § WX W9 3T
ar AT w1 qar s fF oame ag v
TS99 a7 AT WG9 # AT § 1 &
T T # g% 9 AT 9 Q9
Y 2 wfe agt A ofom 91 T gEw
F FOT ¢ | @ A SAET A A TwA
A 2 1 T Y oW wret ¥ FEd E
@ # aeEE v § ° TEE A A A
quad N A& fear W ¥ faar
s AT e g ! R oET w R
fordl ToaT qga FW T@T | Goo FT
fadtit ar 4t faed, Afew 7@ @ &
A FfasA &1 98 oo FOT A
2 T * ¥ FT agd ey T &7
% Y W B gw 3y T fam
a1, g R Yo TWE F FA
ady oY | guY T ¥ giren P gl
@, o 7 g wm @ froaw w
wafeamsd & fad &) #0% @, F @@
&9 7 g8 #T g M, Iew ag 7 few
T | R AT H g0 ®UIE TIA &
T @ e aerefy w7 Y
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[¢fea s @ wrta]
a1 g3 afewsy wyE of@ds
qd v Jmfs Aud awdw 7o

St N 97 8§, Cfrrerae
1 F I E, THOET TET A ¥ AW
N T A= gAY AT | A A
@1 Fan! eI A a6
W AT & o Awma & fF A oar
Feamr FEfggemeaT ¥ 3 1 W F
s A€ § | FfFT a1 A9 7
& 79 g9 IR § 5 5y &7 faan
ST AV FHT FTH 6T AG 3 JFAT ] |
safad dga & 6 gat @m & &
SaTeT wqaT fEar Sar | ag A@ fear
T | A9 | o ¥ @Y savey fear
AT 1 AT FES & fF Soo w0 WX
goo mﬁmm | oo m‘(‘fg
fra sy o g @ § 7 7w 1 Fegfaer
sewRE F At @ Y ¥
wfd T g I wAT 7 & S
g 5 wfwdy writee ¥ awrw gar &)
H oY 0F AT T AHAAFEE | ¥oo
313 wqan Y 59 & favw g e 9w,
7% AT G & 1 39 9 & onfaw
i & qwEard s g fv o
TR B A TG |

FATIATAT, FTHY TARIA HT AT
W 1 co FIIE YT FW 97 For@y
AT W gw T § fF dex A
A E N e, ey
g A FT TFAAS gAAEN T AT & |
7g A g fed | & ag f g §
f& 39 co  FUT Y TGT FI AT A
FAT & NI 1 77 w7 Fvw gz Y
e e QT & g g ol
i fFar T | NN AFwT FET
oo A A AT A A
& ar A § T s | wfer &
wwwaT § % T T @ oA
T W W faepe g T AT
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JEY T F QU FOT AGY T qwA &
# F07 ¥ Fw @A o gEAs
F a9 A« & 1 fR R e
safer & qF, AR & 3 fow & o am
NE T ol oy A & s g ¥ ot
T RO T@T AW, ¥ A9 FT TG
W fF @ W B a7 =
F AR § uF Wi W mEE
FTIFaT H QU gAT 9T | FATL G
TR T ot @ aw ¥ § A
Tt 77 ARy & 5 @ oEmT w7
g7 feam s

0 AW § 7@ FEN TR E
T WA FrSfae oAt Iq 9T
S A i = g€ AR w ar et
g AN T gE, IT AT AT A
& qe & ¥ 79 FrIw ¥ oF WqeaT g
frar forg & & 3 0= fegr o1 5 -
TEYA FTIFAA TF JATST AT AT T )
dra AT wad &1 {39 w71 A9z § Fbpa
19 39 & 9 79 § AL | wAwar 7
Mg ezd) §YaT 3 @Y I§ qAT ST AT
FTAY § A I WF T HFIT AT FT
A & Al oF Anew FETFTAAF )
wHfEasai A sm @ s §
# 3 7g 9w A 99 & qgarfed® TA-
T 4 fear @ fe fem oA & o
A v gz A @ @ A -
qF77 Aqa 71 Ti3a Fem amw  fRy
Y %1 AT wqan faan w § @ wW
¥ w7 g8 @ fFar 7w f5 97 W A=
sfsfrae I & A AR -
faos asw SERe I I T NI A
oF MEfAuaen A7 A § 9@ aw
& o 27l 9T oF A faR § W FH
N T QY AT (7T T FEA N
A FATY T T A frar
MG LA T T FaR T 1g
I gard ¥few Do q@w & W L
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gfeamar A1 w1 qag w7 fRar d s =
e & W A QU e g v av
T A g7 T aga §:F@ gnn
@ ¥ 3@ Y qavg e o ) 9w
A qE I A i e R W™
#& 97 7 gAT FT ¥FF qE FFO
% I TEAE F) FW F GG AT GIE A
w7 ¥ fem @ fv fm e
oY FEY &, F I H W FT g
oo TROET AW ¥ qgW Il A WU
fearedz & ¥R 1t gaw 7 AL AT
g faar fF ¥R e Ao o AT
o | I A Ty e ogw A & fE
TwEEE B ifaa w1 A fFar AR
AT Uf RS @S F ARy W
wfys wqar W Ok W f& a9 o=
S I AR Ft AL ag "=
81 ¥ ¢ ¥ Fw o ar fe fafay
7 ufwe grasd & I g T A
faar o1, I\ A e fEwav oo w7
foorameaT 99 & 39 NS 3T q9E @
frar &\ e § I w0 AT L
0 agrEr @ | ue faw Ow aafeemr
7% g9 & 9 T Al I A A
sefwr A g @ faar o
Fg famr & ¥ @1 wiAwew & =W
frar & 1 &% W& WY I Y g 9T A
T § W T & wgW w1 g o fan
b d W ot wTR Ar-fET w9
AT § 5T a7 ST g g W< FAT A &
o9 F W Ay A A g Sfe F
X WY ) FgAT Aqgen § F grew §
T & fafast & fewizgm a9 @ &
" # agan § i o w0 wge s
N maa s as G FE frag
T e wifaw &Y $2T FET ey &
W 3 ¥ qg wuw & fe @ wifew
J[I% ¥ ¥ FOHA gETd w FW
femr I | wnffy frcaré @a 7
o o ¥ e efAw # wr ar fe
T T A G wifew F w77 €1 @0

T & WK 5w A wrdo Yo To W7o
FY qTg TATAT RS § | A Agw A Ay
sfe & 59 & fad weamaT 91 X ag
a1 TR ¥ T I W AR 69 T
faeerd w9 9T wEr @ fF oW 99
A I W A # A

7g 3% § f §9 Tamat AR R
aifs F T 7 R 7 AT &
fear @ afew ¥Q foga @Y @R
39 A w1 ¥ 73 § 5 99 ¥ N wrw
fedtda Y7 o I9AT 7 agaA A
F oqe A OAE)  FEAE WA
# 4 Ard | A W T Y FAnd W
G a7 off WIT IT FT g @ H
dmrT gl 9T TEAe gW A @
HR F zamgar aEw & Rt & A
W ¥ afew s sfeew W feere
F aeq wm, &9 N oA § OgAR
FEAT AEQ 4, MY AAT AT OAALT
AT TEQ A1, A TH A A ALl
foar | o g TE W AW
T g I A ogAe ¥ F gg A
R Yo WA G A | ATHT
F qopet & fordt wise w1 e sEw
& ey @ o\ mrw gare ¥ A AR
F aga wAY & | TR qOPR A T
fager 9 ant & Gime B w1 g4
F AT WX qqoE G A & WX qE
| 2 s 9 aF w9 smad &
A AT B 6 FE dT w7
Lo A F A9 qF g T W
0 9 Wi &1 79T §F g AT
g ¥ ) g A wEEE &) g o e
A7 wife? i a2 o 9w a% M gada
*ifew ¥ wmifefaeeea @M A a%
Ram A  wfadaed g fe
M g afew & AT w1, T
am  wifefteew w1 agar faar s,
I W | wfuwr 54 aF R ag
¥ 3 W T ) T e &
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[4fex %7 Trg wiia]
wd 7 X afew foawm Y s ww
o fafeeht § w1 ag v wW & faF
39 #ifgw & fagg a3 fom s Ak
A X 9T T FIH F AW q@W@T
E1c i

& @Y A & 5 a d
AR fogyr 3 A ¥ 9w ¥ fR
I BN @y A &, 1w s
£ & 9 Feafa smaw A av Y faege
T F o o a1 fex sad < e
ST 1 A & e wA & A § 0w
e uE {Y e 4 & fr ower
@ AH § WG AT A @ e
g A e @ fr drY 3T A ag
fawga @ret & AT AR S #T
T a3 a® g% F afd qET
foe ST & | A Feafa wEw &
JET # qE qF T qfoA w1 gay
AT 77§ FAQE T @ AN AR &7
® & | S9 AW 7 TF UF qrer § g
I WA FY FT agT FT A )
Frefs N F SrggEE A aga wTH
TATE FA1 faan & SR oS e
Q & afFT S F | &) a8 o I
2 fF 78 ameafa ¥ gand Aw & Sl
¥gA #1 agd THA TGAET & WA
T ¥ 9aefq ¥ 9 < 3T & A=
AU SAUR I S
gEasd X qafea & 5 sae & /%
st qF f e o ot 2af o dar
L & 99 T 3T W g Hwa 7 fad
Iq FAD a for § 5 @ aawfa
aEw & I et oxde Teednw A
2 o 99 aF fF a8 Feufa wouAy
HIET aFA § 91 @ar g fasmae 9
g g F FmEEr g faw awd
1 & T aueafy wEE 9T Qe
A & a7 uF fao gow & qwn @
#iz ag fawr st == o) 97 W
= gf Wk W= frae g WK
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dfeqr fge it Y@ R F W HF
foad oF w9E 351 & | wa FAfear @
e § FF qua gag 9T dorE oy )l
¥ 1 qiferie & sy ¥ sawET dwaa
I WO AT T F qE 7. F A fF
™ FAwfa N N FoAv w7 far o
a1 Q|1 7 & F AV T B g F7 faav
JE v IsmrFEwIw™
F IR T FAET q97 41 § W AW IR
& F qw aed | w7 dfeq ofr w0
aET §, A S H oA § W s
faererae Y Sifs 99 XA F 3T
g 3 W A AR § | 5T 99 FT avaEr
a1 fF g7 aweafa &1 G AfeT qw
AqFAE & g1 Fgar qFar § fF @
feafas # gg v @ 7€ fFam mav
I ¥ q1 frgart qga Wi AT o
I owgroar fs =Y Wik gw oW
T} T FT AET AT qH
U @w § fFar § g @
¥ Y A T AR WAy At Ay
7% #igi TE I A TG FT Breav |
& augar g & gad S awgq fawgia
fF IR 7 T FIATIG B AEIIAT 3T
v frzat AL &1 FIG KT LI 47,
g g8t 4t M7 qF WA ar e §
WA TeX FIA qfew d o ferag
qIEa & §HVIT AT AT AA | WA T AT
I G AT AT FAF FqOE T AR
F A & dt waat Fegad qea gagar
g W 77 weaiz ¢ fF mre sadr %
59, aefs %1 FAaET w@v ofana
AT F w0 FT AN AGET | B
g ufAwer gedezd otv &fw gifen
Y AXF JISAZ A XA K gl qg Ay
2 fw ear* g9 & A7 AV 2@ 1 TeqRA
ATIATE F9 17 97 9T Tl & 1 9gd
TG 97 AV T AT LEIL H 3 W
30 gAM AT WY A fF S iy awt
¥ gz F7 ) FTG ¥ 9 FATTqA E AT
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WX AT 4 g § gEdr &R
L AT QY FOT AA qF T 9% | /¥
e A s fedde ot wewelew
ag a9 = & g § WA ST Awr )
forr 7t w7 Sgar wifE A aww
TAMHANE | WA fe &
UF qTF Fg 7 G 5T JE |

¥z Mfa= 9 9 o9 §
faw =k & fF arX T A My a7 T
fear o | m@ mfew Qve & qafes
% 39 WY 9T 9g9 ¥ g} q¥AT +ATgar )
o TE aIR ¥ qg /U3 g i gaay
Y F A &N ofeq Agwolr 4 JaT A Fgr
& WT9EY IEHY TLHIT FaTT A7 §AE
TS % 19 &Y, @ At F1 FaATHL |
uF FOe a1 98 fF fergeam & amge
FaR el § A% F wor 9w 1 wma @
FgET oY Y @ W 7 AW F A A
Wt ITF, ITHT vFANE T foFAr S )
TEX 97 7 AT A7 {6 § GA AT
g =rgan ¥fwa § gan g fF e A
TR dfzeq wEed ¥ avad o Fat
AT AT FTE AT E X 7 F7E I |
g, dgaw, faar faed) s dame
& gur waE ¥ arE ¥ =g 6%
HAFG S AT A9 § 97 98 &Y HOAY
wigl ¥ a3 d@r § B 9% agd
w123 ¥ forg F Fer€and A § 97 o
& 1 o qamare 2@ AR F A g3
woAY siE ¥ 3r @ fF g ag R
wafaal &Y fawa ¥ eome faar smav
g\ # @il qg ama 1% 9 F @@
¥ & 7Y #= 7gr § {7 T, a1 1 ge@v
AT AT AT GREAITAT AT AR
g H N rw fog 78 w g | W
T ag} 5 gude  dfeeq § e
F I & aq At ®I I § afwT
oI 1 a8 w7 & e gongw Hfeww oA
wrer wX fek ad § W F a8 AR
430 (Ai) LS—$.

T A @ Fwar 6 5T 91g AT &
fegogw dfecw &1 TR 7 Haw
oy #few w1 e rfee
9 4T AT AT AT ST o
A @ § gonw #feew ¥ @0 qoEe
Ffeem Y w1 9d /W)

ey <o 7g & fr 9f¥a ot F o
Y R W A frad v ey ag
gf camr 13 AR dfea dfen Faw Ay
T feam a1 W) AR aY Aew
¥ g FT A7 AT IW ART FAEY
FEg WY § Ao fae Y wasde
s 2 @& vk ogEd aeEd #Y
TR & W IR a9 F A
T famrfeara 7 4Y S & wwaw
& qTY FgAT 92TAT § F wT % TEAAE
& 39 W A fawifant & ganfas
oHS FT € Y fear oy oo A7
o FEd q@r fF 9w w8 A
fawifoama & @k & 1 www gor A
mEAdT Fr aww ¥ gifaw foemdy
fed o &1 g ag e gt aet
& 799 & #T N 7E R | 9 ag TEA
! WY {9 "= i
oY ag @ gt 91 W@ & | ag |
feame wT Trgaw w1 & wAT WY Q
afer 0 9T T FTAT TG T AR
& S wvSr w1 2 oY @€ A9 § 9 gg
woET &3 R fF @ Y Fwm | )
=T ¥= ¥ dfew Mfer gr am A g
# =rgen g fr o o veEriae fad g
I AT A T qE FL | A
WX TYT F & FT qRT AAT I%
wT & A HAdw Fifaw @ awa w3
® I ¢ f5 4% o g s
I 9T WY dq5AE Z7 W TF {qS 0
T FUT A 1T g g I WM H
e HT THAT g R | § WiewT gfEar
uTT FT E fF W9 ¥ qR gaar aw
fear
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et e ad (frER) ¢
arafy wgrm, q@ ot @ & A
faerr anfgw o

Some Hon. Members rose—

Pandit K. C. Sharma: Mr. Chair-

Mr, Chairman: Shri Rajendra
Singh.

Shri Rajendra Singh: Mr. Chair-
man, Sir, the onerous and complex

nature of the food problem facing
the country is at once acute and
chronic. It has so far eluded grasp
and has defied all at.empts at solu-
tion. But however, stubborn a prob-
lem this food issue may be it could
not be contradicted when I say that
so far as the comprehension of the
problem is concerned we have got it.
My indictment of thc Government is
not about the policy which the Gov-
ernment has pursued during the time
of the outgoing hon. Minister. My
Indictment of the Government is that
this Government which has been
posted with so many bri'liant reports
of various committees and organisa-
tions could not take advantage of
them and has remained impervious
to them with the result that the food
situation remains what it was five
years ago. As is evident from the
annual report of the Department,
there has been only 6 per cent in-
crease in agricultural production. It
is difficult to say how this increase
has been obtained. One would say,
rather the Government would say
that this increase has been effected
because of the measures pursued
and adopted by the Government. I
do not agree. If that could be so
what could be the reason for a con-
stant fall till 1957-58 from the 1955-
56 level? So it is quite evident that
agricu'tural production today in this
country depends as much on the sky
as it had ever been. The old pro-
verb that in India agriculture is a
gamble in monsoon remains as much
true and valid as it was ever be-
fore.
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The reports of the Asoka Mehta
Committee and of the Ford Founda-
tion are such that if this Govern-
ment had any intention of taking
advantage of them it could have
taken this country a long way to-
wards solving the food problem, But,
as I told you, this Government is
impervious to all suggestions which
will have any adverse effect on the
vested interests. I do maintain that
this Government has vested interests
in corruption, inefficiency and nepo-
tism. The hon. Minis‘er of Food and
Agriculture is a very bood friend of
mine.

An Hon. Member: Really?

Shri Rajendra Singh: Yes, that is
so. I admit that he is a likeable per-
son........ (Interruption),

Shri Amjad All (Dhubri): Also!

Shri Rajendra Singh: So far is his
personal traits are concerned, I like
his ebullience, buoyant spirit and
easy manners. But these very per-
sonal traits, when applied to prob-
lems, social and economic, add more
to the dangers which are already
there.

13.38 hrs.
[MR. DEpPUTY-SPEAKER in the Chair]

That is why the light-hearted opti-
mism with which the hon. Minister
has revised and, I should say, revers-
ed the policy adopted by his predeces-
sor is not only going to bring about
a rapid and progressive deterioration
in the food situation but is also going
to bring about a frustration so far as
it is a question of social po’icy. The
policy of monopoly procurement and
State trading in foodgrains had not
ever been dictated by any ideological
considerations or by any considera-
tions of doctrine. It was dict«ied by
the inevitable and inescapable situa-
tion prevailing in this country be-
cause of the backward economy and
because of our outmoded system of
agricultural production and varinus
other factors. As far as I am aware.
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aad this House is aware, nobody could
accuse any of the committees, either
it be the Mehta Committee or it be
ithe Ford Foundation or it be the
UNO delegates of having a socialist
bias. They had all been objective
observers and the who'e series of
recommendations were based on the
objective observation of things as
they obtained. But this hon. Minis-
ter, with all due respect to him, I
would submit, is playing ducks and
drakes with the Objective Program-
me, so formulated from the angle of
social policy and that which is imme-
diately of practicabilities and feasible.

® You can accuse Shrimati Renu Chak-
ravartty of being a Communist, but
what about Shrimati Renuka Ray?
Both of them have said that this free
movement of foodgrains in this newly
created zone ‘is no solution; rather
the prices are rising, and at the same
time, there is nothing in sight to
check the rise in prices and see that
the prices are held at a certain level.
I do not understand any man with a
moral conscience saying that the
business community—I do not mean
of this country alone, but throughout
the length and breadth of this little
planet—could be relied upon to play
the game with a sense of moral con-
science and with a sense of fair con-
duct. It cannot be. Human nature
is such that the businessman con-
centrates only on his profits, irres-
pective of the fact whether he sticks
to moral conduct or serves the social
interests or not. He is interested im-
mediate'y in his own profit. There-
fore, to believe that by creating cer-
tain artificial zones and by giving a
free licence to the grain dealers, and
at the same time asking the Reserve
Bank and the various banks to give
them credit facilities the demand and
supply position would become such
that the price line would be held and
the country will heave a sigh of re-
lief is going too far.’

Much has not yet been lost. There-
fore, I again request the Minister and
this House a'so to reconsider the posi-
tion. There had not been any defect

. in the policy of Shri Jain. Our cri-
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ticismt of him was about the impertec-
tions, the defects and the difficulties
in the implementation of his policy.
Therefore, my submission is this that
the Minister must reconsider his
position.

Where does he want this country to
go? He says he wants to have a buffer
stock which will stabilise the prices,
which will check prices from shoot-
ing up. This is, in fact, making this
country a constant, a permanent beg-
gar. Therefore, I would submit that
there should be an immediate revision
of the policy which this Minister has
followed.

With all due wrespect to my hon.
friend Pandit Thakur Das Bhargava,
who is not here, who is an irrepressi-
ble man—I am using the expression
“irrepressib’e”, and that could be said
about me as well—. ...

An Hon. Member: It is unparlia-
mentary.

Shri Rajendra Singh: Is jt unparlia-
mentary? Then I wihdraw.

Mr. Deputy-Speaker: It is not,
though I would be reluctant to use
that word for the hon. Member.

Shri Rajendra Singh: That is be-
cause of your greatness and the great-
ness of the Chair, I am not so great.

His encouragement to the Ministry
to follow a policy of laissez faire is,
in fact, something which no man
who is alive to the situation, who is
committed to give our peasants a fair
price and to give our consumcrs a
time to have their commodities at
reasonable prices, can accede to.

Prices are rising. The working
class demands a corresponding rise
in its emoluments, salaries, and what
does the hon. Minister of Finance
say? He says no increase can be
made in the emoluments and the
salaries of the working class and the
wage-earners. The tussle is there as
you find, and God knows where this
country would go!
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[Shri Rajendra Singh])

Therefore, as the NDC has rightly
looked at the thing, the whole ques-
tion today is to hold the price line
firmly and resolutely, and this can
be done not by free movement of
grains, not by giving freedom to our
businessmen to act as they please.
Impossible, ridiculous, fantastic.

As I have been telling you, there
has been only a six per cent rice last
year on the level of output which we
reached in 1955-56. This is an indi-
cation of the fact that all our mea-
sures to improve agricultural pro-
duction have been woefully inade-
quate. That means to say, that we
still depend as largely on rains, mon-
soons and the vagaries of the sky, as
we have ever been. Therefore, today
the problem before this Ministry
should be to de-link and to isolate
our land from the vagaries of the sky
and to the ex'ent you succeed in that,
you will find agricultural production
going up.

The question is: how to step up
our agricultural production,

Shri P. R. Patel: By an ordinance!

Shri Rajendra Singh: No, Sir. It
will take time for you to understand,
because you have revised yourself
80 many times so recently.

We do not have much virgin land,
and as Pandit Thakur Das Bhargava
has said, it is by intensifying culti-
vation of available cultivable land
that we can step up our production.
The Ford Foundation has rightly
pointed out that if we do not treble
the presen! rate of production on the
availab’e land, by 1966 we will have
a population of about 480 millions
and, at the present level of produc-
tion, there will be a shortfall of 28
million tons. From where are you
going to fill this deficit? If the Minis-
ter says that he will address the
United States and take their surplus
products for feeding this country,
that would also become impossible.
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It is all right to take two or three or
five million tons of surplus products
from the USA but it would be impossi-
ble to import 28 million tons of food-
grains into this country every year, if
for po other reason at least because of
the difficulties of transport.

Therefore, 1 most humbly submit
that if the rate of production has to be
trebled, there should, naturally, be
three-fold investment in agriculture.
When I found today in a report that
the NDC has allotted Rs. 1,000 crores
for agriculture and community projects
for the Third Plan, I simply felt be-
wildered, because of this blindfold at-
titude towards agriculture.

You know, Sir, agriculture is the
heart of the problem. Either there is
agricultural production and the survi-
val of the nation as an independent
country and the survival of democracy
or we go to pieces. There can be no
two opinions about it. Therefore, my
submission is this that, planning or no
planning, all our efforts, all our in-
vestments, should be tuned to the needs
of increasing agricultural production.
Naturally, from this calculat'on you
find that to treble our present rate of
production, we need Rs. 3,000 crores at
once.

As to America, I have been to
America and I am glad to say that I
have made many friends there. I nave
great regard for that great country and
its great people. But, in all humility,
I would like to tell you that in
America, to part with the surplus
produce is something like a problem.
Every day, in America, $1'5 million
are spent on the storage of this sur-
plus farm produce. Therefore, it is
rather in the interest of the American
economy to part with their surplus
farm produce to India. If American
friends are sincere in helping wus, I
would like to reciprocate with same
sincerity to them then they must give
us cred't. We do not need surplus
farm produce, what we need is credit
facilities to the tune of $10 million, for
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importing machinery and for erecting
in ihis country fertiliser plants, for
procuring and manufacturing in our
country agricultural implements and
tools and various other equipment for
fulfilment of the various irrigation
projects and so on. We do not need
tarm produce, but we need credit faci-
lities. And you will see that it is an
easy thing for America, when you
know that $10 million are simply two
days' earnings. So, if the American
friends are sincere towards us, then I
would submit that credit facilities to
the tune of $5 billion every year, for
two years, should be provided by them.
That would mean that they have to
give one days’ national income of theirs
to this country every year, for two
years, and we shall be able to pay it
in six or seven years and with good
interest.

"ic mere import of the farm sur-
plus is going 10 help nobody, neither
the Americans nor this couniry.
Rather, it would make us a beggar
country, all the time at the mercy of
our good friends. It is rather a des-
pivable state. Left to myself, 1 would
like my country to go to starvation
and to go to death than to live on
this beggary.

Shri Ansar Harvani (Fatehpur): No
starvation for us.

Shri Rajendra Singh: That is what
the hon, Minister says, and the hon.
Member may take him at his words.

1 have a few suggestions to make in
this connection. The first of them is
in regard to the recommendations made
by Raja Surendra Singh, and also the
Ford Foundation Team. The Ford
Foundation Team has pointed out that
if agricultural production is to be
stepped up to meet the requirements
and needs of the country, then the
agricultural department should not be
a Government department, much less
a third-rate department of Govern-
ment. It should be a concern of all
the people of this country. The people
Wwho should preside over this depart-
ment should not be Minis‘ers. This
department should consist of people
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from all walks of political life, from
all welfare societies, people who have
control over public opinion, people
who are of enlightened minds, people
who have at their hearts the service
of the country, and so on. Such
people should be brought together to
preside over this agricultural depart-
ment, which should be eventually con-
verted into an agricultural commission,

Pandit K. C. Sharma (Hapur): How
many people will be there? What will
be the number?

Shri Rajendra Singh: There can be
a dozen or more. Why should my
hon. friend worry about the numbcr?

I have suggested that it should be
eventually converted into a commis-
sion. People from various elements
of public life should be associated
with it, and it should not be a govern-
ment department. That is necessary
in the interests of the coun'ry. Of
course, I say that there should not be
participation in government, but some
people say that there should be par-
ticipation in the siepping up of the
production from the soil, and that
could be done when all the elements
in the country unite together to do so.

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): Whom will
the hon. Member criticise then?

Shri Rajendra Singh: I am only
saying what the Ford Foundation Team
has recommended. I am not simply
saying it from the figment of my
imagination. The hon. Minister may
look into the rcport of the Ford
Foundation Team. Why should he not
look into it? And they are not com-
munists, nor are they socialists, they
are just dispassionate observers.

At present, this department is
callous and impervious to all sug-
gestions which are made for the good
of the country. I might give you just
one instance. Raja Surendra Singh,
who is a departmental man, was en-
trusted with the duty of finding out
what administrative changes should
be brought in in order to streamine
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the agricultural department. That
gentleman, in collaboration with his
friends, gave a very brilliant report.
The periodicals like Indian Finance
and capital made very good comments
about it. That report is still lying
somewhere in the custody of white
ants. The former Food and Agricul-
ture Minister said here that in finen-
cial terms, it would mean only Rs. 2
crores of further expenditure. But
the overlord, or the monarch of all it
surveys, namely the Planning Commis-
sion did not heed to his advice, and the
Minister had to go out on that account
also.

The reply of the Prime Minister
on the score, namely the Nalagarh
Committee’s report, is rather fantastic
and ridiculous. How can anybody be-
lieve him when he does not tell us
by what time these recommendations
are going to be implemented? As far
as my information goes, even those
recommendations which do not have
any financial implications, and which
could have been easily implemented,
have not been implemented so far.
The Prime Minister does not take care
to look into all things. He is given
some brief, and he just picks up here
and there from it and projects it in
the House and rather misleads us.
That is very unfair. I do not think
democracy would survive in that way.

Shri M. V. Krishnappa: We shall
starve democracy?

Shri Rajendra Singh: I am speak-
ing on behalf of my party. So, 30
minutes must be given to me.

Mr. Deputy-Speaker: Does not hon.
Member want that time from the
opposite side ?

Shri M. V. Krishnappa: He is Shri
Asoka Mehta, the second.

Shri Rajendra Singh: The position
of those in the agricultural depart-
ment should be improved not only in
the States but even in the districts.
From my own personal experience in
the districts, I can say that the district
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agricultural officer is something like
a very junior man or rather a third-
rate subordinate of the district collec-
tor. He has to depend for everything,
financiul grants, for controlling the
administration etc. on the district
magistrate, who does not know any-
thing about agriculture. Therefore,
even if there be any necessity to
amend our Constitution, it must be
done so that our agricuitural officers
in the districts are made an indepen-
dent institution by themselves, with
full financial powers, with an inde-
pendent cell inside for audit, and at
the same time, with full and absolute
control over their departments, in the
same way as other heads of depart-
ments. I would also submit that all
departments of Government which are
related to agricultural production
should be amalgamated with the agri-
cultural department. Take, for ins-
tance, the comnriinity projects and the
national extension service blocks. I
have been associated with the nagjonal
extensive service blocks with nearly
six or seven of them. and from my
own experience I wish 1o submit that
they are neither fish nor fowl nor
good red herring; they are all rotten
meat..... Therefore, this department
should be wound up, and these com-
munity projects should go away. It is
all nonsense.

Ch, Ranbir Singh (Rohtak): Why?

Shri Rajendra Singh: And the fea-
tures of these community projects
which are related to agricultural pro-
duction must be handed over to the
agricultural department or the Agri-
culture Ministry. Then, the depart-
ment of irrigation, the department of
everything. ...

Shri A. M. Tariq (Jammu and Kash-
mir): What is the ‘department of
everything’ 7

Shri Rajendra Singh: I am not
coming from Kashmir. I am coming
from Bihar.
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14 hrs,

Now, the principal problem which
faces the peasants today in improv-
ing agricultural production is their
age-long indebtedness. Even on the
modest scale it has been calculated
‘that our agricultural indebtedness—of
the peasants—at the present level of
production comes around Rs. 1,000
-crores. Only 6 per cent of it is pro-
vided either by Government or by
- co-operative institutions. What an
aweful situation! If we want to
emancipate our people from exploita-
tion by the various social parasites
you cannot do it unless these Rs. 1,000
-crores are injected here and now into
the village, put in the hands of the
peasants. Unless you do it they are
not going to be emancipated and freed
from the oppressions and exploitations
of the social parasites living in the
villages. Unless they are freed from
these clutches, you are not going to
inspire them for increasing their pro-
duction. )

We need three-fold increment in in-
vestment for increasing our production
three-fold. Therefore, we need at
least Rs. 3000 crores additional to go
into the hands of our peasants so that
they have enough of credit. Then only
would agricultural production brighten
up. ..

I am the only member from my
party and I would require some more
time, Sir.

I will come to sugar 1 submitted
before and I maintain that Govern-
ment has vested interest in corruption.
I am again emphasising that.

Mr. Deputy-Speaker: The hon.
Member ought to be sweet at least in
sugar.

Shri Rajendra Singh: It is so bitter
now, Sir. (Interruption.) Sir, Gov-
ernment have excused the additional
excise duty on the production of addi-
tional sugar. Well and good. I do
not mind it. But where does that
additional saving go? If it does not
-0 to the consumer, if it does nct go
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to me and to you, we can leave that
But, what about the cultivators whose
production of sugarcane makes it possi-
ble for us to have sugar? What about
labour whose sweat contributes to our
sugar production? Is it not rather
morally incumbent on us to provide
a certain share of that additional
earnings to the labour as well as to
the sugar cane producers? There-
fore, this ear-marking of additional
earning in favour of the mill owners
by Government is rather very unfair
to the producers and labour. I sub-
mit that there should be a certain
proportion of distributicn among
these two elements also.

wo aw Twn fag  (qgETw).
TSR AETW, AR e W ..

qEF TN aEe SR § fifa

Dr. Ram Subbag Singh: Mr. De-
puty-Speaker, Sir, I like the program-
me which has been chalked ou! by
the Food and Agriculture Ministry for
increasing our agricultural production
during the Third Five Year Plan and
also in the coming year. Our target
in the Third Plan is reported to be
between 100 and 110 millions tons.
Last vear the production which we
had wag short of the target which we
should have achieved according to the
Second Plan Schedule. This year
we should have about 80 million tons.
But, I do not think we are going to
have that 80 million tons.

This indicates that our efforts direct-
ed to increase our production are not
such as would go to meet our require-
ments. And, I also feel that there are
certain dcfects in our programme, and
also in our efforts to achieve that pro-
gramme. Because, in 1851, we import-
ed about 4'7 million tons of foodgrains.
And, in 1852, we imported about 3'8
million tons. In those two years, the
production figures were 51'1 million
tons and 58°27 million tons. I mean to
say that our production last year and
even this year has gone up compared
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to 1951. The production has gone up
by 22 million tons during last year.
But our import has also virtually re-
mained the same because, last year also
we imported 3:8million tons and year
before last year we imported about 3.1
million tons. 1 say defective because
despite the fact that the peasants are
con.ributing towards our agricultural
production, our import figures are also
the same as they were before, about
10 years ago. I do not know whether
we are going to reduce our import
programme because, according to the
present Plan, we are going to import
about 25 million tons of foodgrains
from the United States, about which
some Members have said some harsh
word and others have made appre-
ciative remarks. I do not share the
view fully, that we should depend
upon imports, because if we are to de-
pend upon imports we will not only
be running our agriculturists, but we
will be running the country as a
whole. The arguments that are ad-
vanced by the Ministry and those who
are in favour of importing foodgrains
are that it will provide us relief during
the emergency period and will also
save us from difficulties which we are
having and that it will enable us to
meet our present difficulties because
it will enable the Government to
reduce the prices of foodgrains,

Regarding prices, I think we must
try to keep down the prices. I also
share this view to some extent. But,
in the interests of agriculturists, I feel
that we should not reduce the prices
to the extent which may mar their
efforts to increase agricultural pro-
duction. No aid or subsidy, whether
it be in the shape of fertilizers or in
the shape of irrigation facilities or
anything like that will reach everyone
of the Indian agriculturists because
they reach only the selected few.
Irrigation facilities and fertilizers may
reach large number of farmers but not
all. Most of the Indian agriculturists
even today are depending for manure
purposes only on their village manure,
cow-dung ete.
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1f we do not give fair prices or good
prices to the agriculturists they would
not be able to increase production and
they would not find any incentive to
increase it.

There are two Ministries, the Steel
Ministry and the Oil Ministry. Shri
Malaviya said that despite the fact
that they have obtained some conces-
sions from the oil firms, they are not
going to give it to the people of India
in the shape of concession in the oil
prices. The Steel Ministry also an-
nounced that despite the fact that our
steel production is going up, we are
not going to give any concession in the
steel prices.

This brings us to the cost of pro-
duction of food because, as was said a
little earlier, we are having at present
320 millions acres under the plough,
about one-third of which has not got
any kind of irrigation facilities. And
about one-third is having good mon-
soon irrigation and the other one-tnird
is having irrigation system of all
varieties—perennial and other kinds
of irrigation facilities. If the cost of
production is not reduced, it brings in
two aspects of the thing. We are now
dedicated towards increasing our agri-
cultural production and that can be
attained only by doubling. the area
under plough. There is no hope of
having that much of land in India
because already about 41 per cent of
the entire area is under plough and that
is the second highest percentage in the
world. We are only second to Italy.
There is no other coun'ry except Italy
in the world which is having as high
a percentage of land under plough
as we are having in India. There is
no possibility of increasing the acreage
under the plough because if we resort
to more reckless cutting of the forests,
then there will be less rainfall. There-
fore, there is no possibility now of in-
creasing the acreage under the plough.
You may increase it to 10 million or
20 million acres but you cannot just
double the country’s acreage under
plough.
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The oher two alternatives are that
we must have land-intensive pro-
gramme and also labour-intensive pro-
gramme. As regards the land inten-
sive programme, there comes the irri-
ga.ion, fertiliser and other things.
r:ior to 1952 we had about 51 million
acres under irrigation. During the
First Plan we were having 16°3 million
acres under irrigation and during the
Second Plan we will be having 213
million acres. But we have been
always hearing that the irrigation
potential that was created is not fully
utilised and :his also is not the fault
of the farmer. The people may say
that the farmers are not keen on uti-
lising the irrigation facilities. I have
myself seen that farmers were not
given irrigation facilities as was told
by Pandit Thakur Das Bhargava a
little earlier. In my area and Damodar
Valley also about which  Shri-
mati Renu Chakravartty made a
mention, those difficulties do exist. I
do not want to have any inhibition
because we must have land-intensive
programme and we must have a good
system of irrigation. It is not enough
that some big projects are undertaken
or are going to be planned or com-
pleted. We are having enough pro-
jects—and we must have more and
more—but there is some lack of co-
ordination. The man who is incharge
of agriculture must know how many

1ds or how many acres he is having
under himself which he should pro-
serly utilise for increasing the agncql-
tural production and that man will
‘have to see how much of that land
hould be brought under irrigation and
it should be his outlook to find out the
avenues of irrigation. Similar is the
case of minor irrigation also. Today,
out of every two rupees that are spent
by the Food and Agriculture Minis-
try, one rupee is spent by the Com-
munity Development Ministry on agri-
cultural programmes like minor irri-
gation or medium irrigation and some-
thing like that. I not only want that
there should be coordination between
the Ministries which are dealing with
agricultural subjects but I want that
lthere should be only one Ministry of
“"riculture. I have nothing to say

7048
ag2inst anybody. Let anybody be
uie M nister, but there should be only
one Minister of Agriculture and no
more. There should not be any more
Ministries dealing with agricul ural
problems because when we go for irri-
gation purposes, we are told to go to
the Irrigation Ministry or the Irriga-
tion Department and all that. There is
trtal lack of coordination. Similar is
'he case in regard to community deve-
lopment. Therefore, I want that
there should be only one Ministry.
1 was dealing with land-intensive pro-
gramme. In that way if one person
is enabled to apply his mind fully
and sinccrely to agricultural pro-
blems, he may be removed if he is not
working well; but by having three or
four interests and all in‘erests colli-
ding and on top of them there being
the Planning Commission which has
not so far given a fair account of it
self so far as agricultural problems
g0, we are creating confusion.

I pay my tribute to the Indian agri-
culturist. In 1957 the agricultural pro-
duction was 62 million tons and in
1958.59 it went up to 73 million tons.
On account of good monsoons they in-
creased the production by about 10
million tons. It is the Indian agricul-
turist who increased the production by
10 million tons and not any depart-
ment. I am prepared to pay my tri-
bute to anybody, provided the Minis-
try or the Planning Commission creates
conditions under which the farmer is
enabled to fight the vagaries of nature,

"That atmosphere has not been created

by the Ministry. If you want to
increase the production from 78 million
tons to 110 million tons by 1965, it is
necessary that the Ministry enables
each and every farmer to fight the
vagaries of nature. I want that pro-
gramme to be chalked out by the
Ministry. Let the Ministry be se
competent, so strong and so thorough-
going that it enables every farmer in
India to fight the vagaries of nature
and increase the production to 110
million tons. In that case everybody
will give full cooperation. Not only
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will they give cooperation but they
will enthusiastically come forward to
implement the programmes. The rural
indebtedness should be ¢liminated.
We have already invested over
Rs. 1,300 crores in importing food-
grains from foreign countries. But if
we invest Rs, 1,300 crores in the shape
of crop loans or cattle loans—this
cattle problem was raised by Pandit
Thakur Das Bhargava—it will largely
solve our problem. We not only need
food, but we also need vegetables and
protective foods, like, milk, fruit, fish.
meat, etc. The vegetable production
is estimated at 6-17 million tons
whereas we need 38'62 million tons.
It means we have to increase the pro-
duction by over 600 per cent. About
meat and fish also, if we compare our
resources with those of foreign coun-
tries, we have to increase the pro-
duction by 400 or 500 per cent. Simi-
larly in the case of fruit and milk also
we have to increase the production by
400 or 500 per cent. How can the
milk production be increased if the
people are not in a position to buy
even a single head of cattle? There
comes the question of giving them
loans.

There also comes the question of
feed and fodder. Today we are having
only 68 per cent of fodder which we
require for our cattle. Unless and un-
til we increase fodder crops we would
not be able to have enough feed or
bhusa for feeding our cattle. We
should have good varieties of fodder
in the country. The Ministry of Agri-
culture and other departments are
labouring hard to introduce different
virieties of fodder, but they have no*
so far contributed much as was dis-
closed by Pandit Thakur Dasji,
and the Ministry is also not so keen
in making a special mention of these
facts. Unless and until we increase
our fodder and feed production we
wauld not be able to undertake our
cattle improvement programme. Un-
less and until we increase our
cattle, it will not be possible to
increase our milk and draught cattle
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requirements. Our food production is
a&lso very much dependent on it.

Apart from irrigation, fertiliser is
also another essential factor which
contributes to increasing agricultural
production. We want about 23 lakh
tons of fertilisers but our indigenous
production of fertiliser is only about
6:56 lakhs. We are short of about
165 lakh tons. Though the hon.
Minister has said that he was prepared
to allow private concerns to increase
fertiliser production even in our Third
Plan I do not think it is envisaged to
produce enough fertiliser because
according to the Third Plan our con-
sumption will be only 17 lakh tons
and our indigenous production will be
about 845 lakh tons. Still we will
be sort by 8:35 lakh tons. Personally
I think that our fertiliser require-
ment—I mean chemical fertiliser—
will be much more than 17 lakh tons;
it may go up to 28-30 lakh tons.
There also we are not making as
good an effort as is needed.

Similarly, regarding electricity also
only 3'9 per cent. of the total elec-
tricity produced was utilised in 1950
for agricultural and irrigation pur-
poses. It was 6 per cent. in 1958 though
the power production has gone up by
more than 100 per cent, from
5,500 kws in 1950 to over 12,000 kws
in 1958. Therefore, I think that much
attention is not given by the Agricul-
ture Ministry to this problem of giving
more electricity to the argiculturis's.
And unless and until we give more
electricity, it will not be possible to
increase production.

-—
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T =rfeg | gwIR A goueqr ARd A
T3 a7 g Wl F1 9eR 3 gu Fgr
qr f& MeT ¥ #7 ey &, 97 9 A9
Wi ¥ I S a9 A §, T8 qga &Y
I HREYTEAT T & | e F
o S & Y I B g
a & At W 7w wgw fE oA q
T TE F AT IR AW & AiE
# smd e arfe S e feamw
aré § a8 Mex N A I | g &
TEHET A G § A7 GATET FIZ T {A FIOT
T Ay & w7 3 § o w9
grar & f& gAT dFIR T T Av
@ R | IR HATE I EW ATH
T FT IF AR A R AR W HFH
¥ @rar wfgw 1 & f9 ooiE 3@ F R
fee & 99 wd W7 gAY T AR
Y N FATT q@ AN 99 & a=Er
a1y | 9% 9w fam oY gET Fevrar
qTgE A Sara feur @y aga @qEE
vare g a1 fr fFr ag Y ag gw A
HY FHAST FA | g & 5w S I9E
R ¥ 5 17 avg Ard ot EAeeEE
Sare ) fear w@r | A s g e ag
wiE 9T AFAME § | HfwT o "y
TEH AG) HAHAT A oF fF TRFR
IEET dEgEar 4 #I | aY 9 § qgar
ST g ¥ =ifge WX S ag e
8 &9 9T QU A AFT THRY TG A
s =ifgg |
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TIWE gEas & A’ § wsy
dfer oY & Famar f& ST Sreww
fFamT gz T @ 1 guTY ofeq o X
| # Lo WA 7 feT frar ) & N
Wt 5@ qw 9 aga A fec 3@ &
I feea & o A wraTwar AR
ax fere dt g 3 T § 5 g
T AGY FHT | AT TF wfoEr fwAT
WA E | AR G R A @y A
& & M7 g9, 97 = feAafa-fer g
& w R, AR I W oA a8 @
AR W F—am™ T 97 Sy Sy
ifvefam & s d—awa w1 R
gt 91 @ ¥ 1 afk W g T A
T 912, Y AT 1 98 7 fawr agar @
TR T @ e o @ e g
wgt fraar g9 A o grar av s
fer @ar & T A gEw
oY TR SEgH ¥ T § M}
AT T deEe R 0T ik
w8, M g 9 5w ¥ R
&) & fF 72® ¥ gwee & 99 9 feafa
T Y 1 T T 9T FAI §F, o0 Y
¢ fr oftwes sigge #9 gwT § @
wfa®w | 99 9 Q@ €T ¥ @ E
=1fgq 1 ofwed &7 3 g9 3 Y aarw
W T §, e a a@ AR
s ¥ wff g @@ oA
N gefam o N ol § av =,
T &1 fFt w1 =W A ) feEm
famiR Fara FTaFIE 1S F
9 g Y §, 99 # aF 9T e gy
frerar & 1 sfoie A dfafede sw
&1 T faeet § 1 97 A 3y o A
faoar & 1 4 feafa & g0 a8 4% Tow
T4 § o witeeas ¥ ot IE § wafy
U GiEeA{ReY, I T a6 g

eqr 7 &, T Al R a6 gH I A K,

W W AR FQ 9, AT fR A

j

-
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AT TiEeAE NIgE 9 FAT
Y ZAT g@wR, Y R e qX
fri ¢, Safa s awdT & ? gwaa wy
e F1€ Aar § 9 wgar § i faar
T F A IGTCAG) &, TG G AR
o9 A A Aaw E

TR e @a 3 gy fel
sz a1 5 afk oifiweafeg @
wr§ =g mfus dar FX, sarRT egE &
a9 w7 o foedy § 1 =AY
i ) T ow S o ?
wif qg q@r T T f W@
fr afz g wius g s QY sw &
TR F F frear 7 qa avag ww
faerar & &, wifs 07 Giweafew
w1 ArRfer A glawr A ¢, A
g ¥iez e W §, A dwagdy
" A W 'Y ) w3 e §
aga fam a% 9w #r @ AL G § )
T 7@ a7l FY 3@ U W FY 09 ATH
T [T FfRY fF oI wiweafew
St MNEE FQA@ E IR I ;YA
a7 o>, aifF I F IR § WK
I JATE ¥ F W WY wfew w2
s AR § | A fasl o
77 § f& e 37 #1 et fear s,
o 37 F g dfafade & o, @
T FIST FT AT ATH-EHT T Lw
ey TH I Mg R &40, WY
wfaF 3q@ G | § oA O A&
IR qx afera w@w W} E 97
9T ® @ I qear 4@ §, fowwr
e ag & f& 9 & gfer fyaw
SreTe g fe, S MG
RCUIL G A I

T T I&H, FTARTw W AFETH
ara qg § fF ot oo fafaees §
IR B @ wuER @A T fEoaw
Wt T F OAEIR FH T GE N

ag 7 o gEr A ¥ 9y @ &
T F Y @Y EFwmar g e
gt aifew qrew @ & fag faga &
fF fora awg & T FrE gromT FTOT A
9Ty, forg & @0l &1 AF 9 9T T
fad | A fAw A, S A T
€ w4 T & ST g www #
g wrar & wgt W T I F A
I g 9 g 1 dar fE gfer i
%1 8, fafaee &Y 9ot Ug o F34Y
aifgr s gard dfde & arfeg fs
ag 39 B QT AH 2 fF Ay woAr @
1 qE) g ¥ 08 FT F I KT FH
¥ W13, aifs ag wodT angar @9 &
g fem q% fF g7 srew o wfuw
T gwy & W fefigsqaa 3t 3w 7T
R & 1 ol aF w1 F T
T AR & WA @ g

aﬁwwuz‘lw:mmmw
' w )

Y g oo 5 &
T foar mar | WS Jer w1 A faar
T AR AW W & A femy w@m o
&% 9P & A9 faeew Ty M,
afe ¥ & § fr 9w sk W
&g w1 ag & fF o sl 9w s
AN AT, IE W AL AW &

JYTEAN WENAT : AT HEET WY
gRg @W & T g

Y gTRAATET : ST WTEHT HTH 6
AT 1T §, 99 FY TR £ 7g wowr
T Y HE R | A9 GR_T A G
fafeex &, 7@ aF SEA T8 Al
w1 fr T & fewnd &, wafeg gvrar
T wT A G @Y W I
fafredy ¥ g 2 feam, aY ag qama &Y
mzaﬁ’gﬁsmﬁnmﬂm%w/
aff fea, ag & fear
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o wowte fay (geF) ¢ WY
ag o & qad &, w7 7 7w 9

St gARTn - Ag % N aR
4, TR IR A w1 &
g fF g mifew age wog W A R
T F TN AN R, WA ag
@E &)

JUTemw WRE: UY TEe e gy
N w1, € AEEr § T8 ) ae
S FT qWT A g1 T § |

&t GG ;AR F agEar
Fafd e N EA N e &
AR # Frgfree AR A ge ¥ fag
T&T aFM | F &3 o § o fafreee
qTEa & w1 F7aT § i ag @ o
59 T e B, e ¥ gt
agt w1 NEYW &g, AN A qEr
frr w ada framt # afus @

fad i ofe gEdd A g SR
(£ 5

Shri P. R. Patel: Mr, Deputy-Spea-
«er, Sir, it has become a fashion in
our country just to give advice on a
problem where the persons giving the
advice do not know. Agriculture is a
problem. On this subject, only per-
sons having some insight into rural
areas, some insight into agriculturist
family, some insight into agriculture,
can give an opinion. But nowadays,
opinions are expressed by those who
have nothing to do with agriculture
and who have absolutely no know-
ledge of the rural areas. I may be
excused if I say that the Planning
Commission, composed of big pandits,
tender their advice on agriculture, and
the Miriiiry of Agriculture is obliged
to follow that advice. The result is
that maiters of agriculture have be-
come more complicated in this coun-

try.

The second big body is the National
Development Council. There also, big
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pandits sit and tender advice. The
latest advice given by them, according
to the reports of the Times of India,
runs as follows: ’

“Considerable at'ention was de-
voted to the question of prices at
today’s meeting and it was agreed
that every effort must be made to
hold the price line”.

It is said that every effort must be
made to hold the price line. They did
not consider it proper just to give a
thought as to how the living conditions
of the agriculturists can be improved.
I do not find any report wherein the
big pandits have given thought to the
living conditions of agriculturists.
However, when the question of
agriculture comes up, they im-
pose their terms and their adyice. But
when the question of labour comes,
they become helpless. On the question
of labour also, the press report says:

“Advice wag given to freeze
wages and a proposal by one of
the members of the Council for a
wage-freeze was vigorously resist-
ed by the Labour Minister, Shri
Nanda, and others”.

These are very fine things! It means
this: we bow down to those persons
who come with the weapon of strike.
We dictate our terms to those who bow
down to us. Agriculturists in the
country are most unorganised and they
carry out whatever is said by the
Government. They do not go on
strikes and so they are dictated too
very often.

Recently, we have been seeing the
strike of bank employees. They gave
a threat of s.rike, and the State Bank
employees went on strike. Our Labour
Minister rather goes down to them
and approaches their unions for settle-
ment of the strike. I want to know
from the Government whether the
Government desires that agriculturist
should al<o go on strike. Let us decide
it. If that is the desire, there are
ways and means. But let the Gov-
ernment decide that.

I would humbly submit that most
of the pandits sitting at these big
councils have not studied the reports
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published by the Government. I
would refer to one report only, which
deals wi.h the living conditions of
agricultural labour and of persons liv-
ing in the rural areas. The report is
called Agricultural Labour—How they
work and live. This is a Government
publication. In it therc are figures for
1950-51, and statements are given,
showing the annual per capita expen-
diture of agricultural labour families
and of the rural families. For agri-
cultural labour, the figure is Rs. 107°2.
For rural families, \he per capita figure
comes to Rs. 204. This is given in
statement 30 of the book.

Much has been said about big land-
lords living in the rural areas and
about the money-lenders and other
persons doing other business. Consi-
dering all these points I would like
to know what must be the living con-
ditions of men engaged in agriculture.
Everybody including my Communist
friends and PSP friends wants living
wages for the workers. Workers are
also those enguged on farms. 90 per
cent. of agriculturists are as good as
other labourers. So, I want to know
what should be their living standards.
Has the hon. Minister of Agriculture
ever considered this point?  What
would be the living standard of men
engaged in agriculture?

Everybody says there must be price
fixation. Everybody says that there
must be a holding of the price line.
Everybody says it. But how are you
going to improve the social and living
conditions of these persons engaged in
agriculture? One of my hon. friends
also said that agricul ural labour lives
most miserably. I agree with him.
But he must also understand that when
there have been increases in priees,
there have been increases in wages of
the farm labourers also.

Some Hon. Members: No, no.

An Hon. Member: That is mopped
up by townsmen,

Mr. Deputy-Speaker: Order, order.
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Shri P. R. Patel: 1 am coming to
that. From page 24 of the report
which 1  mentioned—Agricultural
Labour—How they work and live—it
is seen that taking the base year 1838-
39, and with the base at 100 during
that ycar, the figure for food prices
in North India came to 493, in 1950-
51. The wages rose from 100 to 508.
So also in Assam, the food prices came
to 392 from 100, while the farm labo-
urer’s wages came to 374. 1 am not
reading the whole thing, but I am
submitting that the wages have in-
creased as the prices have increased.
So, those persons whd talk of lower-
ing the prices are the enemies not only
of the agricul urists, but of the agri-
cultural labourers.

Shrimati Renu Chakravartty: What
is the wage of the agricultural labo-
urer?

Shri P. R. Patel: I am giving the
earning of an agriculturist and an
agricultural labourer. I think there
should be no haste. The cultivating
labourers in this couniry are 44:8 mil-
lion and cultivators are 204:2. Non-
agriculturists are 37:7 million. Let us
consider the income of the agricul-
turist and of the farm labourer. I am
reading from page 21:

“From the average agricultural
wage income of the agricultural
labour family, their estimated
wage bill for hired agricultural
labourers in such families works
out to about Rs. 500 crores. Ac-
cording to the report of the Na-
tional Committee, agriculture other
than plantations accounted for
Rs. 4,800 crores of the national
income.”

Rs. 4,800 crores is a big sum, but let
us understand tha' that is the groes
income.

The pandits sitting in the Develop-
ment Board and in the Planning Com-
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mission consider that agriculture is a
profession where the net income is 50
per cent. I would ask those persons
to take up agricluture and if they do
no: lose 20 or 25 per cent. more, I
would compensate that. Everybody
who is an agricul.urist knows that
agriculture is a profession where one
is hardly able to make both ends meet
because of the buffalo. One year may
be a surplus year, but the two succes-
sive years are such that he becomes
indebted. However, our pundits sit.ing
‘here under the fan believe that agri-
culture is a profession which gives 50
per cent net income from the gross
earning. Whatever be the advice
given by these pundits, I do not un-
derstand how agriculture is going to
be improved.

I think the best course for the coun-
try would be just to disband these pun-
dits—the Planning Commission and the
Development Board—and let our
Ministry handle this problem. I think
that will be a wise thing for the coun-
try. If there is any dispute between
the bank and the bank employees, the
bank and the Government do not say,
“Let the bank employees come to us
individually and we shall talk to them
and look into their grievances”. They
never say that. But they consult the
organisation of the employees.

The hon. Minister has been in office
for the last one year, I would like to
know from him whether he has ever
consulted any farmers’ organisation
and if not why. Somebody raised a
question regarding the farmers' forum
and much was said about it today in
‘the Press. I do not want to say any-
thing more. Let there be a true far-
mers’ organisation. You can come with
a Bill, define a farmer and you can do
so many things. Why should there
not be a farmers’ organisation and
‘why should they not be consulted?
The Government talks of ceiling, co-
-operative farming and so many other
things, bu* Government does not talk
of agriculturists and their organisa-
tions. So long as the Government does
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not encourage the farmers’ organisa- -
tions and consult them, the food prob-
lem shall never be solved. That is
my understanding.

Mr. Deputy-Speaker: Is not the
hon. Member a farmer?

Shri P. R. Patel: I have be-n a far-
mer, but it was my good for.une that
I left farming.

Mr. Deputy-Speaker: The hon.
Member is being consul.ed at every
moment.

Shri P. R. Patel: No, Sir; I know
how we are consulted. I will just
narrate that story.

Shri M. V. Krishnappa: He is still
looking like a farmer.

Shri P. R. Patel: Take fertilisers, It
is a very fine word and fertilisers must
be given to the agriculturists. I would
like to know from the hon. Minister
what profit has been made by selling
these chemical fertilisers within these
three or four years. My information
is that the Government has made a
profit of about Rs. 2 crores from fer-
tilisers.

An Hon. Member: Rs. 3 crores.

Shri P. R. Patel: My information is
it is Rs. 2 crores. Government makes
money from every.hing and Govern-
ment makes money from the fertilisers
also. Let the prices be kept under
check. That is the only thing. I
would request the hon. Minister not
to make profit out of this. There is a
proverb that a poor man's wife is the
bhabhi of one and all. So, agricul-
ture has become the target of one and
all. There is not only the Planning
and the Development Board, but there
is another board also, viz, the For-
ward Markets Commission. I  will
show you how this Forward Markets
Commission works as the great enemy
of the agriculturists. Recently in
Ahmedabad, there was the forward
market dealing in Kalyan cotton. The
ceiling price fixed by Government is
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Rs. 840. The marginal line was
Rs. 770. The fluctuation varies be-
tween the floor price and the ceiling
price. The margin was Rs. 2,600 for
100 bales. That is to say the buyer
has to deposit Rs. 2,500 if he buys
in the market 100 bales. The price
shot up and wen: to Rs. 803. So, it
was Rs. 37 below the ceiling price,
and the Forward Markets Commission
issued another margin that those who
buy 100 bales must deposit Rs. 7,500.
The result was that the prices were
checked. So, the business of the For-
ward Markets Commission is to check
the prices when the prices go up.
15 hrs.

When the agriculturists are expected
to get more, than the Forward Mar-
k ts Commission goes there to check
the prices. When the prices go up there
is an uproar from this side and that
side tha. the price should be checked
and we talk of control, this and that.
May I submit that the Forward Mar-
kets Commission is also another body
which should be done away with or
put under the Agricultural Depart-
ment so thai the advice of the Agri-
cultura]l Department may be taken by
it off and on? Now it is under the
Commerce Ministry and, as you know,
in commerce they only consider what
profits should be earned by the busi-
nessmen and what losses should not
be incurred by the businessmen.
They never think of the
agriculturists and the resul' is that, in
the name of Forward Markets Com-
mission and all other bodies, they dic-
tate and the dicta.ion is just to ruin
the farmers.

Sir, everybody says that the farmers
are making money. Even the mill-
owners, who are earning more than
One crore ruvees a year, say that any
addit'on~1 tax would ruin them and
their industrv. So there are the agri-
cul'urists who can hear the burden!
Persons moving in motorcars, going in
aeroolanes. living in bungalows. they
say that thev cannot bear the burden.
So I would like that our Agriculture
Minicter chonld be a man who should
be the defender of the agricultural
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interests. If he could not, I wmlnld.
submit—it is not for me to advise be-
cause the working of the present
Chbinet system I know—I would only
request him to better resign and not to
just bring bad name to him.

Mr. Deputy-Speaker: He would also
be compensated like the Planning
Commission?

Shri P. R. Patel: No, Sir. The Agri-
culture Minister, I know, is a bold
man, is a practical man. Some days
back, at Hyderabad he gave out his
views which really represented the
views of the agriculturists. When 1
said to the agriculturis.s about this,
they were very happy. He had stated:

“Today the farmer's fate was
decided by the Government and
others. The forward markets decid-
ed the prices of his produce. The
pattern of crop was not his con-
cern. Others decided it . . . As
long as the farmer continued to
be a neglected factor, improved
production is not possible . ...
Any scheme to increase pro-
duction would be of no avail
unless the farmer was en-
thused to produce more. Fertili-
zer might be made available, soil
might be tested, research might be
conducted, the technical ‘know-
how’ might be provided, but it was
only the farmer who could in-
crease the production. ....Patri-
otic appeal could not enthuse the
farmer to step up production. He
should be made to understand
that by doing so he s'ood to bene-
fit. He should not be asked to
produce things which he could not
sell at his option.”

If at all the Government of India
accepts this advice, I th'nk the -gri-
culturists will be hapov and the agri-
cul.ural problem would be solved.

In the end, I would just like to re-
mind the hon. Minister what advice
was given by a Kashmiri pandit to
the then ruler in the 12th or 13th cen-
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tury. It is an extract from “Rajata-
rangini” transla.ed by Ranjit Sitaram
Pandit, page 127. His advice to the
ruler was:

“Action should be taken re-

- pea.edly so that th epeople in the

villages should not possess grain

for consumption and bullocks for

the area of the fields in-excess of
annual requirement.

For if they were to have exces-
sive wealth they might become
very terrible Damaras in a single
year able to violate the authority
of the king.”

The ruling party is now, perhaps, in
the place of the king.

“When once the rural popula-
tion secures raiment, women, wool-
len blankets, food, trinkets, hor-
ses, dwellings which are worthy
of the capital; when fortifications
which ought to be cared for are
neglected through arrogance by
the kings, and when they show
lack of appreciation of the cha-
racter of their offiters, when from
a single district is exacted the
main enance for the armed forces;
when the civil servants have form-
ed a leage by matrimonial alli-
ances with one another; when the
kings take the same view as the
civil servants in the departments of
State then it may be known with-
out doub. that there has been a
reversal of the good luck of the
subjects.”

I also believe it. Perhaps the Plan-
ning Commission is in the position of
this Kashmiri Pandit and if the Plan-
ning Commission and the Deve-
lopment Council give advice to
the ruler, the Congress Party and if
that advice is followed, not only will
it bring ruin to the coun'ry but it will
also bring ruin to the political ruling
party.

Dr. M. S. Amey (Nagpur): Mr.
Deputv-Speaker, I wish to make a few
observations on the Demands for
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Grants of the Food and Agriculture’
Ministry. The main objective before:
the nation, as made out by the Finance'
Minister in presenting his Budget, was
to help the growth of conditions by:
the end of the Second Five Year:
Plan for a favourable and hopeful’
launching of the Third Five Year Plan.
The Finance Minister observed in his
speech that the first requisite for this’
is increased production. He further
stated:

“This is axiomatic and we can-
not afford, even for a moment, to
lose sight of it.”

Then he says:

“mobilising the resources re-
quired for this is not going to be
easy and will entail progressively
harder work and larger sacrifices
by all sections of the community.”
May I take the liberty, Sir, with

your permission, to ask the Govern-
ment of India, whether they regard:
the hierarchy of public servan.s in
the employment of the Government of
India and the State Governments from
the President of the Union Govern-
ment to the peons of the offices as
falling under the category of some
gection of the community to whom he
has made this earnest appeal for har-
der work and larger sacrifices.
If this class which represents the most
cultured and enlightened class of the
Indian population is included in his
appeal then there lies a great respon-
sibility on the members of this class
occupying the most exalied and res-
pectable positions to set an example
of that harder work and larger sacri-
fice before the public. I humbly sug-
gest, without meaning any disrespect
to anybody, that Government servants
drawing high salaries, say, above
Rs. 1.500 per month should be per-
suaded by the Government of India
to agree to some drastic cut in their
salary before approaching the public
with an apveal for harder work and
larger sacrifice. In presenting a Bud-
get of this kind we should have im-
posed the same harder work and lar;
ger sacrifice on them. I can assure
you that a sacrifice like that volumn-
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tarily offered by the Government ser-
van s occupying higher positions will

e very much appreciated by the peo-
ple and their prestige will certainly
not suffer. On the other hand, it will
add to their strength and to the power
today given to these people.

In India the posidon and the pres-
tige of an officer or a man never de-
pended upon the amount of wealth
which he was acquiring every time. It
depended upon ‘his merits and cha-
racter.

frnfafz: @& w1 wgany Neww

The success of the enterprise of the
great men was not so much on the
external resources but on the spiritual
force and charac.er. Chanakya, the
Prime Minister of Bharat Samrat
Chandra Gupta, who defeated the
Greeks and emancipated the mother-
land from their domination, lived the
life of a poor pious Brahmin and his
only wealth consisted of a few balls
of cowdung, bundles of small sticks
of wood called samidha and a few
pool'es of kusha grass brought by his
students from the forest for the per-
formance of his fire worship. Yet his
writ ran throughout the Empire of
Chandra Gupta. That great Sovereign
even could not think of issuing an
ordinance to suspend it even for a
minute. Similarly, Shri Samarth
Ramdas remained a poor devotee of
Prebhu Ramchandra earning his liveli-
hood by begging from door to door.
et Shri Chattrapati Shivaji Maharaj
would not initiate any big policy or
take any important step without con-
sulting him. We have seen that spirit
in our own times in Lokmanya Tilak,
Mahatma Gandhi and Pujya Vinobaji
who is still before us as the living
symbol of that supreme spirit of re-
nunciation brightened by his lofty ideal
of universal brotherhood coupled with
a continuous service to the people in
distress and suffering. But in the last
few years I have unfortunately seen
several instances where public men
have sacrificed principl~s for the sake
‘of office and not office for the sake of
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principles. I am afraid that lectures
by hon. Ministers are not going to
create that spirit of sacrifice in the
people on which the hon. Prime Minis-
ter has pinned his hope for the suc-
cess of the Third Five Year Plan. The
hon. Finance Minister has also men-
tioned tha. there will be need also for
substantial external assistance. The
inves'ment target for the Third Five
Year Plan, as now reported to be ac-
cepted by the National Development
Council, is to the tune of Rs. 9950
crores in the public and private sectors
together.

The point which is of the utmost
importance in this connection and
which the hon. Finance Minister has
very earnestly pressed in his speech
is that the Government of India “are
anxious to make the period of depen-
dence on special external assistance
as short as possible”. It is a very
good decision, no doubt. But that is
possible if we can reach the stage at
an earlier date where the bulk of our
investment programme is based on the
domestic output of capital goods and
equipment. Our production, both
agricultural and industrial, must be
quickened to expedite that stage. We
should therefore be able to solve the
problem of the availability of foreign

h by minimisi the imports
and maximising the exports. That is
the only solution of the problem.

Viewed in this way, agricultural
production must occupy the first place
in the programme to be carried out in
this year and in the first few years of
the Third Five Year Plan. The magni-
tude of the operations of purchase of
rice and wheat can be imagined from
the fact that the budget estimates for
the present year for that are
Rs. 2,07,11,18,000 while the total ex-
penditure of the Ministry s
Rs. 2,87.66,11.000 excluZing the emount
of Rs. 1,07,90.000 for the Demands for
Grants for Delhi, Himachal Pradesh,
Andaman and Nicobar Islands, Mani-
pur and Tripura, which are also con-
trolled by the Ministry of Food and
Agriculture.
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The hon. Ministers have a very diffi-
cult and delicate job to handle. I hope
that the hon. Minister in charge of this
Mihistry will not leave any stone un-
tarned to make a success of the job
which he has been called upon to
handle and to take wp. His effort of
building up a buffer-stock and re-orga-
nisation of (he present zones with a
Vview to stabilise and equalise the pri-
ces, which has been criticised seve-
rely by my hon. friend who has just
preceded me, is significant though he
has not yet succeeded in persuading
the Madhya Pradesh Government to
accept his suggestion of bringing the
Bombay State and the Madhya Pradesh
S:ate together in one common zone.

What I wish to bring to the notice
of the hon. Members of this House is
that the entire Vidarbha region is the
worst sufferer on account of the tug
of war that has been going on between
the Government of Bombay State and
the Government of Madhya Pradesh
State. Vidarbha Division and Chatis-
garh Division have been interdepen-
dent for more than two hundred years
on each other in the matter of supplieg
of their foodgrains and also trade,
commerce and industry. In Balaghat
District, which now comes in Madhya
Pradesh S ate, considerable agricul-
tural land is under cultivation of peo-
ple living in Nagpur and Bhandara
Districts. The rice grown in their land
cannot be brought by them outside the
limits of Balaghat District on account
of the ban imposed upon the exvort
by the Madhya Pradesh Government.
The disparity of prices of rice at Bala-
ghat in Madhya Pradesh and Gondia
and Tumsar in Bombay is very great.
Rice is sold at Rs. 6 or Rs. 7 a maund
in Balaghat whereas the price at
Gondia and Nagpur is more than four
to five times of that amount. It is re-
ported that a good deal of smuggling
is going on between places on  he
border and black-marketeers are thriv-
ing probably with the connivance of
a considerable number of petty offi-
cers put in charge of these operations
or of supervising them. When Gov-
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ernments create unnatural conditions,
it is the people who ultima ely have to
suffer. If the Chief Minister of
Bombay had, in the alternative, urged
on the Chief Minister of Madhya Pra-
desh that that Government should
remove the ban on the export of rice
to he Vidarbha districts which had
been one wih them till three years
ago, the suggestion might have been
acceptable to him, but it did not occur
to the Chief Minister of Bombay to do
it. He probably though: that the
demand for such a concession for
Vidarbha, however just or reasonable
it might be, would go counter to the
uniformity of policy throughout the
Stat2 which is his aim, and also deci-
dedlv prejudicial to the emotional and
administrative in egration of Vidarbha
and Maharashtra which he wants to
bring about, and for which he has been
trying for two or three years, I do not
know with what amount of success.

15.22 hrs,

[PANDIT THAKUR Das BHARGAVA in the
: Chair)

Vidarbha must swim or sink with
Bombay. For the present a! least that
is the position. We are being asked
to stand with our friends in the
Bombay State and silently submit to
whatever may happen.

There are two small points to which
1 wish to refer. Agricultural produc-
tion can be increased rapidly by two
ways. All the cultivable land should
Be given for cultivation to those who
can undertake it. I learn that several
lakhs of zares of land has been obtain-
ed by revered Vinobhaji in his Bhoo
dan and Gram dan campaign. Gov-
ernment must not allow .hat land to
remain fallow or indifferently culti-
vat~d. It is, in my opinion, unpardo-
nable not to take proper steps to bring
this land under efficient cultivation.

The second suggestion is that the far-
mers must be encouraged to make use
of improved methods of cultivation and
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yse improved tools and mechanical
instruments like tractors and power
pumps on a Jarger scale in cultivating
their lands. It is necessary to take
recourse to these methods of cultiva-
tion. It will be wrong, therefore, to
include agricultural tractors in motor
cars; they should be exempted from
the levy of this new duty, that is my
suggestion.

I have here with me telegrams re-
ceived from .he farmers as well as
other persons interested in cultivation
in Madhya Pradesh. One telegram
reads:

“We understand Central Board
Revenue have extended motor
vehicle excise duty rupees 2500 to
agricultural tractors consequently
over hundred farmers of Vidar-
bha who placed orders on number
dealers have been badly hit and
unable accept delivery trac or and
implements ordered due prohibi-
tive price increase stop exemption
excise duty agricultural tractors
absolutely essential to success
third five year plan self sufficiency
food stop failure give relief will
result utter failure country agri-
cul ural programme stop please
exempt agricultural tractors pay-
ment excise duty President Nagvi-
darbha Chamber of Commerce.”

Many telegramg and letters like
this are received by us and I am sure

e Ministry of Agriculture will press
mipon the Finance Minister the claims
¥ the agricul.urists in thig matter of
exemption on agricultural tractors at
least and also pump engines which are
of so great use in irrigating the lands
that are being brought under agri-
culture by the people. The rase of
el~ctric pumps used for agricultural
purposes deserves to be favourable

idered for ion.

This is my last point. I join with
my hon. friend Seth Govind Das in
demanding the prohibition of the slau-
ghter of cows, I do not think it is
Jecessary to go into any long argu-
‘kwntx on this point. When Seth
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Govind Das was gpeaking I heard
some hon. friend remarking that this
demand was more sen.imental. I do
not agree with that and I want the
Government of India not to belittle it
even if it be deemed to be sentimental
by them. It is a sentimen: of nine-
tenth of the population of this coun-
try. It is a national sentiment. We
have been exempting salt from any
duty year after year. Is that no: due
to sentiment? There are certain senti-
ments which have gone deep into the
intellectual and social structure of the
people. But, as a mat er of fact, the
prohibition of cow slaughter is impe-
rative from the economic point of view
also. Akbar had done it. I say it is
cruel to kill a cow for fond, an animal
that helps you to grow food and feed
your children by its milk in infancy.
It has a right to live and it is justice
to rescue it from the knife of the but-
cher by statute. I conclude with a
prayer of the Vedas:

AT g v
TH WA (o9 |

That is, “Oh Fire, do not kill our cow,
horse, man and anything that has
life.” This is our Indian tradition, in
other words, our Dharma. I hope the
House will take this dharmic consi-
deration also into account while consi-
dering the demand for the prohibition
of cow slaughter.

The Deputy Minister of Food and
Agriculture (Shri A, M. Thomas): I
would like to intervene at this stage
to answer certain points raised by some
hon. Membegs, in order that my senior
colleague may, within the time that
he likes to take and within the time
that the Chair is pleased to give him,
deal with certain larger questions of
policy.

It is not my idea, as has been point-
ed out by Shrimati Renuka Ray, to
paint a rosy picture of the situatiom on
the food front and to be accused of an
attitude or approach bordering on

1 y. Nonethel taking the
country as a whole, recent months,
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according to me, have witnessed a
situation which reflects, you may call
it, a lessening of tension on the food
front. There have been months of
comparative ease—I underline the
word ‘“‘comparative”.

If this House is a mirror of the posi-
tion obtaining in the country at large,
then the trend of the present discus-
sion, the questions asked during the
Question Hour and the motions which
have been given notice of for discus-
sion etc., reflect a state of affairs
which has not deteriorated, but has
only, if at all, improved. We may
ignore for the time being thc index
of wholesele prices and all those
things. The hon. lady Member Shri-
mati Renu Chakravartty raised the
question of the level of prices. She said
that it was not fair to compare the pre-
harvest peak prices with post-harvest
prices. 1 agree with her, but I would
like the House to remember that
comparisons can be made between
priceg obtaining in a particular period
in a particular year with the prices
obtaining in the corresponding period
in the previous years. If you compare
like that, even if you compare the off-
season prices, you will be able to find
that the situation has improved. The
hon. lady Member quoted some figures
from the Administration Report, but
she has not cared to notice what has
been stated therein later on.

Tt has been stated there that in the
case of rice, even if we had regarqd to
the off-season periods, the maximum
index in the off-season of 1959 was
113 as against 118 in the previous year.
With regard to wheat, the position has
been a little better. The figures indi-
cate that the maximum that had been
Sbtaining in the off-season period in
1958 had been 114, whereas the maxi-
mum obtaining in 1959 was only 100.

Shri Radhelal Vyas (Ujjain): What
about 19547

Shri 'A. M. Thomas: We have to
‘tompare figures relgtlng to periods
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which are comparatively nearer, such
as 1957 or 1958 or even 1956. It is
not fair to compare with prices ob-
taining in the preliminary stages of
planned development in this country.

Shri P. R. Patel: Why should the
hon. Minister not comparc with 1950
and 1951?

Shri A. M. Thomas: 1 can compare
with those years also. 1f my hon.
friend cares, he can just go through
the administration report and the
other publications that have been
made available to hon. Members, and
compare the figures himself.

Shri P. R. Patel:
lower.

They are much

Shri A. M. Thomas: I agree that thc
speech of the hon. Member who has
just interrupted me has served as a
corrective to the trend of discussion
in this House, concerning the anxiety
that has been expressed on the ground
of rise in food prices.

A clearer picture can be had if we

compare the wholesale prices of
cereals as a whole. It may be bornc
in mind that the prices of cereals

remained a little lower, I do not say,
substantially lower, in January and
February of 1960, as compared with
the prices during the corresponding
months of last year.

I said a little while ago that we
may for the time being ignore the
index of wholesale prices and other,
things, because if we do not take also
the cir tances into consideration,
then we are apt to draw incorrect
conclusions.

For example, take the case of the
index of rice. In Orissa, after the
formation of the zone with West
Bengal, we all know that the prices

had gone up by about Rs. 2 to 3 per 7

maund. We do not grudge that, {
because even then it is a fair price. Y

.

If from Rs. 15 it has gone up to Rs. 18 ﬁ

it will reflect a great deal in the index
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of prices. I just want to drive at that
only.

Also, the index may not give us the
correct position. Suppose, for purposes
of comparison, we take the index of
rice at a time when controlled prices
were prevailing in West Bengal, and
compare them with the index of pre-
sent prices, that may not give us a
real picture of the situation, because
even when the controlled prices were
prevailing in West Bengal, the open
market prices would have been really
much higher than the controlled
prices.

I would also like the House to
remember that when we consider the
index of prices of food articles in
general, we should not be guided by
the impression that the index rises
simply because of the increase or
decrease in foodgrains priceg only.

Shrimati Renuka Ray: May I inter-
rupt the hon. Minister? Is it not
correct that rice price dropped last
year to 99, whereas now it has come
down only to 1057 Is that not
significant?

Shri A. M. Thomas: It is not 105;
it has gone up only to 105.6 or some-
thing likc that. The point that I was
driving at wag this. Of course, it
changed the prices in Orissa, and
made some difference in those prices,
but we do not regret that difference
at all, because that will be reflected
considerably in the index of prices.
So also is the position with regard to
the difference in the situation in West
Bengal. Of course, there have been
rises in other parts of the country, as,
for example, in the southern zone;
there has been some rise there, but
there has not been any abnormal rise
there also.

We have also to take into eonsidera-
tion the prices of food articles other
than foodgrains. I would like to draw
the attention of the House to the
publication Economic Survey, 1959-60
which has been circulateq to hon.
Members along with the budget
papers. It has been stated therein:
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“The index of wholesale prices
has of late been around 119. At
the end of January, 1959, it was
about 114...... The index for rice
at 104.3 is higher by about 14 per
cent. while that for wheat at 97.1
is lower by 25 per cent. Cereals
taken together show a fall of some
3 per cent. and pulses have gone
down by as much as 24 per cent.
On the other hand, the other
constituents of the food index
such as edible oils, sugar and gur
and tea have gone up by about
12, 11 and 24 per cent. respective-
]y.n.

With regard to the other articles,
the House knows—not that the Food
and Agriculture Ministry wants to
disown responsibility - altogether—this
Ministry has very litt'e control on the
level of prices of articles other plan
foodgrains.

Later on, it would be seen in that
publication that:

“Of the rise in wholesale prices
in 1959, food articles other than
foodgrains accounted for nearly
two-thirds, industrial raw
materials for about one-sixth and
manufactures for about one-
tenth.”,

Later on, there are other indications
also which should serve as a correc-
tive when we approach thig problem.

Thig leads me on to make a refer-
ence to the eastern rice zone, which
has been made mention of by two or
three Members from West Bengal
who have spoken earlier. Shrimati
Renu Chakravartty said that the ex-
pectations which the hon. Minister
had roused when he announced the
formation of 'this eastern zone have
been belied. What were the expecta-
tions that were raised by the hon
Minister? Even before the formation
of the rice zone, when 1t was said
that the Central Government’s inclina-
tion was to form Orissa and West'
Bengal into one composité zone, it was’
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pointed out that this zone would not
be self-sufficient; it would be deficit
to the extent of 3 to 4 lakh tons or
something  like that. So, no
spectacular result was intended or
was expected when this zone of West
Bengal and Orissa was formed. But
I may say that the results so far
achicved do indicate that the ex-
pectations have not been belied, but
I would say that the step has been
justified. Now, what is the position in
Orissa? You will find that after the
formation of the rice zone of Orissa
and West Bengal, the movement of
rice and paddy from Orissa at the
first stage was not adequate to begin
with, but from February onwards,
the movements have been fairly
heavy.

Here, 1 may just refer to the point
raised by Shrimati Renu Chakravartty
that whereas I had stated on a pre-
vious occasion that there had been
movement to the extent of about
80,000 tons, at that stage, the Orissa
Food Secretary said that it was only
about 40,000 tons or something like
that. I would like to submit that my
statement with regard to these figures
is based on railway movement figures
which I think are more authoritative
than any other estimates of move-
ments. -

By 3rd March, 1960, about 1:23 lakh
tons of rice and paddy had moved
from. Orissa to West Bengal. During
the week ending 3-3-60, despatches
amounted to about 20,000 tons, which
means that if the movement is main-
tained at this rate, the despatches will
be of the order of 70,000 to 80,000
tonsg per month. There have been
also despatches by road and by the
sea route. In spite of this heavy
movement, there has been no undue
rise in the prices of rice in Orissa
which are now ranging between Rs.
16 and Rs. 18 per md. for common rice
at the raild-head centres and for
hand-pounded rice in the interior the
priceg are Rs. 14 to Rs. 15 per md.
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Shrimati Renu Chakravartty: Have
you seen the prices in Bengal?

Shri A. M. Thomas; With regard
to Orissa I have certainly got the
daily prices prevailing there. It was
between Rs. 16 and Rs. 18.

As far as the agricultural producer
in Orissa is concerned, the position hag
improved; and as far as the consumer
is concerned, he has got a fair price
also. (Interruption). So far as
Orissa is concerned, so far as
the prices fair to the producer as well
as to the consumer are concerned,
there is nothing to find fault with the
Centre.

Shrimati Renu Chakravartty: Is it a
fact that initially the producer was
getting only Rs. 9 per md.? He was
selling in the mandi.

Shri A. M. Thomas: That is paddy;
it will work out to Rs. 15 or Rs. 15-8-0
At Rs. 9-8-0 per md. of paddy it will
worck out to Rs. 15 or something like
that for rice.

Shri Rajendra Singh: Do you think
that is fair price for the cultivator?

Shri A. M. Thomas: That would
also indicate that had it not been for
the zone the Orissa cultivator would
not have got that fair price. Even
thig the Orissa cultivator would not
have got.

It must be admitted that soon after
the formation of the eastern zone
there has not been a considerable
change in the price situation in West
Bengal. The West Bengal prices had
hardened to some extent even in
January 1960 in spite of the formation
of the zone. But we have to bear in
mind that the zone was formed on the
19th December, 1969; but the forma-
tion of the zone was talked about even
2 or 3 months before that and it was
more or less deflnite that the zone
would be formed about a month or
so before. So, in anticipation of the
formation of the rice zome, the prices
in West Bengal had already declined.
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You will find that in February the
prices started easing down and are
now ruling between Rs. 22 and Rs. 23
per md. for common rice. I have got
the daily bulletins and if the hon. lady
Member wants to refer to them and
get better informed, I am prepared to
hand over that paper to her.

Shrimati Renu Chakravartty: In
Calcutta is it Rs. 25.

Shri A. M. Th For

rice the price was between Rs. 22 and
Rs. 23. In certain areag it was some-
thing like Rs. 24 or so. Compared
with the prices that have been exist-
ing in Calcutta or in other parts of
West Bengal, it cannot be said that
the prices were abnormally high.
There is definitely improvement in the
situation in West Bengal, notably in
Calcutta. I believe the hon. lady
Member will agree with me that
there is no atmosphere for starting a
further agitation on the scale that wag
prevailing before the zone was formed
or the controls on prices were with-
drawn in West Bengal. (Interrup-
tion),

You will find that last year the
conditions became extremely difficult.
The entire House is aware of that.
After State trading was undertaken
by the West Bengal Government
through a system of levy on mills and
attempts were made to enforce price
control orders, the market arrivals
practically stopped and a large num-
ber of rice mills closed down for want
of paddy. In spite of very large
scale distribution of rice from Gov-
ernment stocks, it was found very
difficult to maintain supplies in that
State. I do not know whether the
hon. lady Member Shrimati Renuka
Ray wants a reversion to this state of
affairs by insisting on controls.

8hri Rajendra Singh: Is it not a
fact that it was because of the imper-
fection of the machinery that we had

. there that the crisis came up?

Shri A. M. Thomas: I will come to
your State. (Interruption). This year
the condition ig entirely different.
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Mr, Chairman: Let the hon, Minis-
ter proceed. It is very unfair that he
should be interrupted like this. We
must hear what he says. Let the hon.
Minister be allowed to proceed. There
is no question of talking like this.
This is not the way that hon. Member
should go on giving a running com-
mentary.

Shri A. M. Thomas: This year the
condition is entirely different. The
supply in the market is plentiful.

An Hon. Member: A point of clari-
fication, Sir.

Mr. Chairman: After the speech is
over a question may be put, if neces-
sary.

Shri A. M. Thomas: Although in
January the prices rose to some
extent, they have now declined and
there is a perceptible easy tone in the
prices of rice in West Bengal. It will
be our endeavour by various measures
to maintain this easy tone. As a result
of the cordoning of the Calcutta indus-
trial area against exports and large
scale supply of rice by the Central
Government for disgribution in the
Calcutta industrial area, the move-
ment of rice into the Calcutta indus-
trial area from outside is relatively
small. There is, therefore, no fear
that the demand from Calcutta might
upset the price level in Orissa or in
the West Bengal districts. We pro-
pose to make available a certain pro-
portion of finer qualities of rice for
distribution in Calcutta so that the
priceg of finer qualities also might be
kept under check. When necessary,
we shall be prepared to make avail-
able some rice to West Bengal Gov-
ernment for distribution in urban
areas too.

Shrimati Renu Chakravartty: Were
not the prices higher than last year
at that time?

Shri A. M Thomas: No.

Shrimati Renu Chakravartty: Your
index figures show that.

Shrj A. M. Thomas: That is exactly
what 1 pointed out. The index figures
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may not give us a correct idea because
although there were controlled prices
the index prices were based on the
prices existing.  Really, the open
market prices were much more than
the controlled prices. It may not
give us a correct idea to compare the
present West Bengal prices with the
prices obtaining during this period
last year according to the controlled
prices. (Interruption).

By all these measures we hope to
be able to keep the prices in West
Bengal at a reasonable level. The
conditions would have have been even
better but for the unfortunate drop in
production in West Bengal once again
as a result of serious floods.

This leads me to the questions that
have been raised by hon. Members
from Madhya Pradesh and especially
Shri Shukla, He said that it should
be the endeavour of the Central Gov-
ernment to persuade the Madhya
Pradesh Government to agree to the
formation of a zone with Bombay and
Madhya Pradesh. We have already
expressed our preference and we have
made it clear more than once before
this House that our preference is for
a larger zone linking Madhya Pradesh
with Bombay.

Shrimati Renuka Ray: Why not
one zone for the whole of India?

Shri A. M. Thomas: That question
has already been raised. I think
Shrimati Renu Chakravartty’s ap-
proach appears to be that of a young
child. If you cannot have controls,
then have no controls at all. She
cannot think of any via media be-
tween controls and laissez faire. .. ..

Shrimati Renuka Ray: I am not
Renu Chakravartty.

. Shri A. M. Thomas: My hon, friend
Shri Shukla was pointing out to
cretain defects obtaining in the pro-
curement machinery in Madhya Pra-
desh. 1t may be that in the begin-
ning of the last crop season there
may have been some delay in our
procurement  organisation  starting
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tunctioning, but the present position
is that our officers are spread out
throughout the Chattisgarh area and
brisk purchases are being made. You
will notice from the figures that after
November, 1959 we have been able
to purchase, by about this time, 3:8
lakh tons of rice and by about this
period last year we had been able to
purchase only about 1,80,000 tons of
rice, The entire quantity that we
have been able to purchase last year
till October has been 4,05,000 tons so
that it would appear that our pro-
curement machinery is working very
satisfactorily there having regard to
the quantum of purchases that have
been made by the Central machinery
within this short period. Our officers
are prepared to purchase rice from
anybody who can offer it at the Gov-
ernment purchase prices. There
should, therefore, be no question of
price in Madhya Pradesh declining
below the Government purchase
prices.

Shri Radhelal Vyas: What about
wheat?

Shri A. M. Thomas: Shri Shukla
has also referred to the purchase of
boiled rice and he has also referred
to the question of the export of
broken rice, We are purchasing
boiled rice and we have also allow-
ed the export of broken rice so that
the main complaints of Shri Shukla
are things of the past and it would
not be correct to raise some com-
plaints in the context of circumst-
ances obtaining in Madhya Pradesh ~
now, .

It is true that in the case of wheat
it may be said that the Centre has
no procurement machinery there.
With regard to the purchase of
wheat, we have left it to the various
State Governments who would desire
to have purchases of wheat. The
situation that is now obtaining in
Madhya Pradesh with regard to
wheat can only be remedied by adop- 1
tion of one or the other course
Either the Madhya Pradesh Govern- 4
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ment should agree to link up Madhya
Pradesh with Bombay so that the
producer in Madhya Pradesh would
find a ready market and that for a
reasonable price, or the Madhya Pra-
desh Government should itself make
purchases. The Madhya Pradesh
Government falso has been raising
somc difficulties with regard to this
purchase, but we havc been impres-
sing on the Madhya Pradesh Gov-
ernment that it should be prepared to
purchase wheat that is available in
Madhya Pradesh at the procurement
prices that have been fixed by the
Centre,

Shri Radhelal Vyas: May I inter-
rupt the hon. Minister? May I know. .

Shri Rajendra Singh: When I in-
terrupted you did not allow me to
do so.

Mr. Chairman: Order, order. This
is not the way to put the question
1o the Chair.

Shri Radhelal Vyas: The Madhya
Pradesh Government has already got
stocks of wheat which are lying
there and large stocks are coming
there which are surplug to the re-
quircments of the Madhya Pradesh
State, 1 would like to know whe-
ther the hon. Minister is prepared to
allot that quota to any other State,
say, Bombay State or any other
State. Unless this is allowed to go out
of the State, the Madhya Pradesh
Government  cannot purchase the
stocks.

Shri A, M, Thomas: That is not
correct. The Madhya Pradesh Gov-
ernment has not brought to our
notice that large quantities are lying
there and that we should take over
those stocks. In fact, if large quan-
tities are there we are prepared to
take them over, we are prepared to
allot to flour mills or other con-
sumers so that there would not be
any difficulty on that score.

Shri M, V. Krishnappa: We will
Arrange special trwins.
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Shri A, M. Thomas: Several hon.
Members have referred to the ques-
tion of State trading. I do not want
to take the time of the House by
referring to this question in detail.
The policy of the Government has
been explained to this House more
than once regarding this matter, It
has been pointed out by Shrimati
Sucheta Kripalani that it will not
be advisable to have procurement in
deficient areas where there are only
marginal supplies. That is also the
point of view of the Government.
My hon. friend Dr. Ram Subhag
Singh also was arguing that it would
not be proper to repress prices in
surplus areas to such an extent as
to create circumstances that would
not give any incentive for the farmer
to produce, These are the two points of
view which have also to be taken
into consideration when we discuss
the question of State trading.

We have taken some steps in the
matter of the tentative scheme that
has been adopted with regard to
State trading. The hon, House
knows that  wholesale traders
throughout the country have been
licensed and the purchase of food-
grains are being now made where-
ever possible and necessary. It will,
however, be apreciated, as has been
mentioned in this House more than
once, that State trading in foodgrains
is only a means, not an end in itself.
State trading has, therefore, to be
undertaken judiciously according to
the circumstances of each State.

Last year, a number of States
purchasing rice and paddy were not,
however, happy. For example, in
West Bengal after the introduction of
the levy scheme and the control on
prices with effect from 1-1-59, the
arrivals of paddy and rice in the
market declined. At one time it
looked as if the rice had practically
disaopeared from the market. - Simi-
larly it happened in Bihar. The pro-
curement of rice had to be given up
in June, 1959 in order to ensure ade-
quate availability of rice in the open
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ma.Ke..  In wne dencit  States the
factors of demana and supply have
powcurful inllucice on e macket and
any aicepm. va oie par. of tne State
Governmenwss 0 eaforce price control
order. immedid.ery  resutts in - the
stocks goung uaderground and  the
b.ack-market devetoping. In the sur-
pius S.awes, however, there is no such
difficulty. In he light of the ex-
pecience of last year, the Madras and
Mysore S.a.e Governments have also
givea up procurement of rice and
paddy. At presea., rice is purchased
on behalf of (he Government of India
in th2 surp us States of Punjab and
Madhya Pradesh. In Andhra Pradesh
alsp Cen.ral Procurement Unit is
con inuing o function. But pur-
chases ae being made only on volun-
ta.y effor.s and we have not been

able to purchase any substantial
quantity there. In the States of
Assam, U.lar Pradesh, Orissa,

Madhya Pradesh and the Union Ter-
ritories of Tripura and Manipur the
rice and paddy are being purchased
by he Sa'e Governments to meet
the local requirements during the
lean pe-iod. After the last harvest
the wheat was purchased by the Gov-
ernment in the States of Punjab,
Uttar Pradesh, Madhya Pradesh and
Raijasthan. At present, procurement
of wheat in Puniab and Rajasthan
stands suspended and the purchases
are made only in Uttar Pradesh and
Madhya Pradesh,

I make this position clear because
I do not want to create any impres-
sion that we have given up S‘ate
trading. As has already been point-
ed out, we have been purchasing
foodgrains wherever possible and
wherever it was found to be neces-
sary.

I only want to refer to one or two
points more. One point that was
raised by the hon. Member, Shri
Rajendra Singh is with regard to
imports. He said that it is a despic-
able thing—it is his own expression—
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to import foodgrains from America
under PL 480, He more than once
sald that he was speaking on behalf
of his party and that the eniire time
that is devoted to his party should
be given .0 him. But I doubt whe-
the: he was voicing the fee.ing of
his own party.

Shri Rajendra Singh: Yes, I do.

Shri A, M. Thomas: He said that
imports under PL 480 had to be dis-
couraged as it was not advisable to
make such imports, But some of the
spokesmen from his party were
voicing a different line of approach
on previous nccasions. Under the pre-
sent circumstances it is impossible
to avoid imports on the scale that
we are having now.

16 hrs.

Shri Rajendra Singh: Sir, may I
explain? He is distorting the fact.

Mr. Chairman: Order, order, If he
wants to put a question he will be
given an oppor.unity afler the speech
is over—not in between. Otherwise,
there will be no debate.

Shri A. M. Thomas: He has been
making certain very bold statetments
with regard to procurement policy
and imports and on other things also.
He has been accusing us in the mat-
ter of formation of the West Bengal-
Orissa zone. I do not think these
points deserve any answer in the light
of what I have stated earlier.

My hon, friend, Dr. Ram Subhag
Singh, has said that in 1951 when
our production was perhaps 18-20
million tons less than the present
production, we had been importing
more than four million tons and
more or less the same quantity is
being imported even now. It is true
and it hags been explained on the
floor of the House on several occa-
sions. This additional quantity has
to be made avajlable in the country
in order to meet the increased de-
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mand for foodgrains. In the con-
text of a larger population, with
an increasing purchasi power
and  ‘larger development ex-
‘penditure ‘and increased money sup-
ply and provision of credit facilities,
we have necessarily to maintain ade-
quate supplies and our indigenous
‘production, though it has substantial-
ly increased, could not meet these
increased demands. We cannot pro-
‘¢eed on ma'hematical calculations in
these matters,. We have to take
into consideration the changed cir-
cumstances, quantum of money sup-
ply, etc. The Economic  Survey—I
referred to it earlier also—under the
heading ‘monetary trends’ says that
over the 12 months of 1959 the money
supply in the hands of the public
increased by Rs. 170 crores. In the
previous two years it was lower:
Rs. 75 crores in 1958 and Rs. 96
crores in 1957. It also mentions the
other expansionary factors. So, we
have for sometime more to import
substantial quantities.

1 would now refer to the point
raised by Shri Rajendra Singh that
the PL 480 imports were of advant-
age neither to America nor to India.
He says that in one breath. In ano-
ther breath, he says that it is of
advantage to America. I may
say that it has been mutually
advantageous. In view of the foreign
exchange difficulties we import
wheat largely from the United States
under PL 480. It provides two ad-
vantages: firstly, payment in rupees
in India and secondly, payment on
deferred basis. They also add to our
resources for the development of the
country ag a large proportion of the
sale proceeds of wheat become
available to us for expenditure on
development projects. The United
States has no large surplus in rice
and only a small quantity is being
fmported from that country under
P.L. 480. The rest of our needs has
to be met largely from Burma. This
fnvolves expenditure on foreign ex-
change, We have, however, succeeded
i'n obtaining some additional rice
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agamnst additional exports—some sort
of an indirect bart.r, without having
to pay for the rice in foreign ex-
change.

What I have been driving at is
this. There is a large surplus in
America which they want to dispose
of but they need not give it to India
for chat matter. We also do not want
to get these things in gratis, we want
to pay for them. We want to pay for
that, The only thing is, because we
have our foreign exchange difficul-
ties we want some favourable terms
to which America is also agreeable,
and it is under that arrangement
that we are importing.

Sir, I do not want to take any
more of your time. I will oniy refer
to one more matter before I sit down.
Shri Rajendra Singh raised the ques-
tion that we have given an incentive
of 50 per cent rebate on sugar pro-
duction which is more than the aver-
age in the last two years, I may
inform him that these incentives have
been successful. It has been stated
that the production of sugar has in-
creased. Not only that, over ana
above the minimum price of Rs.
1-10-0 that was being paid to the
growers several factories now pay a
little more, round about two annas
more, The factory is in a position
to pay that because it anticipates
that it would be able to make up
from this rebate of 50 per cent.

1 may also inform the House that
the price-linking formula, however,
did not specifically cover these con-
cessions. In order to ensure that the
cane growers get their proper share
in the above conceszions in the cal-
cu'ations of deferred payment—
the concessions in the matter of re-
bate, early crushing and other ad-
vantages—we have also now made a
provision and the Cen‘ral Govern-
ment have made suitable amendments
in the price-linking formula to that
effect. That will be seen from the
notification that was issued on 2nd
March, 1960, Therefore, it is not a
case in which the Central Govern-
ment was oblivious of the benefits
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that should accrue to the sugarcane
grower.

Sir, I think I have covered many
of the poinis that have been raised
so far in this debate.

Mr. Chairman: . Shri Rajendra
Singh may now put his question, He
can only put a ques.ion, and not
make a new speech.

Shri Rajendra Singh: Sir, I never
said that imports of foodgrains from
America are only to the advantage
of the American people. My submis-
sion was that if America is sincere
enough to help us they should hclp
us by giving ten Dbillion dollars
worth of credit facilities and not in
the form of farm surplus. That is
the point that I made out,

Some hon. Members rose—

Mr. Chairman: Shri P. G. Deb may
put :his question.

st et . wow gEay
F AT aTed N3 IF § iR 9wF AT
W17 98 .1 WE GIEAGTA
F3grywT g Aw o7 N7 Adl
frrén

Mr. Chairman: He wanted to put
a question when the hon. Deputy
Minister was speaking. He wanted
some clarification .hen. I am only
asking him to seek that clarification
now,

Shri P. G. Deb (Angul): The State
officials said that the price of rice
in Calcutta had risen from Rs. 205
a maund to Rs. 235 within three
weeks in January. I want to know
whether the price has risen or not.

Shrimati Renu Chakravartty: The
figures given here are all different
from what have been published.

Mr. Chairman: The hon. Deputy

Minister is not inclined to reply.
Shri Venkatasubbaiah.
Shri  Venkatasubbalah  (Adoni):

Mr. Chairman, Sir, I thank you very
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much for giving me an opportunity
to speak on these Demands. Sir,
India is mainly an agricultural coun-
try. Out of the total geographical
area of 811 million acres the area
that is under cultivation is 403 million
acres. As per the report of the Plan-
ring Commission, at the time of par-
tition, the area that was actually
under irrigation was 26.5 million
acres. But after the a.tainment of
Independence, much progress has been
made under irrigation with the result
that by the fourth year of the Second
Five Year Plan nearly 38 million
acres of land have been brought
under irrigation. At a cost of nearly
Rs. 1,510 crores, nearly €2 million
acres of land are being brought under
cultivation by way of major, minor
and medium-sized irrigation. If we
look at these figures, we may come
to the conclusion that much progress
has been made so far as the irriga-
tion facilities are concerned.

But still there is much to be done.
The way in which our planning is
being carried out, so far as increas-
ed production in agriculture is con-
cerned, is most haphazard. The
Prime Miinster the other day said
that nearly Rs. 2,000 crores are going
to be allotted in the third Five Year
Plan for improvement in agricultural
production in this country. Nearly
Rs. 600 crores are being brought
directly under the Minis ry of Food
and Agriculture for this purpose.

1612 nrs.
[MR. DEPUTY-SPEAKER in the Chair]

The Planning Commiss‘on, in the
first instance, suggested that by in-
creasing the irrigation potential in the
country, every effort should be made
to secure an additional production of
at least 48 per cent in the matter of
food in this country. But ultimately,
when the States were taken into con-
fidence and when they were asked
to put in their maximum effort to-
wards agricultural production, they
came to the conclusion, in consulta-
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tion with the States, that by the end
of the second Plan they would be
able 0 increase food production
by 28 per cent. only. From the notes
circulated by the Ministry of Food
and Agriculture, it can be seen that
by this time an increase of 14:3 per
cent. in food production has  been
achieved. So, we can say that we
have not made much headway in this
direction in spite of the efforts put
forward by the Ministry of Food and
Agriculture.

But there is the other side of the
picture also. As I said, out of about
411 million acres of cultivable area
in this country, we coud only get
about 60 million acres of land under
irrigation with assured water supply
and the rest of the area has to depend
upon the vagaries of the monsoon.
So, looked at from this point of view,
we can say that there has been a
sincere effort made by this Govern-
ment to increase food production in
thig country.

But for increased food production,
we are only thinking in these terms,
namely, whenever the prices increase,
we at once consider how to bring
down the prices. We are unable to
say whether agricultural production
has actually progressed in the coun-
try, whether intensive cultivation has
been taken up and whether any faci-
lities have been given to the agricul-
turists to increase production. Through
the Community Development pro-
grammes and the NES schemes it has
been thought that much impetus can
be given to increase agricultural pro-
duction in the country. But when it
comes to the actual state of things, I
am sorry to state that there is not
much of co-ordination between com-
munity development and the Agri-
culture Ministry. Each is thinking in
its own way. In many fields of agri
cultural production, vou will ind mere
duplication, with the result that we
are not able to make a concentrated
effort for increased agricultural pro-
duction. .

When we think of agricultural pro-
duction in this country, we have to

think is terms of how to increase agri-
cultural production at the village
level and whether we are able to
supply at the agriculturist’s doors his
needs for increased production. First-
ly; much emphasis has to be laid on
intensive cultivation and soil conser-
vation. These are two important
items for increased agricultural pro-
duction. The other items are ferti-
lisers, manure, better seeds, better
marketing facilities, etc. When I put
a question the other day, the hon.
Minister said........

Mr. Deputy-Speaker: I am conscious
of the fact that so many Members
have made preparations for their
speeches during this debate that they
are getting restless—I must use that
word. But what can I do? I have
decided to extend this debate by one
hour and the Government hag agreed.
Even then only a limited numbe: can
be accommodoted. I shall try to
acommodate ag many as possible. If
the Congress Members put a ban on
themselves that they will not take
more than 10 minutes, I will be able
to call many of them.

Shri A. C. Guha (Barasat): There
is no use in having 10 minutes.

Mr. Deputy-Speaker: This cut

would apply retrospectively.
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Shri Venkatasubbaiah: Regarding
the distribution of fertilisers, when I
said that from the border States of
Andhra Pradesh, some fertilisers are
finding their way into the Andhra
State by way of black-market, I did
not mean to say that those States
should not be supplied with adequate
quantities of fertilisers. I only meant
that there was some defect in the
supply of fertilisers to the farmers. I
only wanted that strict measures
should be taken and the supply of
fertilisers to the agriculturists must
be made fool-proof, so that the actual
benefit may go to the farmers. That
was my only intention and not that
fertilisers should not be supplied to
the agriculturists in those States.

The hon. Minister was reading from
a report and against a demand of 18'8
lakh tons of fertilisers in this country,
he was able to give only 119 lakh
tons, much of which had to be im-
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ported from foreign countries involv-
ing much foreign exchange. ‘So, trom
the intensive cultivation point of vxew,
we are still lagging behind, because
we are not able to supply the required
amount of fertilisers to the farmers.
So far as the supply of better seeds
is concerned, it has been pointed out
that efforts are being made to set up
more seed farms and to supply the
agriculturists with better seeds. An-
other thing necessary for the increased
production is the establishment of
co-operatives and marketing societies.
Much has been said on the floor of
this House regarding marketing societ-
ties. If we want to place our agri-
cultural economy on a sound footing
we have to make a re-orientation of
those marketing and credit societies
so that they may give the agricul-
turists the necessary capital to
increase food production. The out-
dated co-operative laws in this coun-
try, which insist more on the credit-
worthiness of the borrower, are the
biggest obstacles in the way of giving
the necessary aid to the agriculturists
at the village level.

Then I come to another important
point, and that is the need for better
communication in the ayacut areas.
We have completedq many irrigation
projects at the cost of several crores
of rupees and nearly some millions of
acres have been brought under irri-
gation. But, simultaneously, we have
not given our best thought on im-
proving the communications, so far as
the ayacut areag are concerned. Pro-
jects like Tungabadra, Nagarjunasagar
and Hirakud have been taken up and
some are nearing completion. At the
same time, the need for improving
communication within the ayacut area
hag not been given proper thought.
The Tungabadra project has been
completed a long time back and near-
1y 50 to 70 per cent. of the anticipated
ayacut area has been brought under
irrigation. But, for want of communi-
cations, the agriculturists are not able
to go from one field to &nother to
pursue their agricultural operations in
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an efficient way. I understand that
the Andhra Pradesh Government have
made a request to this Government to
give them a subsidy for laying certain
roads in the Tungabadra project area.
I plead with this Government on their
behalf that for increased food pro-
duction sufficient attention has to be
bestowed on this aspect of the prob-
1em, and I hope this Government will
certainly look into this matter and
see that the communications in the
ayacut areas are improved.

Then, though it has been pointed
out that irrigation potential has been
created for 15.7 million acres of land,
the area that has actually been irri-
gated is only 59 million acres. Be-
cause of the difficulties which I have
pointed out earlier in my speech, I
think there are more valid reasons
for utilising, the entire irrigation
potential for irrigating the land.

I congratulate the Government of
Punjab for having introduced the
crop insurance scheme in the State
of Punjab. As I pointed out, a major
part of the area is subject to the
vagaries of monsoon and so agricul-
turists are not in a position to go
ahead with increased production.
The  Agriculture Ministry should
bestow their attention on this aspect
of the question also.

Lastly, coming to the Ministry and
the Ministers who are handling this
portfolio, any amount of our sincere
effort is not sufficient unless we create
confidence among the people that, so

. far as agriculture is concerned, the
Govérnment is bestowing its best at-
tention. In this respect I can congra-
tulate the hon. Ministers who are at
the helm of affairs. Soon after Shri
Patil has taken charge of the Agri-
culture Ministry he has created a con-
fidence among the agriculturists and
has created a favourable atmosphere
in this country that agriculture will
receive its due attention and sympa-
thetic consideration at the hands of
the Government. I hope that increas-
ed attention will certainly be given

, and more capital outlay will be given

430 (Aj) LS—7.
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for agricultural
country.

production in this

Shri D. A. Katti (Chikodi): Mr.
Deputy-Speaker, Sir, on many occa-
sions the food problem has been dis-
cussed on the floor of this House and
today again we are discussing this
problem. But in spite of all these
discussions the food problem has not
ceased to be a problem at all. It is
really a very unfortunate thing that
though this is an agricultural coun-
try, we have not been able to achieve
self-sufficiency in respect of food.
We still depend for our food on
foreign countries and are still facing
the food crisis. Our Government is
fully aware of the need of food and
has spent a colossal amount during
the two Plan periods But our Gov-
ernment has not been able to improve
the food situation. Every year some
improvement is expected but it is
only disappointment that falls to the
lot. The situation is therefore getting
worsened as a result of which the
food prices have swelled to an extent
which is extreme.

The Food Ministry in its report says
that the production of foodgrains in
the year 1958-59 touched a record
level and that the yield during 1938-
59 was 73.5 million tons as against 62
million tons in the previous year.
Moreover, according to this report,
the year 1959-60 holds promise of a
failrly good year from the point of
view of agricultural production. If
this is the position then food prices
ought to have been fairly reasonable.
But the fact is that food prices have
shot up to such an exent that even
during the war time life was not so
much miserable. Therefore one is
forced to think that either the pro-
duction figures are wrong or the Gov-
ernment have wrongly handled the
food situation.

According to the figures supplied
by the Government you will find that
1958-59 is the best year from the pro-
duction point of view. The produc-
tion in 1953-54 was 68.72 million tons.
In 1954-55 it was 66.60 million tons.
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In 1955-56 it was 65.29 million tons.
In 1956-57 it was 68.72 million tons.
In 1957-58 it was 62 millions. In
1958-59 it is 73.5 million tons.
Secondly, Government imported in
1957 35,82,000 tons, in 1958 38,73,000
tons and in 1959 38,07,000 tons. From
these figures it is clear that in the
year 1958-59 production is more and
the import is also more. As regards
the correctness of these figures I have
got a reason to doubt. The produc-
tion of foodgrains in the year 1955-56,
according to the 19857-58 Report, 1s
65-29 million tons; according to the
1956-57 Report it is 64.80 million tons
and according to the 1958-59 Report
it is 65.8 million tons. This is the
case with the figures regarding 1954-
55 and 1956-57 production of food-
grains also. I do not know which of
these figures is true,” and why there
should be any such discrepancy at all.
Government may tomorrow say it is
375 million tons instead of 735
million tons, because here we are
noticing a discrepancy.  Therefore, I
am not sure of these figures.

Even taking the figure as correct, 1
ask why, in view of this position, the
Government allowed the food prices
to go up, why prices have swelled to
this extent. In the past when pro-
duction was low, when import was
low, prices were no doubt high, but
they were tolerable, but today in spite
of this production, prices have gone
so high that they are intolerable. In
answer the Government says in its
report:

“The increase in production (i.e.
in the year 1958-59) heled in reli-
eving the difficult price situation
in respect of foodgrains during
this year.”

You once told me, Sir, not to use the
wor “lie”, and I am not using the
word “lie”, but it is incorrect, be-
cause if you pleasc refer to the token
cut motions, you will find references
to high prices, and anybody who wants
to know whether there is any relief
from the difficult price situation can
go into the market and find out the
prices. The prices are too high
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Our friend Shri P. R. Patel says
that prices must be high because the
agriculturist is going to be benefited.
There are 30 per cent of the people
who are landless agricultural labou-
rers, who earn only twelve annas per
day. What about these people? Are
they going to be benefited on account
of these high prices? Sixty seven per
cent of cultivated land is owned by 17
per cent of people in this country,
and according to Shri Patel, the bene-
fit will go to this 17 per cent of the
people, and not the 83 per cent of the
people. Therefore, the prices must
be controlled, and price fixation is
essential.

I think some time back, our Food
Minister promised to apoint a Price
Fixation Board. As yet he has not
done that, there was so much com-
plaint from Shrimati Renu Chakra-
vartty this morning. That is essen-
tial, and prices should be fixed.
Whenever prices fall, the State Trad-
ing Corporation must step in and
purchase, and whenever there is a
rise, it must release the food grains,
and in that way it will be possible to
control the prices.

Morcover, restriction on movement
should also be removed. I am against
it, because whenever there is any
restriction, the tendency is to make
as much profit as possible irrespective
of any other consideration. When-
ever any restriction is put, that croates
a sort of impression that there is
shortage, and immediately that im-
pression brings in the profit-making
tendency. Then hoarding starts and
artificial scarcity is created which
results in an inevitable shooting up
of prices.

I have got experience of the Sou-
thern Rice Zone, because I am living
on the border. Every day I find
hundreds of trucks crossing the bor-
der. They carry rice. Before the
zone was formed, prices were quite
all right, after the formation of the
zone, prices shot up. This is the ex-
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perience of the zonal system. The
zonal system has not worked success-
fully, and therefore I am opposed to
that system. As Shrimati Renuka
Ray said, let India be one zone, and
therc be free movement.

If you take into consideration food
production during the two Plan
periods, we find that there is no in-
crease at all. On the eve of the
launching of the First Plan, i.e., in
1949-50, production amounted to
Rs. 57.9 million tons, and in 1957-58
it was 62 million tons. This increase
is negligible, it cannot be counted at
all whereas during the period 1952-57
there was a 40 per cent increase in
food production in France, 52 per
cent in Japan and Sudan, 60 per cent
in Yugoslavia, 80 per cent in Turkey
and 85 per cent in Iraq. This is the
increase that these countries have
achieved, whereas here we are only
going up from 57 odd million tons to 62
million tons. This year, according to
Government figures, the figure is ex-
pected to go up to 73,5 million tons.
I do not know whether that is a cor-
rect figure. But, next year, there
may again be a fall in production.

Whenever there is any decrease in
production, then, immediately, Gov-
ermnment throw the blame on the
natural calamities, and they call the
rain gods as the blind gods. India is
such a vast country that natural cala-
mities in some part of the country or
other are natural; we cannot put the
blame on them. But, whenever there
is some slight increase in prodction,
immediately, Government take the
credit to themselves. The 1956-57
report says:

“The in:rease in production of
most of the crops cannot be ex-
plained merely by increase in
acreage nor can it be attributed
purely to favourable weather
conditions. Of 1late, agricultural
productivity has been increasing
due to devel tal es,
such as the extension of irriga-
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tion facilities, intensive use of
fertilisers and manure, supply of
mmproved seeds and adoption of
better agricultural practices.”.

That is, Government want to say that
that increase is due to their efforts
and not due to the favourable weather
conditions. But the time has come
when Government should have some
self-inspection now and see whether
they have committed any mistakes.
They think that everything that they
have done is successful, and that they
are domng a right thing. But that is
a wrong thing, and that is why the
country is facing this crisis today.
They must have this self-inspection
and stand for correction, if they have
got any courage to do that and if
they are honest to the cause and the

purpose.

This is, of course, a very strange
logic, but, anyway, let Government
take the credit for themselves, if
there is an increase. I have nothing
to say. But my point is that there
should be increase in production. And
how ean we achieve it? We have not
been able to achieve it, even though
we have incurred a colossal expendi-
ture on these Plans. Some time back,
the Prime Minister said that Rs. 900
crores has been spent on agriculture
and community projects without any
better return; he has expressed regret
over that. That is, of course, a very
good thing, that at least this much is
known to them.

Accordin& to me, production can be
increased by increasing the acreage
and also by increasing the production
in the lands that are already under
cultivation.

This brings me to the question of
land reclamation. In the fact of the
growing population, a population
which is growing with geometric pro-
gression, and the food shortage, it is
necessary that land reclamation should
also be given greater importance. I
do not say that Government are not
doing anything, they are doing some-
thing in this direction, but that is not
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at all satisfactory. For example, the
Central Tractor Organisation has been
able to reclaim from 1948 to 1959-60
only 16.79 lakhs acres of waste land.
Out of a total provision of Rs. 450
lakhs in the Second Plan for land
reclamation, only a sum of Rs. 273
lakhs upto December 1969, has been
spent. This is not a satisfactory pro-
gress at all, for, in this country, the
cultivable waste land measures about
60 million acres.

Shri D. C. Sharma (Gurdaspur):
From where has my hon. friend got
all these figures?

Shri D. A. Katti: My hon. friend
Dr. Ram Subhag Singh said that at
the most, 10 to 20 million acres can
be reclaimed but that is not a cor-
rect thing. There is about 60 million
acres of land lying waste, 85 million
acres are barren land, and 29 million
acres permanently fallow. 60 mill-
ion acres are cultivable waste land,
and people are ready to cultivate these
waste lands.

I have found that they have
appointed some expert committee to
locate the waste lands in the villages
and to suggest sutiable measures 1o
reclaim the lands. This committee
will submit its report to Government
in the Third Plan; the Government
will take action in the Fourth Plan
and the actual implemeéntation will be
in the Fifth Plan or Sixth Plan. I
think it is not desirable. Every
Deputy Collector’s office or the Collec-
tor’s office has got this  information.
It is not necessary to entrust this
matter to this expert committee for
locating the waste land.

The Scheduled castes in the villages,
who are landless agricultural labou-
rers, make applications every day
and I have dealt with thosuand appli-
cations and more. What was the reply
from the Government? They say
that land is required for grazing. As
between man and cattle Government
prefer cattle. Of course, I have got
sympathy with cattle being a Bud-
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dhist but many people here are cry-
ing for milk while there is the ques-
tion of bread. (Interruption.) There
should be some proportion. In the
Bombay State and in the Mysore
State it is not something which is pro-
portionate at all. In Bombay it is 50
acres of land for 100 cattle; and in
Mysore it is 30 acres of land. Is this
the poroportion?

Moreover, if this land is brought
under cultivation, we would be able
to get fodder for the cattle. I think
they can live on that fodder only
which wil] be available from this cul-
tivation. In Bombay, the people who
applied for this waste land had to
start satyagraha. Thirty three thou-
sand people courted jail within two
months. This is the figure I am giv-
ing from Government of Bombay.
Lastly, the Bombay Government
agreed to give these lands to these
people. This is an important ques-
tion. There will be addition to pro-
duction. The problem of unemploy-
ment of a number of these families
will automatically be solved and there
will be increase in production. I do
not know why Government is not
taking this matter into consideration.
I have referred to this matter 4 or 5
times in this House. But the Govern-
ment is thick-skinned; and it is not
at all disturbed.

The Government spend Rs. 150
crores for import of foodgrains. Our
fretilizer requirement is so great that
you cannot produce it. You cannot
import more because of the foreign
exchange difficulty. Here you spend
so much on these things. If you can
do this, you can save foreign ex-
change and save people also. But,
that you are not prepared to do. You
do not want to give land to 30 per
cent of the people, land which is
cultivable.

You have spent on the C.T.O. in the
Second Plan Rs. 293 lakhs. In Bom-
bay State 39 lakhs of acres of land
is being given to the people; give
them at least Rs. 50 lakhs. They will
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simply show you how the land has to
be reclaimed. You do not do that;
you do not give them land; you do
not want to have radical land re-
forms; you do not give them better
wages; you do not give them work.
Human beings have no value in this
country. Thirty per cent of the peo-
ple earn at the most 12 annas per
day. That too is not even guaranteed.
But yet, Shri Patel says that the
prices should go high. Itisa wonder-
ful argument.

Shri P. R. Patel: If you want higher

wages we should no oppose.  _

sitwat wgtet arg o (Erre-dEa

ofs wrfeat) @ gTTeAw AR

T g o1 fr oq fasre & e ae

{rfr wifgd, e @ At dre fore €1
Lok ]

Jaeqw WP @@ faae @
wiitw qifgam & faq sgrar & so-
o F ¥ TART SGTET TR AT N

Shri D. A. Katti: Then comes the
question of increasing production in
the lands already under cultivation.
To increase production three things
are necessary. Irrigation facilities
should be provided; fertilizers should
be provided; and improved methods
of cultivation should be adopted. Ac-
cording to the statement made by the
hon. Minister last time, the yie!d
per acre is 1|4th of a ton whereas in
other countries it is more than 2 tons
per acre. So, other countries produce
8 times more than what we produce
here and it is possible to double or
triple the production per acre provid-
ed we honestly and sincerely in a
right way try to increase it.

So far ag the question of irrigation
is concerned, a lot of money has been
spent. Irrigation potential is made
available, but js the irrigation poten-
tial fully utilised? No. Only 80 to 55
ver cent of the irrigation potential

! that is made available is utilised. Why
N then there should be this waste?
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The major irrigation is not going to
irrigate all the lands. Therefore, we
have to depend on minor and medium
irrigation schemes too. But this ques-
tion of minor irrigation which is so
important is completely neglected.
The Ministry in its Report says that
the minor irrigation is very impor-
tant because it gives quick results.
When Government knows this, why
not lay more stress on minor irriga-
tion works? But the beauty of the
Government is, they know this well
but they do not do it. They speak of
this, but they do not do it.

In UP. there are about 6000 State
tubewells and these State tubewells
are useless, and are not working for
the major part of the year. This is
due to ill plan. That thing is not
taken into consideration. ] am just
stating one example, but there are
many such things. Minor irrigation
is to be given more importance; more
money should be spent on minor ir-
rigation works.

Some hon. Members said that they
are not getting two crops a year. But
in my constituency, wherever there
is an irrigation facility, they are
getting two crops a year. On account
of the major irrigation about 18 mil-
lion acres have been brought under
irrigation but they are not getting
double crops. That has to be enquir-
ed into because irrigation is specially
meant for that. Of course, whenever
there are no ramns irrigation is essen-
tial, but whenever there are rains
irrigation is essential for getting two
crops.

Then comes the question of fertili-
sers. There is a lot of demand for
fertilisers. Government is not able
to supply fertilisers in sufficient quan-
tities. This year there is a demand
for 18.80 lakh tons of fertilisers where-
as the total availability during 1959-60
is 11.84 tons. That is Government is
able to meet only half the need. Ferti-
liser is very essential. If you are not
able to produce more fertiliser, you
must import it. You must curtail ex-
penditure on other schemes, but you



7105 Demands

[Shri D. A. Katti]

must import more fertiliser because
fertiliser is essential.
Then comes the question of im-

proved methods of cultivation. In
spite of all these compaigns, -research
centres and many other schemes—I
cannot name them here—cultivation is
done in an old fashion. There is ab-
solutely no change in the method of
cultivation here whereas in other
countries they have followed improved
methods and they have been benefited
by them. There should be no hesita-
tion in following the methods that
are followed by other countries.

Mr. Deputy-Speaker: The hon.
Members time is up.

Shri D. A. Katti: I must say that
the country is facing the food crisis
because of the wrong approach and
because of the efforts which are half-
hearted.

Shri Shobha Ram (Alwar): Mr.
Deputy-Speaker, I would like to con-
fine myself only to two points. One is
with regard-to land management and
the other with regard to the regulation
of prices.

Land Reforms have a great bear-
ing on the agricultural production.
We have admitted that there are two
objectives of the land reforms:
firstly to remove certain impediments
upon agricultural production arising
from the character of the agrarian
structure and secondly, to create
conditions for evolving as speedily as
possible an agrarian economy Wwith
high levels of efficiency and prod

45
i-
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gramme for elMminating the weak-
nesses as arise out of the uneconomic
and fragmented holdings and defi-
ciencies in the use of land manage-
ment. Therefore, four aspects had
been given by the Planning Commis-
sion of the agrarian reorganisation:
(1) consolidation of holdings, (2) land
management practices, (3) develop-
ment of co-operative farming and (4)
co-operative village management. I
am not going to lay great stress on
the consolidation of holdings  pro-
gramme but certainly I would like to
say something about land manage-
ment practices. It has been admitted
by all that agricultural holdings, irres-
pective of any size, should be
managed efficiently and only a few
years back a panel on land reforms
was appointed to study these ques-
tions. There were certain recom-
mendations made by the committee
and I would like to refer to two main
recommendations of that committee.
Firstly, the recommendation was
that all cultivators have an obliga-
tion to maintain reasonable standards
of production and to preserve and
develop the fertility of the soil. There-
fore, land management legislation
should provide for the necessary in-
centives and sanctions for the perfor-
mance of this obligation. Prescrip-
tion of standards should also be linked
with the fulfilment of certain condi-
tions such as consolidation of hold-
ings, progressive development of
co-operatives and Government assis-
tance by the provision of financial re-
sources, technical guidance and sup-*
plies. Secondly, the most important
recommendation was that the land
t legislation should also

vity. 1 am not going to refer to the
first one because appreciable progress
has been made by abolishing inter-
mediaries, making the tenure safer
and regulating fair rents.

So far as agrarian reorganisation is
concerned, I would like to throw
some light on it. Land reforms can-
not succeed without the extension of
credit facilities and without the pro-

provide for certain standards of effi-
cient cultivation and management. But
these recommendations have not been
implemented. Only a few years back,
the Planning Commission issued a
memorandum to the State Govern-
ments to appoint a land commission
with a view to implement these re-
commendations and 1 am afraid tha

most of the States had not taken an

step in that direction.



7107 Demands

Now, with regard to the develop-
ment of co-operative forming, there is
much criticism from many quarters
for the last one year. I am request-
ing the Minister that the targets for
the co-operative farming should be
determined now so far as the Third
Plan is concerned. These targets
should be related to and dovetailed
with the targets of agricultural pro-
duction as well as the programme of
national extension service and com-
munity development project areas.

. Lastly, the pattern of village deve-
lopment, so to say, co-operative
village management was the principle
which was enunciated even long before
in 1951 when the First Plan was pre-
pared. But nothing has been done in
this direction. With the progress of
land reform, jt is certain that the
number of owners in each village will
increase, while the disparities in the
ownership of land would be reduced.
Apart from the artisans and other per-
sons who are engaged in non-agricul-
tural activities, there is a fair sec-
tion of population depending upon
agriculture and who have got practi-
cally no share in the ownership of
land. This is a problem which should
be solved now. We want to establish
a soclalist pattern of society. But
what about the share of this agricul-
tural labour who are working in the
field? They have not got any share
in the ownership.

Shrimati Laxmi Bal: Have the
fuctory labour got any share in the
factory?

Shri Shobha Ram: That is being
suggested now, I suppose.

Sir, there are three types of ma-
nagement of land which have been
prescribed by the Planning Commis-
sion during the present Plan. That
means there will be individual far-
mers who cultivate their own hold-
ings, secondly certain groups of far-
mers who will pool their lands into
co-operative working units and, third-
ty, there will be some land belong-
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ing to the village community as a
whole. Our aim is to enlarge the co-
operative sector by and by until the
management of the entire land of the
village becomes the co-operative res-
ponsibility of the community.

Now, how to achieve this state? This
is a problem. How to solve it? The
solution of the problem lies in the
starting of service co-operative socie-
ties in the beginning. These service
co-operatives must also be set up on
two main principles; firstly, that the
beneficiaries of the land reform should
acquire the status of peasant proprie-
tors, and, secondly, in respect of
those lands which have been held by
peasant proprietors the principle of
“State aid to the co-operators only” to
apply. This principle of State aid to
co-operators can be applied in the fol-
lowing manners: firstly, long term
loans, medium term loans. short-
term loans as well as subsidies for
the various categories of food produc-
tion schemes should be made available
only to the co-operators; secondly, the
profit from State trading should go
back as loans and grants for food pro-
duction programmes and rural deve-
lopment—they should also be channe-
lised exclusively through the service

co-operatives to  their members
thirdly, fertiliser seeds and
implements and other facilities

which are at present made available
direct to the producers through de-
partmental agencies should now, in
future, be channelised through the
service co-operatives to their mem-
bers.

17 hrs.

Lastly, I would like to say some-
thing about the regulation of prices.
For the ful i 1 tation of
the Plan the prices should be regulat-
ed, because we find that in an un-
planned economy the level of prices is
determined by the forces of supply and
demand. As a result, the prices are
subject to the influence of economic
factors which some times go against
the interest of planned development.
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While in the planned economy we can-
not just permit these prices to remain
at the mercy of market forces. There
are certain conditions to be fulfilled
{or controlling the prices.

First, there should be an adequate
supply of foodgrains to meet the
arowing demands of the increasing
vopulation and incomes. We have ac-
cepted the policy of State trading in
foodgrains. For the success of State
trading, it is essential that there
should be a sufficient and adequate
supply of foodgrains being maintain-
ed. For the maintenance of the ade-
quate supplies, as my hon, friend
just now rarrated, there are vast
tracts of land which are lying uncul-
tivated in the different parts of the
country which should be reclaimed by
the Government and be converted into
mechanised farms and operated by the
Government.

Secondly, buffer stocks should be
built up with a view to implement
the policy of stabilising the prices.
How to build these buffer stocks? It
is essential that warehouses should be
made available in advance. Govern-
ment should also do one thing more.
It should build up an organisation
for direct purchases from the farmers

Lastly, the price level of all other
articles of consumption, like cloth,
sugar and vanaspati, étc., should
also be watched and should be kept
in control, because we find there is
a large section of the population
which is not in a position to afford to
pay the prices and specially when
the prices of these commodities are
rising. What is to be done? One thing
has been suggested by many eminent
economists of our country. They have
said that the adoption and effective
implementation of common produc-
tion programmes will go a long way
in solving this problem and that will
try to curtail the rising tendency of
the prices of these commodities. Fur-
ther, that will also give an oppor-
tunity for work to a large section of
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the people. Therefore, the question of
the regulation of prices is most impor-
tant. Thus, I have mentioned two
points in the main. I have stated that
so far as agrarian reorganisation is
concerned the State Governments
should take immediate steps and a
date-line should be fixed within which
all the land legislation should be com-
pleted and implemented.

Sureaw wpyaw A fifa fae
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fFam ® *T &ft FTw @, oA A
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AP ¥ T=ET FRA a9 I 9T
o fF wiat A @ g 7
oF g9 ¥ qE 49 AT § €9 §9Y
FEAT MR § A |W N @ww
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T 2w A e AGY wAAw 1 foran
*ft e TR Tl 4R g § W S
97 fEw qrET w3 4 & g w1
w9y 3T FY FTEAT 9 W TF & I
&t T @ 9T Sy s gw Ry o
gwa # fadel & ww ady swdw,
& gagar g 5w A wgre
difre @ @ 7 aAw Jgarfea &
g fereran w7 @A | W A g
w5 o U A Ao
wEHE g a1 ag Heare e i v awt
AT E T g AAA IR §
A e A ST A 9 & s
ge W geAr A W g fE
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¥ AR § HATT F ARAT B
®OY &1 Awgw FAT g AR A
¥aE [ g |

Mr. Deputy-Speaker: Shri Guha.

Pandit K. C. Sharma: Sir, I gave
my name yesterday; I am represent-
ing the peasantry. Then, should 1
go away. It means I should resign.
I think the Chair seems to be....

Mr. Deputy-Speaker: That is for
the hon. Member to decide whether
he should resign or not.

Pandit K. C. Sharma: What else
should we do?

Mr. Deputy-Speaker: He should
decide for himself. Why should he
say that?

Pandit K.AC. Sharma: Then I go
away.

Mr. Deputy-Speaker: Did I ask him
to stay here?

Pandit K. C., Sharma: You did not
ask me.

(At this stage Pandit K. C, Sharma
left the House.)

Mr. Deputy-Speaker: Shri Guha.

Shri A. C. Guha: Mr. Deputy-
Speaker, Sir, several Members pre-
ceding raised the question of co-ordi-
nation between the different authori-
ties and the Ministries having some
control or some say in the matter of
agriculture. 1 think it is a very im-
portant matter because certain
schemes have to be implemented e.g.
minor irrigation. Though the money
is spent, the scheme is either not
properly implemented or not put to
proper use. In most of these cases,
this lack of proper implementation or
lack of proper utilisation of funds is
due to lack of co-ordination between
the different Ministries. Not only is
there lack of co-ordination between
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the authorities in the Central Gov-
ernment but, I think, there is aiso
lack of co-ordination between the
Ministries at the Centre and their
counterparts in the States.

1 can quite understand the position
of the Minister here. He gets sanc-
tion from this House for several crores
of rupees. Most of this money he
hands over to the State Governments:
but he has hardly any control over
the money being spent, how it is spent
or whether it is being spent for the
purpose for which the sanction has
been given by this House. That is
why I want to raise the question of
co-ordination not only between the
different Ministries here but also bet-
ween the Ministries and the State
Governments.

Food and agriculture are both State
subjects.  But, here, in this House,
we have to spend every Session some
hours over one or two discussions or
Food and Agriculture. It is only ar
indication of the importance whicr
this House attaches to these subjects
The Minister can easily take his
defence that these are State subjects.
What assurance can he give us about
co-ordination between his Ministry
and the State Governments for the
proper implementation of the schemes
and the proper utilisation of the
funds?

Moreover, now has come another
authority, the NND.C. By the end of
1958, that Council took a snap decision
about State Trading. And, I think,
the Ministry or the Minister could not
concur with that decision. Even now
the N.D.C. has decided about State
Trading. But, if the newspaper re
port is to be relied upon, then, the
same position prevails between the
N.D.C's opinion and the opinion of
the Minister or of the Ministry. The
Minister is reported to have said that
he would be guided by pragmatic
standards. That is the correct thing
from his point of view and also from
the position of the nation’s economy
in such a delicate matter.
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If a decision is thrust upon the
Minister or the Ministry by some
other authority, then, what is the
position of the Ministry vis-a-vis this
House? The Chief Ministers in Sep-
tember, 1958 took the decisfon of
State Trading. But, I would ask the
hon. Minister here, how many of the
Chief Ministers were earnestly imple-
menting that policy in their own
States after the decision had been
taken. (Interruption). I would say
that the West Bengal Government, in
their zeal, rushed with the scheme
and brought disaster both for them-
selves and also for the State and they
had to eat the humble pie and to
withdraw the whole thing. There
should not be any sort of mental
reservation in such a delicate matter.
The Minister should clearly state what
is the policy. The statement made
by Shri Thomas here indicates that
hardly any procurement is made by
the Central Government or by the
State Governments to show that State
trading is really to be implemented.
I am afraid there is some mental re-
servation about this decision in the
minds of the Ministry and I am afraid
the Ministry does not really intend to
implement State trading in food-
grains. T have my own doubfs about
the feasibility and practicability of
such a decision. I think the Govern-
ment has not the proper machinery
and proper resources to implement
that policy.

Many things have been said about
the holding of the price-line. That
is a very important aspect regarding
food. From the reports I find that
the production of foodgrains has been
increasing and even the per capita
supply has also increased during the
last two or three years by about an
ounce in spite of an increase in the
population. The main difficulty is the
price. On the one hand floor prices
are to be fixed so that the peasant
may have the proper incentive to
produce more, on the other hand the
ceiling prices are to be fixed so that
the middle-man and the traders may
not take undue advantage or profit
out of this trading in foodgrains.
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That is what is happening. If the
profits coming out of high price had
gone to the pockets of the peasants
then, we would not have objected so
much. We would have rather taken
it as our lation that the p t
who have been working so hard, have
got proper share out of the profits.
But the profit does not go-so much to
the peasant but it is taken away by
the trader and the middle-man. The
National Development 'Council has
decided that they should try to hold
the price level. May I ask the hon.
Minister if the Chief Ministers would
have the courage or even the com-
petence to implement this policy?
Would it be possible to keep the prices
within control? We rave been hear-
ing of his promise year after year
but it has not been possible for the
Government to do it. So, there
should not be any illusion that the
price of foodgrains would be kept
under control. I think, the country
has to pay a higher price and that is
somewhat inevitable also under - the
present circumstances, in vieWw of the
huge amount of deficit flnancing, ‘in
view of the huge amount of develop-
ment expenditure that is being incur-
red year after year. The country
should be plainly told that this is the
position, that it would not be possible
for the Government to hold a price
line which is profitable for the peasant
and also for the consumer particular-
ly in the low income group.

About two years ago an assurance
was given to this House that there
would be subsidised supply of food-
grains to some vulnerable sectors of
population. I do not know what has
happened to that. Even now, I think,
the Government should take up this
matter and see if low income group
people can get proper supply of food
at subsidised rates and they may get
the requisite relief. in - this regard.
For .this a buffer stock.will have to
he kept.

Now, I shall go to the agricultural
side. T have stated that the total
production has been increasing con-
siderably and also the per capita
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supply. The total increase during the
period of the Second Plan is about 12
per cent. and considering from the
beginning, that is the First Plan, the
total increase of foodgrains would be
about 25 per cent. or 30 per cent—I
am not so sure about the exact figure;
it would be near about that. But it
should be remembered that the yield
per acre continues to be very very
low. Perhaps, it is the lowest 1n the
whole world. The only criterion of
any improvement in agricultural pro-
duction is the increase in per acre
production.  Otherwise, with the
population increase. it would be im-
possible for this country to be self-
sufficient in food. Nothing has been
said in the annual report about the
per acre increase in production. From
the other papers. I find that the per
acre productivity has remained more
or less the same: it has increased only
slightly.

1 hope the hon. Minister, Shri Patil,
will hear me and look into this report.

The Minister of Food and Agricul-
ture (Shri 8. K. Patil): I am very
attentive,

Shri A. C. Guha: The report should
give a clear idea of the activities and
the advances made by the Ministry.
But this report is very meagre and
very cryptic. It does not give the
proper picture of the whole thing.

On page 20 of the report, referring
to the resettlement of landless agri-
cultural workers, it says that so much
money has been sanctioned for the re-
rettlement of 1,555 families of landless
agricultural labourers in certain
States. Is this the whole thing that
the Ministry has to say about this?
This question was several times dis-
cussed in the House. The Ministry
should have given a better note on
this.

Aguin on page 2, it is said that the
gap that was found to exist between
the availability and utilisation of irri-
gation facilities created under the two
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plans has been greatly narrowed.
The report should have given the
position in clear terms: what is the
Irrigation potential created, how much
is now being utilised, etc. I can cite
many other paras like this. They are
two or three line paragraphs simply
mentioning that so much money has
‘been granted. Again, it says that a
total of Rs. 55,000 has been granted to
farmers organisations during 1959-80.
What is the purpose? What are the
organisations? How the money has
been utilised? Nothing has been men-
tioned about these things. So, he may
please look into this thing and see
that a better report is supplied to this
House so that it may get a better
picture of the activities and advances
made.

Matters relating to the supply of
seeds, fertilisers and credit have been
discussed in this House ever since
Independence but there has not been
much improvement in this matter. I
can understand the difficulty in in-
creasing the quantum of the supply of
rural credit or fertilisers or even
seeds, in the course of one or two
years. But at least they can supply
these things in time. It is a peren-
nial complaint that they are not given
in time and the Minister should
please see that these things should be
supplied in time.

For importing foodgrains and ferti-
lisers, we spend about Rs. 160-180
crores annually. I learn that a small
or medium fertiliser factory which
would turn out fertiliser worth
Rs. 12'5 crores annually, would cost
only about Rs. 20-25 crores. If we
could spare Rs. 160-180 crores
annually for importing these things,
would it not be possible for the Gov-
ernment to find another Rs. 20-25
crores annually to set up a fertiliser
factory in each State? I hope such
a programme will be implemented
vigorously. Agsain, they need not
have to spend about Rs. 20-25 crores
at a time; they are sure to get some
deferred payment facilitles. I hope
this scheme of having one fertiliser
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factory in each State will be imple-
mented with the vigour which is
associated with Shri Patil generally.

About three years ago the National
Co-operative Development and Ware-
housing Board was set up and an Act
was passed and great expectations
were entertained about this board and
also its ancillary, the Central Ware-
housing Corporation.

Now the Board has been transfer-
red to another Ministry, whereas its
ancillary—the  Corporation—remains
with this Ministry. I think that is a
bad arrangement. Only one Ministry,
whichever Ministry it may be, should
hold both these bodies. This bifurca-
tion of one integrated thing, taking
the main thing to one Ministry and
the ancillary to another Ministry is
not corect. In the report of the other
Ministry it has been said that the main
body—the Board body is with them
and the Central Warehousing Corpo-
ration remains with the Food and
Agriculture Ministry. I think both
these units should have been under
one Ministry.

Again, Sir, neither in the food
section nor in the agriculture section I
find any mention gbout the working
of the Central Warehousing Corpora-
tion. Has it been put in the ware-
house or in cold storage, or is it still
functioning? The report is completely
silent about it.

Lastly, Dr. P. S. Deshmukh said
the other day in reply to supplemen-
taries that when the cultivators pro-
duce more they get less price, and
that naturally acts as an incentive to
produce less.

The Minister of Agriculture (Dr.
P, 8. Deshmukh): The Government
always tries to give a fair price.

Shri A. C. Guha: The cultivators
have produced less raw jute this year
because the Government did not give
them a fair price last year. I think
the Government should learn a lesson
straightaway from this.

Demands CHAITRA 1, 1882 (SAKA)
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Shri A. M. Thomas: Sir, the Cen-
tral Warehousing Corporation is an
autonomous body whose report I have
already placed on the Table of the
House.
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T gaw 3 § 6 #% afew ww
aqd 3w ¥ g1 fear su | feaeRE
W ¥|T 91y a1 R o seamorerdy
TR A 9 a7 fxg Aifa ¢ a9,
Mg, a8 GHIAATEY G & THIA H7 AT
AT AT 1 a1 fH qeirardr amrer
Y AT I A HIAT LA, L F
T &7 @awaq Faed gan ¢ fF
I M99 W F AIGH &7 I W §H
AT S formfy £ wramas D § o
fF QT #T T 9GAT @, I ATAHF
Aty Aanfeat w1 sfaa gt 97
AT FTA qOUF AT AW @ A
A% aft gw @ auew A AR A7
T & @ qg o & R oW e
I GTEIR G A9AT TS I,
afY @ e ¥ gaee @) §

¥ fragw som 5 o s
¥ gt & qfg &1 gaTw BT Av g
w4t wgYaT ¥ w7 5 wAr & I W7
wfaw adi aga T =nfge 9@ fiF @md
off fergfer fios & wgr f HYSEET wAT
¥ o ag wifge 1 ¥ Fragw we f
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T A G & W Y T qATA
A T FTRATAE ..

&t fefa faw : whT weE
I/ T Wiz AR | A7 A
wikw ® fod agrar

ot TR Jaw T wT A &
e 9y § 5 o arow ¥ g #
afz gt ¥ oY e st frami )
qgar § W T wor g @ &
AT ¥ W a@R A AT A A §
A EFT T ML AR W F aw
# oF Ag A dar A art ok
femmar s & fF frw aeg weT T@
Fgreft foramat &1 avaw FT R E ) Afe
# 7t o< 7g I ars FT |0 A9 §
foF avr et 1t & 1= =vrTs 7 Y gy
AT § A ST HrEET wY o Y Iw
T FY &1 A AR § IS AGY Feraw
§ afes 9 & faaifod o A a2 aF
ST W7 FAfY W9 § & 9 wEEr
o1 & & | wwlo & o FEw g
f oq a% T NF FAOHEQ AT ]
Hife 7 woams sl a9 aw ag sAw
& Tt A gwe 8 §9 ¥ g g
T A ) myEawmfaa gfs
o g A AT FfE A e S
MR F G aRA P
o= T W g WK fae g
T o famar ot et § i form @l
¥ qofiafe 9 &7 o R frw ag &
fgafaeg o v @1 3§ W
oI AR F AT e A ) g
& R T ¥ Tw A ;AT N gEen
T At At @1 F qu T §
for sfer s a% o S & w_r
T & ¥ fag wav frn man? & q@
AT T PRI T 5@ JA wgEa
= 7¢ guTT g i qe & wgd &
fir s qrAl T AT A ATH R e
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§ xg a% ) @ 39F faq pmfaw w=w
I3 | WT A A FEA FTH W7 G Y
OR Ag & TW R W@ § | 9@ wEw
Fedt § aq A & qW R amd § Wk A
XN A ¥ 9 qraT @ A
THHT FTI7 48 ¢ o @mare 7 gar
v IgET FH AT § afews s
T g § & feem 919 W we
a1 § A §fF ag o AT WG |
oY foeeit &Y sredy il a1 dQae
T EFATR | AR FER IEH T
W Qg @ ag o F
AT AT d9ar g A framt €
IW W W owEEr ag faeited
ST afig A wgfae o geffa
N i@ § AR feamel § @ g
¥ oot @O AT § WX I T HAA
afal 9 faafom) & are o= T §
B G Y T e & AT @ fawe
& a1 § WK a9 K ¥ 3 39 oW R
FTHE JATH 9T FWT FY o F I
& o worgR {1 Avi A Agh e
T AT B @OEAT AT § | AT
OFT 9 g7 § v S WK 9v-
W ST Y &Y T g TR g
2 ¥R T ag Ao A faEifae
o wgfay 0T /9 § | gEE e
¥ & ¥ et w1, wfaal w1
a1 9 7% 7 foram § fagan v 0@ ot fis
@ dy ) fadargsy @i @
§ ST FEar g § ) TNy WK
AR F qeq ®1 7 a7 § AT
R framt #1 Sea I 1 I
T fEAATT § @Y G FY AW FT A
TF BEE § A% g wwe % fafvaa
X A7 gy W} OF FEe AT g@
WA AT AR A WG &
R ¥ wfww 7 @y 2 gl |

@ 78 frh B aedt A
&9 o, wwr W fagdt wdw

waTfe 9 fF 75 & wrea dar v
g o g w @R g 9T fr Qw
T wifgy 1| W A W e
AR o § 3, ¥ WR K AT wfts &g
™ § WX Ammaw AT ag gefafa
FA7 @ § W wrgan f fe gl aec
oY fF T T g QR W
T AT § A IY gy AN W F AR
Tt swm N NF § ¥ v,
=Y, gy &1 aw Wi g, wifE, @
wTaeas N & graew § ag Sfaww am
AT fgy % & w1 aw av g &
g A § e et gra & Araag)

! ¥ g9 |79 e § fr feew
g w1 7T dxT w<ar § $Y www
92 &, = § o S & 19 979 v
& A FE B A w7 A @7 HA
# ar wft § Ew g { Wk A
w W FTCETT & A6 O duy eft
& ST F T F R W OF SO
o Hgem TR 91T ag 2@ fir fisamr
F=q1 A d1 waT § A IEN 9N
Sfem Fra R | qaER W 98 AT
A AT A0 § | TF Ay g fE goee
Ifaa Of & wort 7w Hifa eafor &
O W9 9 W FET WY AT I
g a9t & W) A fr WA gt aw
It g A AT | W T A Ak
faeft & gt s ) AT w1 & WA
#fe ag Wi At 9 @ woma ofifa
MR TR i = IEEE WR
ITAFT FY AT G FTH W@ T9ET A
w1ed § ST & wgen W e ag g 0%
AF FETOHT AT ¥ TG A
¥ fog asag e & fau swfe
T A AT o Iy o Afe #
wifasrd ofcads s grm SR g
* waeq ¥ gy Afr woar guft o
I FTHTC T FIAHT T Y 'qeen
¥ a1y w1 § W O wwTaETdY gET
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[ 7w &% a1za)
N T F I v ¢ a7 IR
st e Af & afcads ST

it fawfr ey - 7w TS 80

ot Ty Raw aweE ;. AW T W
OO R A T I M A aw ¥
fasw w=m

Wi AW & AT W § wfes Ow
IPAH w7 1 v Foid § fow §
T ¥ W AT AR F wE aww
) I a e aw g
g R W o3 77 faar ff Sy S
ot § afF & fadew w< wgw e
XY T WA § g afew Tar
B & Ty Wk T guTT TRy wE
T AT AT AT TF FG AN QA
T A § 1 W st s
T & § AT o o i ag wE A
o o f6 Y @ wTT g we g A
o HAT § A 99 A FT qIfAF g
9 TF TG TG EF T | W g
oW ¥ wan § 6 S Wi st
o gt & AR FO A ww i
T W ¢ fomw fe e s
Ry § AR @R Qe ofr w=y §
W} 98 (ot s g § WK a8 §
AFY ¥ I AT O & FAS § |
o FAFd & & w1 wW w1 wT af
W1 3w # oW ¥ 99 agET gy §
W ¥ WY R awear ey are
LA @ae
AT W T WX T T AT
fr @ 5 TEEEE N WE S<A
MPEAFM AT @
o X qg T AT gH N A
a6 & o W A § s ARy
Ty g & fv 2w ¥ wfws soor @ &1

MARCH 21, 1860

s

for Grants 7138

'R A § on dar qfr R s
g Ty Wi ag W @ wifey
fis oft +fr safier W gra ¥ &
R ag 99 Wi W @ w7 Afew
et sqmeay &Y ¥ € 3@ F pfw
AR WA A §owwar @Y

o 9% A g Tifed ATE wEY
g fr g ow oA g ST A X
qO g0 wgEr T e § W) TS
TR @ " § §g v TH g
ot & I § g g £ wa @ W
wT A Y T A A F g s
T &, 3 o oy g e ey e
TR N a8 T W O qER
ww § € § wafy W ag s
fo g 97 ¥ sgaw A faoar @@
wmed &7 fawg § 1 & T quwar
YT §9 W § AOE w99 et A
TR 99 § &9 WS TR ¥ &b
qT= g W " ar 2w F fag ow @
gfrend qft gEe FTE R T A
FEQ W I QT A AW AG F@r
R ? WY iR W dearr ggfaa
AT g 6T AGY F §RY ? AT W
feqm ® & frar A X W
T § A TR WY N AR
gifcsa § Wi forr o< fis 97 w1 ik
AT T § I 0 A F A e
N SEEd f{am | wE war
FEI A framt ®Y Ifam qel ae
a2 77 & ¥ A 7w A
o o ¥ for e Sqor Y o et §
frart #Y feerart wfgd | o gt
mgifFcEdbmaTT R TR @
et W% A WY a Qe & arey dar

T v g

o ag ¥ fawrk & qvrard § o
W gl @ ay ay § vefag o @
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AT N T FTTRE
9 fe g wmw wh A Fgr A fw
agt 9T qreE ¥ & ard i el
o wafa w1 997 § war § Y ;9
fog war fFam o @war § 0 oww AT
¥ ag & v ag & ok am g gk
wife, 9q gFfa o @ I aa A
qifewt age %g % 6 @ 3 e w0
FHATET & T g w o § e
) wFfa #1 w19 1 9@ W} g o
TR EHF U T AT AT,
Ifd g AT w1 & fe o @
§ | W7 9T Y 3w gar w AOw ad
T ? gl qret TR I & qg &
THE FY T WIGHT GAE ® fawmr
% A% gwar 7 ag o wnowTEn
WA R ? ow AR A & v fem ar e
Tt ¥ Al w1 wwide ofan feaT )
e s s ofy Ao & 9w
Wk fawrk s & T wE OwE
gt § 1 wgr T fe oo ¥ gfee e
feae fafew ofen & 1 wifex =g
s wr g wiag 83 g i
 wiwew fafireedy o el fafa-
- 'Y dr TRaqie femddz
' ¥R U | 4 §%A & qEE] W QAT

) zar @y fiw Al w1 wwdw gfan
fogr @ 1 &Y wrr fa=rt w1 ag TW
& o aw ag AF TE g W g
& T B oaw

18 hrs.

WX AT gAET g9 FT § ar
AT F) THS TGAT TR0 AT 9
agr Y | W A R TR g
¥ fod ot wgi &1 F wgaT £ R 2w
§ aga @ &N AwE FoR o §
s aga & T it § frad ol
@ET § | W WY SR A9 e
& I & faq ag ol faer awat &)
s w1y Y AT ot 7 & Fe o o
s g T ¥ WK ag de Wit
AT &, ST T ¥ 7T & fo

T

afeat ag & &, T T S & -
TR @ E ) AT IR TR
79 3 oY g ag T § R ] R Lvs—vi
¥ grr W qv fde wwH ug @
W fis & geny-us & e WA,
arfY gy ¥z T, WK TET WY a¢ fdmn
o W fE g eve-ve F ony
qr 7g & tenu-us T 4 wx sto
&y 1 ot o ¥ fe ot g F TR



7141 Demands

(=t T ¥ amaw])

Y AT & F wTH A A A
I A e gedt W R AN T T
TR A § IR A qg A
Tafwd ag T Fg 9% 3% § fr g
& 81 Y wT @ § wifs I A
et v g 9w fF ome et oa
LR

e § % ofv w7 wgwg =
ST T FY Frwa & qre F Ay aren
g\ 8 ¥e-¥c ¥ framl & W
FT A X T AT | W & 9B AW
F AT TR A A W A ey
W@ 1 ¢ 1 W g fagr a1 fr fraa
o1 /T AT IAAT & 7 fA R
HfeT 99 & A A eN-R § 5
faar s zm ar A AR ages A
fagra Y gy fear A ) @ peu-
YR ¥ HET FT TN T AW T W O3
e mn, & -1y F ¢
Tt ¥ W 8RR ¢ T e
*T faear | fET S AR gofhde
frn ok A st g @
FISEETL A SRR 0 UNL C 1
AT % A fea o ae ey #
framal ® & F3w F AT g, e
9 REUR-UY ALY FIT 37 e g,
oY & LENI-YY F ¢ HAT 7 9T
T W ag & aae fram oW
T AT @ | A1 w2 e
® T FT, FSA AT F, Teq A qIqT ¥
dfe ot w1 qw o a7 ST § 7
# &t it wgw & g fr W ag
wiwel & 79, aF ¥ 9 @ AW
9 TEF KT g § @1 it for e
WRTR & g XIRT % J qgw
@ ot & aew &) v fre W sfer
anr faemr wrfed

#3 vy w7 fors FT ez oy wifie
T fedt faw WY F q® w5y a1 v
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a0 A A & el qandy ol 3

FaTeTE AP ;o A a6
N owg Ay a@d?

st T dw gmw s
wafad 5 e 5q & FET & F
ofy waf Sft & Fg =g 5 oo
T TATHT aF @I &, W &R
Y am Afa § 39 & fram A ErEfra@
DNHETE TR A A
STAT &, I B FT A TR A AT
Wam @ fram S wom F1 3@@
3R &7 AT feqr qmav & 1 ag @ w=Ey
¥ =l AR FT W WR S A"
&Rt & 3w T 3w § WY fear mar
1w & 33Tl A€ @Y, SR o1a 3%-
T Y A AHH T IH 00 TYAT A
ar ar 1 @ F qFgm fF 9@ 3R WK
w0 FT ATHY F w=A &Y AV T gfwam
F mree & 7 F ) a8 & A A
fir & % ATE FT F, FAT AAR FT
q 1 @ R #oaw Aifd & T
foam # qerd @ AN &} @R
g g T W g @ F 'y
i s sy o wew ¥ fEes
w7 srg § B afs ag awen &
T FEAT ATEY § N I F A0 & AAT
g FT AR )

Wt fameAm @ (F8WIR)
AT IATSAR St AT WIS T
aq ¥ qE UG AN A W AT BT
T o Wfowa &, F U A
®T ST Yo Sy ¥ Y

IToIR wivew T wwE
= ard @





